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INTRODUCTION 

I, the Chairman of the Railway Convention Committee, 1971 hav-
Ina been authorised by the Committee to present this Fifth Report 
OIl theIr behalf, present this Report on "Requirements and Availabi-
lity of Wagons". 

2. The Railway Convention Committee took the evidence of the 
representatives of the Ministry of Railways on "Requirements and 
AvaUability of Wagons" on the 6th (FN and AN) and 8th January, 
1973. The Committee wish to expresa their thanks to the Chairman 
md Members of the Railway Board and the Financlal Commissioner 
for Railways for placing before the Committee the material and 
Information that they wanted in connection with the examination 
of the subject. 

3. The Committee also wish to thank the Members of Parliament, 
Rallwaymen's Unions, Chambe:,s of Commerce and Industry, Pro-
f.alonal Organisations, Retired Railway Officers, Public Under-
takings, State Governments and olher individuals who have fur-
nHhed memoranda to the Committee and given valuable suggestion 
on the working of the Indian Railways (mde Appendix X). 

4. The Committee also wish to thmk the Federation of Indian 
Chambers of Commerce and Industry, New Delhi; the Federation 
of Associations of Small Industries of 1ndla,New Delhi; the Asso-
ciated Chambers of Commerce and Industry, Calcutta; National 
Institute for Training In Industrial Engineering, Bombay; National 
Federation of Indian Railwaymen, New 'Delhi and Sarvashri D. D. 
Desai, M.P., G. D. Khandelwal, K. B. Mathur, D. V. Reddy and R. P. 
Srivastava fOT appearing before the Committee and making valuable 
suggestions. 

5. The Report was considered and adopted by the Committee at 
their sitting held on 16th April, 1973. 

6. The summary of recommendations/conclusions contained in 
the Report is appended to the Report (Appendix xn. 

Na:w Dam; 
April 25, 1973 . 

. VaUalC1i4 5, lil95 (S). 

178 LB-2. 
(v) 

R. K. SINHA, 
ChGirman, 

Railwa1l Convention Committee. 



CHAPTER I 

REQUIREMENTS OF WAGONS 

(A) Procedure followed in uaellinc the requirement of wqoas 

1.1. Assessment of wagons requirements in done by the Railways 
for a Five Year Plan period as a whole depending upon increase in 
traffic expected during the Plan period. 

1.2. The anticipated traffic, as at the end of. the Plan period, under 
major commodities is first determined by the Working Group. which 
includes representatives of various Economic Ministries, Public 
Sector Undertakings and the Planning Commission. This iJ· then 
distributed between different gauges (broad, metre and narrow) 
based on the past trends as well as applying necessary correction 
keeping in view the known developments. As commodity-wise turn 
rounds are not compiled, it is calculated in each case, based on the 
anticipated leads of traffic, terminal detentions, speeds of trains, ave-
rage load per wagon and the proportion of empty running. Suitable 
allowance for peak traffic and repair is also made in arriving at the 
total wagon requirement against each major commodity. 

1.3. So far as the assessment of typewise requirement of wagoM 
is concerned, an exercise was undertaken in July, 1969, while pre-
paring 1970-71 wagon programme. Based on the pattern of loading 
(actual I anticipated) of each commodity in dUfer.mt types of stock, 
the total wagons arrived at against the respective commodity were 
distributed in the same proportion. Having thus workd out the total 
wagon requirement at the end of the IV Plan under each type, the 
holdings as at the beginning of the Plan were deducted to arrive 
at the net requirement during tile 'Plan period. This had formed 
the basis for ordering different types of stock during that year. 
Thereafter, typewise ordering has been done on a general 8B8e8sment 
of the shortages under each type. 

1.4. In determining the wagon requirements, it is done on All 
India hasis at the traffic targets during the Plan are not available 
for the individual zones. However, the basic data about the pattern 
of loading of commodities which requireparticuJar type. of wagons 
and any specific requirements of special types like vegetable oil 
tank etc. are furnished by the Zonal Railways. Having procured. 

176 LS-3. 



2 
the wagons on All India basis, the target holdings for different types 
(opens, covered, BFRs etc.) are fixed for each zonal railway based 
on the assessment of anticipated traffic from year to year. These 
targets are fixed. after discussion ,with the Chief Operating Superin-
tendents of all the Zonal Railways at the operating meetings. Thus 
in distributing the stock" the zonal railway Administrations are 
fully associated. Changes are made in the targets whenever change 
in tbeo traffic pattern makes them necessary. 

1.5-. -In reply to a question whether the views of trade and industry 
are also ascertained for assessing the requirement of wagons, the 
Ministry have stated that while finalising the commodity-wise fore-
cast of tramc, repre:sentatives of various economic MinistrieslPublic 
Sector ' ~  which control the movement of major com-
modities, are included in 'the Working Group, under the aegis of the 
Planning Commissiof:i: Once the commoditywise demand is fixed, 
the requirements of the total number of wagons and their distri-
bution typewise are decided on the basis of the different types of 
wagons necessary to carry different types of goods, like Tank Wagons 
for petroleum products, vegetable oil, Bogie rail trucks for rails and 
structurals, covered wagons for damageable goods, opens for coal, 
ores, timber etc. Thl daily demands of trade and Industry for 
wagons according to major types i.e. covereds, opens or other spe-
cial types like BFRs are obtained each day by the Zonal Railways 
from all the stationslgoods sheds together with ~ extent to which 
the demands have been met and the extent of delay involved in case 
of demands not met. A summary is relayed to the Transportation 
Directorate of the Board also. As a result of this continuous apprai-
sal, a fairly reliable feel is developed about the needs of Trade and 
Industry for the different types of wagons and this knowledge is 
made use of at the time of preparation of the annual Rolling Stock 
Programme for wagons. Major consumers like Coal and Ore trade, 
Steel Works, Refineries are also consulted as found necessary in 
case of any major departure from the standard types. 

Freight traffiC du.ring 3rd and 4th Plans 

1.6. The Third Plan anticipated a freight traffic of 245 million 
tonnes in the last year of the Third Plan (1965-66). Against this the 
actual traffic moved was 203 million tonnes. 

1.7. The anticipated traffic targets for major ..commodity groups 
for the last year for the Third Five Year :Plan and the actual trafftc 
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moved by the Railways was as under: 

Commodities 

I, Steel Planta tnftic • 
a. Coal 
3· CeJneot 
". General Goods. 

(In m Ilion loanes) 

Third Plan Bstimatea Actual 
(MId Term Appratall TndBc Shortflll 

Nov '63) Moved 

:a6':& :&3'7 -3'a 
89'0 66'7 -u'3 
10'S 8'6 -1'9 
87'9 78';1 -9'7 
-------

l,S. The originating freight traft\c durillg the Fourth Plan period 
was originally estimated and actual materialilation has been as 
under:--

Year Aa origi-
nally 

Actual materialisa tiolt 

estimated . 

1969-70 :&U'9 :107'9 

1970-71 :&:&",6 196 'S 

197J-7:& 237':& 197'8 

197a-73 349'0 :103'" (.timated) 

1973-74 264'7 21S (estimated) 
-----,-_. ~ .. ~ ~ .. -----

1,10, The following table shows the break-up of the trafftc by 
traffic and its actual materiali'sation during the first three years of 
the Fourth Plan. 

1,10 The following table shows the break-up of the traftlc by 
commodity groups as originally anticipated and as per the present 
assessment which is expected to, materialise in 1973-74. 

Commodities 

(i) Steel Plant. Ira1fic • 

(li) Coal 

(ill) GenCra! Good_ 
(a) FoodpaiDI 
(b) FertiliaIn· 
(c) Other Gcncnl Goods 

(In million TOIlS) 

O ~  
anticipa. 
tiona! 
time of 
PI'CJlUII-
tion of 

4th Plan 

37'7 

69'" 

16'0 
9'4 

S8'6 

PreHnt __ I 

Ditrerenca 

29'0 -8'7 

62'S ~'  

1"7 -0" 
10 -2'4 
S2.0 -6'6 

----
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1.11. The Committte. enquired about the reasons for the wide 

difference between the originally estimated traffic and its actual mate-
rialisation from year to year during the 4th Plan. The representa-
tive of the Ministry stated during evidence that in 1969, they lifted 
207.9 million tonnes of goods traffic which was the highest, until 
then as against anticipation of 211 million tonnes. It was not possible 
to 11ft more in 1969-70 because the demand was not there. In 1970-71 
they lifted only 196.5 million tonnes. On account of serious hold up 
of wagons in the Eastern Sector due 'to anti-social elements, go slows, 
bandhs and stoppage of works. Towards the third quarter of 1971 
conditions started improving and then they had to undertake very 
heavy movements for feeding millions of refugees in the Eastern 
Sector, emergency and post Emergency movements along with the 
withdrawals of POWs and return of refugees. Their position improv-
ed rapidly thereafter till May, 1972, when they had to face the seri-
ous difficulty of power shortage, drought etc. The demand of Steel 
Plants also did not come up to the, expectations. It actually dropped 
due to lower production. The Railways lifted 197.8 million tonnes of 
goods traffic in 1971-72 and provided for an increase of 9.5 million 
tonnes in 1972-73. In the first 8 months of 1972-73, they had lifted 
3.84 million tonnes of additional traffic agaiT.st the proportionate 
target of 6.3 million tonnes. According to the present indications, 
Railways might lift about 5 to 6 million tonnes of additional traffic in 
1972-73 as compared to 1971-72 making a total originating traffic of 
about 204 million tonnes against the original estimate of 249 million 
tonnes. The anticipated traffic in 1973-74 might be taken to be 214 
million tonnes against the original estimate of 264.7 million at the, 
end of the Fourth Plan. In view of the slow growth rate, the target 
of rail borne goods traffic of the Fourth Plan was fixed at 240 million 
tonnes at the time of Mid-term Appraisal of the Fourth Plan. towards 
at the end of the 1970 and the target for 1972-73 was fixed at 226 
million tonnes. The original estimate of 1970-71 and 1971-72 also 
needed review in the light of the reduced target for the Fourth Plan 
as per Mid Term Appraisal. It was true that actual materialisation 
in 1970-71 and 1971-72 and anticipated materialisation in 1972-73 and 
1973-74 have fallen short of even the revised estimate as per Mid 
Term Appraisal. The target could not be achieved mainly due to (i) 
serious dislocation to the train services in the Eastern sector during 
the last summer (ii) shortage of power and water (iii) Frequent in-
terruptions to the electric train services in the Eastern sector on ac-
count of frequent power shut downs and power failure from different 
supply stations (iv) continued detention to loaded wagons in Calcutta 
and Howrah areas due to various labour difficulties etc. (v) Interfer-
ence with train running and attacks on stations and trains in Andhra 
Pradesh area in connection with Mulki Rules etc. (vi) serious 
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breaches on Western Railway during July-August, 1912 (vii) heavy 
detention to Railway wagons inside the Steel Plants due to slow 
handling etc. They were hoping that if conditions in the new calender 
year remained normal they would do better, but there had been 
difficulties which had seriously affected the traffic and that was why 
they had not yet lifted tonnage which was to be lifted in the last year. 

1.12. The representative of the Ministry further stated during 
evidence that transportation output of the Railways might be judged 
not merely in terms of the originating tonnage but in terms of net 
tonne kilometers carried. The 240.5 million tonnes meant 152 billion 
net tonne kilometers which they had almost reached. This year they 
expected to reach about 142 billion net tonne kilometers and next 
year about 150 billion net tonne kilometers. 

1.13. The representative of the Ministry also stated that when 
they were preparing the Fourth Plan, the Economic Ministries want-
ed them to provide for 290 million tonnes. They pointed out that 
it was too ambitious target. The Public Accounts Committee had also 
criticised for planning too ambitious targets. Ultimately the Planning 
Commission decided on originating traffic of 265 million tonnes. Even 
though that was above their expectations still they accepted it. But 
when they found in 1969-70, an increased traffic of only 4 million 
tonnes against anticipated increase of about 9 million tonnes, they 
persuaded the Planning Commission to reduce the targets to 240.5 
million tonnes. This figure was prepared by them and accepted by 
the Planning Commission. As far as the amount was concerned the 
original provision was Rs. 1525 crores excluding Rs. 50 crores for met-
ropolitan transport. Then because of lowering of targets they sug-
gested the original provision wu to be reduced by Rs. 250 crores to 
Rs. 1275 crores. Later on the Government decided in the mid-term 
appraisal that revised Fourth Plan outlay should be Rs. 1400 crore •. 

1.14. The representative of the Ministry explained that the Rail-
way performance could be maximised if the wheels kept moving. If 
the troubles were going to continue and they had to live with them, 
they had to go in for a very much larger investment. Every month 
there were troubles and all their plans were upset. So they gave 
preference to certain priority commodities and in these essential 
commodities traffic was moving fully. Other tramc for which com-
plaints were received were for lesser priority items which had to be 
left behind because they had no wagons to move them. They could 
give better performance if they were allowed to move them. If they 
were to plan for all the adverse and unusual conditions, they would 
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have to have more money for more locos, wagons, and more capacity. 
If they assumed that present conditions would continue, they wQul'd 
have to have greater resources not only of ~  but of sclU'ce raw 
material also like steel because every wagon needs about 8 tonnes 
steel. 

1.15. Asked what were the assessments of freight traftic during 
each year of the Fifth Plan period, the representative of the Ministry 
·stated that their assessmeht was only 280 million tonnes. Economic 
Ministries thought that it would be around 345 million tonnes. The 
Planning Commission had agreed with them that it would' be in the 
:area of 280 to 300 million tonnes. They were trying to bridge the 
gap and also trying to find a solution and woufd probably fix in the 
range of 300 million tonnes. They had to watch the progress con-
tinuously and adjust the limit higher or lower. They had put two 
officers on special duty to consider the development of transport for 
the movement of coal and their Report would be available after about 
two months. These officers were,' however, not dealing with steel. 
For steel they were depending on data furnished by the Ministry of 
steel. 

1.16. The Committee enquired. about the measures taken by the. 
Railway Board to see that traffic projections for the Fifth Plan were 
prepared on realistic basis. The representative of the Ministry stated 
that as far as the Fifth Plan was concerned, they had brought to the 
notice of the Planning Commission and also in inter-Ministerial meet-
ings how the' targets in the Fourth Plan had fallen short. Actually 
they were thinking for the targets for the Fifth Plan. They could 
not reach more than 280 million tonnes in 1978-79. Therefore, they 
had formed a Working Group which was represented by the Railway 
Board, Ministry of Food and Agriculture, M.M.T.C. and 50 on. The 
Chairman of the Railway Boar.d was the Chairman of the main Work-
ing Group and the Director (Planning) Railway Board was the Chair-
man of smaller Working Group. 

1.17. To a question what steps the Railways had taken to avoid 
inaccurate forecasting of wagons during the Fifth Plan period, the 
representative of the Ministry stated that they held consultations 
with the Ministries and as far as possible they would try not to com-
mit the earJ.ier mistakes. 

1.18. In reply to another question whether the Railways made 
their own independent assessment of the. transport needs Of big pro-
jects and major industries for Fourth Plan, the representative of the 
Ministry stated that it was not a decision taken solely by the Planning 



7 

Coqunission or the Ministry of ,finance. It was in ~  meeting that 
they. ,tried to resolve the differences. When ~ Were not able to 
resolve it at the Secretaries level or at Minister'. level. matter was 
placed before the Cabinet. The figure .of. ,240.5 miUlon tOnnes had 
been arrived at in full consultation with the Railway Ministry. 

1.19. In this connection the Committee invited reference to the 
recommendation . of . the Public ACCOWlts Committee· made in para 
1.12 of theJ.r Forty-Ninth Report (Fourth LOk Slabha) Wherein they 
inter alia had desirecithe Planning CommisSion and Government to 
ensure that while drawing up the Fourth Plan, planning for rail capa-
city should be done on a more realistic basis and the persistent ten-
dency to overestimate traffic requirements and push up investment 
should ,be tirmly curbed., and enquired the reasons for steep shortfall 
between the planned and actual' materialisatlon of originating traffio 
dwing the Fourth Plan. 

1.20. The representative of the Ministry stated that the observa-
tions of the Public Accounts Committee were made in 1967 in a cer-
tain context and the observations which they were making ROW 

were in a different context. Those observatiens made in 1967 were 
not with reference to law and order situation but to other factors 
which rendered wagons idle. When the Third Plan was coming to 
a close, the Railway capacity was ahead of the demand and the traffic 
cUd not generate to that extent. 

1.21. The Committee note that wagon requirements are related to 
frei&,ht traffic which is assessed for a Five Year Plan period. They 
repet to note that there bave been persistent IhortfaUs in the mate-
rialisation of traffic compared to the assessed forecast. Durlne the 
Third Plan, originating freight traffic of 245 million tonnes was anti-
cipated for the last year of the Third Plan (1185-86). Aptnst thtl, 
the actual traffic moved by the Railways wal 203 million toones. Tbe. 
ori&"inating freigbt traflic during tbe last year of the Fourth Plan 
(1973-74) was estimated at 214.7 million tonnes which wal reduced to 
240.5· mUiion tonnel at the time of Mid-Term Appraisal. A&,ainst this, 
the presem indications are that not mol'e than 215 million tonnes of 
traflie will be moved. . 

1.22. The Committee are disturbed to note tbat durina' the Fourtb 
Plan wblle the oriJinatiDJ' freilht trallle: feU from an ettbuted ftJure 
of 2G5 million tomaes to aboat 215 million toane., the PI ... provision 
for the RaDway. has been redueed from •. 1525 crores to .... M 
crores only. The Committee ...,ret to oINerve tbat b .. vy eapltal 
expenditure has been meurred by the KailwllYs In creattq traftIe 
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~  which has been far in excess of the requirements of tralle 
actually moved. Thus searce resources which could have been used 
in other seeton of the economy more purposefully, have been spent 
by the Railways, resulting in over-capitalisation. 

1.23. The Committee are also concerned to note that there have 
been shortfalls in the movement of tramc of major commodity groups 
like steel pIants trafllc, coal, lenera) goods etc. both during the 3rd 
Plan period and the 4th Plan period. In this connection, the Com-
mittee would like to invite attention to the Z2Jld and 49th Reports of 
the Public Accounts Committee (Fourth Lok Sabha) in which that 
Committee had commented upon inaccurate forecasting of freight 
traffic during the Third Plan and the penistent tendency of the Rail-
way Board to over-estimate traffic requirements, particularly in res-
pect of major commodities-coal, steel plants traffic and general goods 
traffic and had emphasisea the need for planning for rail capacity 
on a more realistic basis. The Committee note that inspite of the 
recommendations made by the Public Accounts Committee the fure-
cast of freight traffic in respect of those very commodity groups viz., 
coal, steel plant traffic and general goods traffic . again proved 
inaccurate during the Fourth Plan. 

1.24. The Committee regret to point out that the lessons uncler-
lined by these shortfalls have not been learnt by Government; other-
wise they can see no reason why the estimates continue to be grossly 
inflated. In the Fourth Plan Mid-Term Appraisal it has been admit-
ted tbat "inaccurate forecasting hu...... led to inadequate facili-
ties in some areas and under-utilisation of capacity in others. In some 
cases, the original linkages (particular collieries to particular washer-
ies, washeries to steel plants, iron ore mines to ports and coalfields 
to tbermal plants) which form the basis of planning for railway faci-
lities have had to be revised by major users ...... " 

1.25. The Committee would like Government to exercise extreme 
caution in planning for the movement of major commodities by Rail-
ways so that the traffic forecasts for the Fifth Plan are realistic and 
there are not wide divergencies between foreeasts and actual mate-
riaUIB'tion of freight tramc. The Committee would also like to point 
out that as the production of steel is mainly in the public sector and 
a Hoidina Company bas been set up for the purpose, it should be 
posaibie for Government to forecast more realbtieaDy the traffic 
requirements for the movement of steel tratllc-both raw materials 
and tinished products. particularly, when the Hindustan Steel has 
• weD-or •• nised and intecrated Sales Organisation to regulate the 
movement of fiD.Ubed .teel. 
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1.26. TIle CeIIlmittee need hardJy point out that the raw ~ 
,.-ticularly iron ore is now beinl Increasingly supplied to tile Steel 
Plaats either by captive mines or by National Mineral Developmeat 
Corporation, a public sector undertaking. There should., therefore. 
be no diftlculty in realistically determininl the movement of iroft 
ore to steel plants. Similarly for export of iron ore, it should be 
possible to determine in detail and well in advanee the tramc require. 
ments in this regard as Metals and Mineral Trading COrpol'ation and 
National Mineral Development Corporation-both public undertak· 
inp.-oceupy a dominant role. 

1.27. As admitted by Government, the difficulties in respect of coal 
have been due to non-Iinkin, of raw material producing units like coal 
mines, washeries, ore mines to conBumini units like soteel planta, 
thermal plants, etc. Since the coal mines have also been lar,ely 
nationalised and steel plants and thermal stations would be major 
consumers of coal in future, it should be possible for Government 
to detennine this linka,e more realistically. The Committee would 
like to draw pointed attention to the fact that the Thermal Stations 
would become chief consumers of coal in the Fifth Plan and careful 
and detailed planning should there Core be done to ensure that the 
supply of coal to thermal stations flows smoothly as per requirements. 

1.28. The Committee trust that Government would gain from palt 
experience and taking the present realities into account, would be 
able to asse'!s freight traftic particularly in regard to major commodi-
ties, realistically for the Fifth Plan. In particular, Government 
should ensure that investment is not made in creating facilities which 
later on are not put to operational use. 

1.29. The representatives of the Ministry of Railways, in their evi-
dence before the Committee, have urged that the main criterion for 
seeing whether or not the Railways have fulfilled the traftie require-
ments, should be in terms of net tonne kilometres, rather than mere· 
Iy orieinatiag tralic. It hall been claimed that against the tarlet 
of 152 billion tonne kilometres to be curied in the last year of the 
Plan, the Railways hope to carry 150 billion tonne kilometres, thus 
very nearly fulfilling the tar,et . 

. 1.30. A. far as the Committee are aware, in all the s_eeilive plans, 
the(emphalis has been on originatinl traftic, though lately, in varioul 
reviews particularly AnDual Reports of the Railways, more and 
more emphasis is beinr laid on tonne kUometrel carried, rather 
than on mere originatlar tonnage. The Committee would like this 

ma'tter to be examined in all its aspects by the Plannml Commission 
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and Government, in order to come to a deJlnite deeUion wlattber the 
tu_ ihoUld be laid down in terms of oriIinatiac Intllc! toaaa,.. 
Or in tHIns of both the load and the distalu:e .carried, viz. ..... ~
metres. If the latter criterion is, accepted by Government.s the 
ratl .... 1 method for determining the investment etc., the Committee 
~  DO ~  th._ the Plannil1&' Commission, Ministry of &ailwa,.. 
III cOD.ultatlon WIth the Ministry of Finance would also evolve suit-
altlecriterion for determining the number of wagons, locomotives etc. 
which would be'required for the movement of anticipated uaftlc:. The 
Committee would also like Government to settle this matter with 
utmost expedition so as to leave no room for ambiguity in this behalf 
in the Fifth Plan. 

1.31. The Committe, note that for the Fifth Plan the orlglllating 
freight traBlc has been estimated by the various Ministries at 3fO 
million tonnes but the Railways own assessment is 280 'million toones 
by 1978-79. 

1.32. The Committee note that assessment of traffic requirements 
is done by the Working Group which includes representatives of 
various Economic Ministries, Public Sector Undertakings and the 
Planning Commission. The main working group is headed by the 
Chairman, Railway Board while the other working group is headed 
by the Director of Planning (Railways). It is surprising that in-spite 
of the Railways having the main say in assessing the traffic require-
ments over a plan period, there have heen such wide variations in 
estimated anel ~  materialisation of freight traffic. The Com-
mittee cannot help feeling that the Railways are largely to blame 
for the faulty estimates of freight traffic. It appears that Railway 
Ofticers in the field i.e., Zonal and Divisional Railway Officers, are 
not fully associated with the assessment of freight traffic in their 
areas and that the estimates of freight traffic indicated by the Cen-
tral Ministries and project authorities are not got reviewed in detail 
taking advantage of the actual field conditions which are well known 
to the Zonal Managel'5/Divislonal Superintendents who are fully 
aware of actual progress of the projects and requirements. The Com-
mittee consider that this should be done invariably on a continuous 
basis. 

1.33. The Committee note that industrial and business community 
is also not actively assoelated with assessing the long term traBlc 
requirements for the plan period. The Committee consider that each 
zonal railway should also make .detailed studies of the loni term 
freight traffic requirements of the main trading and manufacturing 
interests and centres served by them .in ~  and coordlnatioa 
with the industrial and business interests tBlFinl into ~  :the 
new. ~  etc., likely to come up in the area. 
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1.K. The Committee hepe that oil the basis Of experieuce rained 
dUl"iag the 'four plan peri_ Goverament would exam. III depth 
the ma,n rea..- for fault,. estimates of freight· traftk aDd take ef· 
fective remedial measures to ensure that the requirements of freia"ht 
trame are assessed realistically for the- Fifth and subsequent plan 
period •. 

(B) Estimated requiremeat of Wagons and Proeurement P1'Olramme 

(i) Wagons procured during Third Plan 

1.35. During the Third Five Year Plan, the Railways procured 
a total of 1,44,789 wagons against the initial target of 1,17,144 and 
throw forward of 19,309 wagons from the Second Plan. 

(ii) Additions and Repl8;cements of Wagons in the Fourth Plan. 

1.36. The Programme regarding procurement of wagons on ad-
ditional and replacment account during the 4th Plan was as under: 

Stock at the end of Proaramme for 
1968-69 the Fourth Plan 

replace-
addition ment Total 

Wagons (in term5 of 4 wheelers) IOIS32 

1.37. As per the .Mid Term Appraisal, the requirement of wagonl 
during the Fourth Plan has been estimated as 71,776 wagons in 
terms of four wheelers ~  provision for replacement. Againlt 
the above requirements. provisions in the rolling stock programmes 
upto 1972-73 have been made for 66,066 wagons in terms of four 
whee1ers. This leaves a balance of 5710 wagons on replacement ac-
count which are proposed to be covered by 1973-74 Rolling Stocks 
Programme, _ alongwith some provision against the Fifth Plan re-
quirements. 

1.38. In additiona to the above, provision has also been made for 
15,000 wagons extra u an ad hoc measure to meef the current short-
age of wagons and these would be adjusted against' the Fifth Plan. 

1.39. The total procurement upto 31-1-1973 both from private 
wagon builders ana railway workshops, is about 43,370 wagons (in 
terms of ~  

Additions and Replacement of Wagons during the Fifth Plan. 

1.40. The MInistry have informed the Committee that the Fifth· 
Plan reqUirement of wagons on additional and replacement account 
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hu recently beenindica.ted at a figure of approximately 100,000 -to 
126,000 which along with the throw-forwards from the Fourth Plan 
would call for an aunualoutput of approximately 25,000 wagons. 

1.41.Tbe Ministry have further informed that the forecast of 
freight trafftc during the Fifth Plan period is yet to be finalised and, 
therefore, precise requirements of wagons have not yet been deter-
mined. ~  ate 3 seta of anticipated originating traffic figures under 
consideration viz., 280 million tonnes, 330 million tonnes and 347 
million tonnes by the end of the Fifth Plan. The requirement of 
wagons to be procured during the Fifth Plan (including replacement 
needs) varies from 1.09 lakh wagons for 280 million tonnes of traffic 
to about 2.3 lakh wagons for 347 million tonnes of traffic. 

1.42. The representative of the Ministry informed the Committee 
during evidence that when the Third Plan was ending, the Railway 
capacity was ahead of the demand and the traffic did not generate to 
that extent. When the 4th Plan began, the traffic did not come upto 
anticipations. It W"as a fact that during the recession period sufficient 
traffic did not generate and the demand for wagons came down. He 
further added that they should not get greatly worried or agitated 
if during a particular period or during a particular season, certain 
wagons were stabled for want of traffic. When the busy season catne, 
those wagons could be put into use. He urged that the wagon 
availability should be ahead of the demand. During the busy season 
(OctQ,ber-May) wagons should be given to Trade and Industry prem-
ptly and regularly SO that the traffic did not wait and queue up for 
wagons. 

1.43. The Financial Commissioner furtber added that the basic 
infra-structure facilities of power and transport should always be 
ahead of the requirements and that they should not a.:t as a bottle-
neck. 

1.44. Elaborating the point further, the representative of the Mi-
nistry stated during evidence, "In the matter of transport,' let us 
take the two main constituents. One side is ~ capacity in terms 
of wagons, locomotives and the lines. The other side is the public 
trafftc waiting to be cleared. This includes public and private sec-
tors and trade and industry. We have got to take a view. Should 
we have our capacity ahead of the demand so that the traffic does 
not wait to be cleared and the supply of wagons is regular and prompt 
or should demand be allowed to pile up and accumulate and should 
clearance be delayed or denied for want of wagons. In ~ way, we 
were losing not only traffic revenue but also goodwill. So, we sHould 
Itrike a balance between the two. My view is that our capacity 
at all times should be ahead of demand, and if at any time we have 
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gone slightly above the margin-that means stabling has occunci-
we can reduce somewhat in the next year. Year after year, if we 
drastically cut down wagon orders we will be killing tne industry, 
and then our own ability to clear the traffic." 

1.45. Asked how much the capacity should be ahead of the de-
mand, the representative of the Ministry added that they could not 
lay down any formula for this. They could, on the basis of the ex-
perience of the last few ~  which included certain things which 
were under their control and certain other things which were nol 
under their control, give an indication as to how much they should 
be ahead of demand, converted in terms of number of wagons and 
locomotives. . 

1.46. An eminent retired Railway Oftlcial in his evidence before 
the Committee stated that his. own view was that the Railwnys had 
enough wagons to cater without difficulty 5 to 6 per cent additional 
traffic by more intensive utilisation. 

1.47. During evidence the representative of the Ministry stated 
that they would he able to cary about 2 million tonnes within their 
~  resources. It could be 2 per cent to start with, and then 
they would go upto 3 to 5 per cent if factors beyond their control 
were removed. 

1.48. The Committee note the Railways procured a total of 
1,«,789 wagoDS during the Third Plan. During the 4th Plan, alalnst 
the original provision of 1,01,532 walons (in terms of 4-wheelen)" 
both on additional and replaeemeJIt aecount, the Railways reduced 
their requirements to 71,776 walonlat the time of Mid·term AppraI-
sal. In addiiion. provision has allO been made for 15,000 additional 
wagons which would be adjusted against the 5tb Plan. 

1.49. The Committee have already referred to the sbortfall in 
freicht trallc botb during tbe Third Plan and the Fourth Plan periods. 
Apinst the eltimated goods tralic of Z4S million tonne. durin, the 
Third Plan, the actual loods traJllc amounted only to Z83 miDion 
tonnes in 1965-86. Similarly, aplDat the estimated _ million toJlDel 
of lood. traffic: for the Fourth Plan. ,only 215 million tonnes of freight 
trafllc is likely to materialise in 1973·74. The Railways bave them-
selves admitted thattbey bad surplus rail capacity at the! end of the 
Third Plan. Althou,h substantial ~  ba. heen made to the 
wagon fleet since then. tbe freia'bt tralic hnbeen leiS than eVeD 
183 million tonnet, which was reach,tl In IN5-66, execpt durl.., 
1161-11 and 1 .... 70 when It wa. Z04 and 20'7.' million tonn" ...... 
pectlvely. Even ~  for the inneale in lead of freight trame. It 
would appear that the Railways have .ufldent surplus One and 
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wagon capacity to handle addtional traBic. The constramtlll would 
appear to be mainly tbe law and order problem, tbefts of parts, la-
bour troubles and operational inefficiency etc. , 

1.50. Tbe Committee note tbat tbe Railways bave estimated tbeir 
requirements of wagons during the 5th Plan between one lakh wagons 
for 280 million tonnes of traffic and about 2 lakb wagons for 340 
million tonnes of tramc. They further note the anxiety of the Rail-
ways tbat wagon availability should be ahead of demand. While the 
Committee fully share t"e view of tbe Ministry of Railways that the 
wagon capacity should be ahead of the demand and should Dut act 
as a bottleneck, they would like the Railways to keep 'in mind the 
surplus wagon capacity alreadY with them. According to their own 
admission, the Railways could move upto 5 per cent additional traffic 
if factors beyond their control were removed .. The Committee further 
feel that with the increased introduction of electric and diesel trac-
tion for hauling goods traffic, the existing wagons can move subs-
tantial additional freight traffic. The Committee have also referred 
in sultsequent chapters to the scope for better and more efficient 
utilisation of wagons than at present. The Committee hope that with 
more emcieDt utilisatioD of wagons and reduction in the detenfion 
of wagoDsJ)y trade, for which various steps have been taken by Gov-
ernment the availability of existing wagons for movement of traffic 
would improve considerably. 

1.51. The Committee WOUld, therefore, like to stress that while 
assessing the requirements of wagons for the Fifth Plan, all these 
aspects should be taken into account. Further, norms should also be 
laid down for each type of wagon for movement of freight tramc. 

1.52. The Committee have no dount that with a wellknit opera-
tional organisation with over hundred years' experience and the 
existence of Efficiency Bureau, the Railways would be able to lay 
down scientific criteria for assessing the requirements of various 
types of wagons for the movement of freight traffic. The CommiUee 
see no reason why the criteria should not take into account normal 
increase in tbe lead of freight tratllc and increase in Net Tonne 
kilometres. 

1.53. The Committee would also like the Government to ensure 
that the cuahiGll for movement of freight traffic, if created, should 
be specifically indicated as a percentage of the total wagon Reet aDd 
kept separate from the normal complement of wagons. The financial 
and operatioDal impUcations of the creation of the euahion should also 
be clearly indicated aDd reviewed from time to time and pUblished 
in the Annual Beports ef the BaUways. Th" Commiftee would like to 
poiDt out that the justificatioD for the extra cushion wO\1ld lie in 
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f1IIly. aatiafyiDg the day to day demand of the Trade and IDdastq 
fClr the movement of goods so that there are no complaints from any 
quarter in this re,ard. 

I.M. The Committee furtber sUliest 'that the reserve fleet of 
wagons-i.e. cushion-should be utiUsed oDly after approval oy the 
Railway Board so that a constant watch i. kept OD the emdeDt uti-
llsatioD of the Dormal fleet of WqODS aDd the reserve fleet is used, 
where absolutely Decessary. In this coanedion the Committee would 
also like to invite the attentioD of the Railways to tbe observations 
made iD the Report of the Study Team and the main Report of the 
Administrative Reforms CommissioD OD the Railways wherein they 
have not favoured a large cushion of wBJons and had observed that 
excessive stocks of WBJODS lead to .lackness in utilisatioD and poor 
OUttU!D. 

1.55. The Committee feel that ChroDic uDder-utilisatioD of wagon 
capacity lead. to slackeniDg of standards. ,It appears that over-cau-
tious procedures adopted by the IDdiaD Railways have adversely 
afleded wBJon utilisation. To get the maximum advantage from the 
heavy capital expeDditure iDcurred over four Plan periods, it is DeceS· 
sary that tbere is intensive utilisatioD of the equipmeDt so that In· 
creased traftlc caD be haDdled with the existing resources. 

(C) Types of ~  

1.56. The public traffic wagons available on the Indian Railways 
may be broadly classjfied into the following types according to the 
specific uses to which they are intended to be put:-

1. Covered general wagons. 

2. Open high-sided wagons. 

3. Open low-sided cnd-opening wagons (EFTs). 

4. Open flats (BFRIBRT). 

5. Box wagons. 

6. Special type wagons: 
(a) Well wagons. 
(b) Hopper wagons. 
(c) Tank wagons. 

1.57. The specific lIses for which these wagons are meant are 
described below. It may be clarified that irrespective of the pur· 
pose for which the wagons are specially designed, they are, from 
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time to time, used for other purposes as and when .possible depend-
ibg on the traffic needs. 

1. Covered general wagons: 

1.58. These are nwant for transport of commodities, which are 
likely to get damaged by inclemency of weather, or for transport 
of valuable commodities liable to theft and pilferage. Generally 
bagged and packed consignments are loaded in these wagons. These 
are usually 4-wheelers. Buttlew manufactures on B.G. consist of 
bogies also fitted with centre buffer couplers. 

2. Open high-sided wagons: 

1.59. These wagons are used 'for transporting commodities, other· 
than those which normally require covered wagons like coal, stone, 
sand, timber, ore etc. Also those commodities which cannot be 
conveniently loaded in covered wagons e.g., long iron pipes, cable 
drums etc., are loaded in opens. Generally unpacked commodities 
are loaded in them. 

3. Open low-sided with end openings KF/GM: 

1.60. These wagon. are generally used for transport of military 
\raffic and other vehicular traffic and when spare are also used for 
transport of ores, stones, etC. 

4. Open Flats (BFRs/BFTs): 

1.61. These wa.gons are generally bogie wagons and are meant 
for transport of long-length consignments like rails, billets, blooms, 
logs. P.tc. 

5. Box wagons: 

1.62. These are BG bogie open wagons fitted with centre buffer 
couplers utilised principally for transport of coal and ores. 

6. Special type wagons: 

1.63. (i) Well wagonB.-These are open wagons used for over-
size consignments of extraordinary height or weight. This is 
arranged by lowering the floor in between the bogies. 

(U) Hopper wagons.-These are open wagons used for transport 
of iron ore and such other commodities which can be automatically 
discharged through hopper on to underground bins. These are 



UiUally utilised for transport of raw materials to Steel Plants. 
Some are alao used for transport 01 railway ballast. 

(iii) Ttmk wagons,-These are generally meant for carrying 
liquid consignments in bulk like molasses, vegetable oil and ~ 
leum products etc. 

1.64. Special type of tank wagons are also designed for transport 
()f sueo commodities which require special arrangem4!nts- either in 
the interest of safety or for protection of tank or for facility of 
loading and. unloading. For example-Tank wagons for transport 
()f petrol oU and lubricant products are fitted with special valves 
and explosive vents. Tank wagons for carriage of Bitumen, coal tar 
and hea.vy oils are fttted with heating coils to facilitate unloading. 
Tank wagons for transport of acids and corrosive liquids are pro-
vided with special rubber lining to prevent damage to tank barrel 
by corrosion caused by the liquid. Tank wagons for carriage of 
liquid products under pressure such as liquid ammonia, liquid pet-
roleum gas and liquid chlorine gas are designed to withstand high 
pressure. 

Typewise holdings of different Railways as on the last day of 
1971-72 are given at Appendix I. 

1.65. To a question whether any norms regarding tbe require-
ments of wagons for each type have been laid down. The Ministry 
have stated that no norms as such have been laid down to deter-
mine the type-wise requirements of wagons. However, the total 
requirement of wagons is worked out to cater to the anticipated 
traffic for each major commodity." Type-wise distribution is then 
made on the overall assessment of the planned pattern of traffic. 

1.66. It has been stated ill the 4th Plan Mid Term Appraisal that 
there had been growing demand for covered wagons for the move-

ment of commodities like fertilisers, cement and foodgrains whicb 
the RailwaY' were unable to meet in full. 

1.67. During their tour to various places, the Committee were 
also informed that there was a general shortage of covered wagons. 
At one particular station they were also informed about the short-
age of tank wagons al8(). 

1.68. A leading Chamber of Commerce and Industry has stated 
in its memorandum submitted to the Committee that "Supply of 
wagons on trade account is gradually losing its importance because 
-(If the higher demand on State trade and public sector undertakings 
176 L.S.-4 
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account. When it is a question of Foodgrain, Sugar, Coal, Stone,. 
Fertilizer, etc., in bulk quantity, the maximum allotments of empt--
ies are given to the State sponsored movement programmes and 
thus the movement on private. trade account greatly suffers and ~  
causes.an artificial shortage of goods and increase in prices and tbua-
the price line is not maintained." 

1.69. A retired Senior Officer of the Railwa.y has also obseNed 
about the insufficiency of 4-wheeler wagcms on the Railways. Re-
has stated that: 

"Another instance where planning has gone amiss was in re-
gard to construction of four-wheeler wagons. In the late· 
fifties, the Railway Board decided to· drastically curtaU 
the construction of such wagons, and build only 8-wheeler 
bogie wagons in future. The reason for this decision· 
was the Board's anxiety to build wagons with heavier 
capacity and run them at higher speeds. While these 
were desirable objectives, the requirements of the pattern 
of traffic in India were ignored. The average consign-
ment of general merchandise which moves by rail in 
India is still small, and corresponds more to the carrying 
capacity of the ~  four-wheeler than the large 8-
wheeler. The trade, therefore, has suffered frequently 
from the shortage of covered four-wheeler wagons parti-
cularly for loading foodgrains. Movement of foodgrains 
registered a sha.rp increase in 1968 and 1969 as a conse- " 
quence of the green revelution in the country." 

1.70. During evidence the Committee enquired about the reasons 
for the Railway not being able to meet il'l full the requirements of 
covered wagons for the movement of commodities like fertilizer, 
cement and foodgrains. The representative of the Ministry stated 
that this observation was on the basis of the situation in ~  
when they were in trouble. The wagons that got locked up were to, 
a large extent four-wheeler covered wagons. The other ~  of the 
country to which these wagons would have moved suffered result-
ing in shortage of covered wagons. They were able to get them out 
from the Eastern Sector and repaired them. They were now able to· 
meet the entire requirements of foodgrains movement in the country 
in covered wagons. With the efforts that they had made, there should" 
be no shortage of covered wagons. 

1.71. The Committee note that more than 6 types of wacous are-
available on the Railways for ,lIbUe trame and tbat no norms lane-
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heea laid down to determine type-wise requirements of wagons. 
As stated by a senior retired Railway Officer, the Railways have 
concentrated on the construction of wqons with heavier capacity 
which can only be used for bulk. transport of goods. Since there-
have been general complaints regardmg the inadequacy of covered 
wogons. 4-wheeier wagons and tank wagons, it is necessary for the 
Railways to alless the requirements of various types. of wagons. 
scientifically and in .. detailed manner 10 as to fully meet the de-
mand for ttie movement of tratBc both on trade aecount and Govt. 
account. The Committee recommead that the Railways should asaesa: 
their requirements of all types of wagons with reference to the 
demand for each type of wagon and should also ftx norms for each' 
type. 

1.72 .. The Committee would also like to point out that the types 
of wagoos used by the Railways should be suited to the freight tra1Iic 
and types 01. commodities that are moved. For this purpose the 
Railways should take full advantqe of the design and reasercD 
facilities available with them and evolve the most suitable types 
of waeoDs which would give the best results, The Committee have-
no doubt, that the Railways would take note of the development in·· 
the designs and types of wagons taking place all over the world in 
order to evo.ve the best type for their own use. It is necessary that 
manufacturing facilities too are synchronised for the production of 
new designs of wagons so as to meet the requirements thereof. 

1.73. The Committee would also like the Railways to maintain a 
record of the demand and utilisation of each type of wagon as well as 
its idle time so tbat a cheel. is kept on the real requirement for pach 
type of wagon and imbalances. if any. in the availability of wagons of 
"arioL's types are remedied at the earliest and wBgons are made 
available to the indentors without delay. 
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PRODUCTION OF WAGONS 
(A) Total production c:apacity of wagons and actual production 

2.1. The total production capacity of wagona of the Railway 
Workshops and the wagon builders in private sector arut:: their out· 
turn during the -last Ave years was as under:-

(1) RailwClY workshops: 
Capacity has not been specificaUycreated for wagon building in 

Railway Workshops. Since 1960 wagon production was undertaken 
in Railway Workshops to utilise the surplus capacity which was 
generated as a result of the increased productivity achieved by intro-
ducing the incentive schemes. To meet the increased demand of 
Railway Rolling stock repairs, however it has been decided that 
future manufacture of wagons would be restricted to three work-
shops nameJy Amritsar workshop/Northern Railway. Golden Rock 
Workshop/Southern Railway and Samastipur Workshop/North East-
ern Railway. The present capacity (1972.-73) of these three workshops 
taken together is 2960 in terms of four wheelers units. 

2.2. The actual production during the last f-ve years (of all the 
Railway Workshops engaged in wagon building activity taken to-

~  has been as under: 
-------------------------

Year 

-------------.--------- .------------

1970-71 

1971-7: 

Production 
in ~ of 

four-
wheelet'5 

3%0::1 

(U) Wagon builders in the private sector (i.e. other than RaHway 
workshops) . 

2.3. The licensed capacity of all the wagon builders totalling 16 
units in the private sector, as advised by the Ministry of Industrial 

20 



21 
Development is 40,869 wagons per year and their installed capacity 
WI 31.059 wagons in terms of four wheelers, but the highest production 
so far achieved has been only 27,565 wagons in terms of four-
wheelers. 

2.4. At present three firms are closed. Two other firms have not 
been producing wagons for several months against the Railways' 
orders. Therefore, for all practical purposes, the capacity of only 11 
firms in the private sector may be converted for manufacture of 
wagons, whose total licensed capacity is 30,125 and installed capacity 
is 26,575 in terms of four wheelers per year. 

2.5. The outtum of all the wagon builders in the private sector 
(other than Railway Workshops) during the last five years is as 
under:-

Year 

1967-68 

1968-69 

1969-70 

1970-71 

1971-72 

------ ..... ----
Production 

in terms 
o((oar 

wheelen 
' ~  

12001' 5 

8964'5 

6543'5 

The figures of type-wise and firm-wise production of wagons 
separately in the private sector and Railway Workshops durinl the 
years 1967-68 to 1971-72 are at appendices IL 

2.6. The representative of the Ministry stated during evidence 
that the licensed capacity of the private wagon builders in the 
whole country was 40,000. Their best achievement had never been 
more than 27,000. Since then, a few firms which participated in this 
27,000 had cloaed down. The pr,-'Sent capacity should therefore be 
something less than 2'7,000 and not more. 

2.7. Pointing to the low wagon production during the last 5 years, 
the Committee enquired whether it was due to lack of adequate 
orders and lack of adequate supply of steel to the wagon builders. 
The representative of the Ministry stated that this industry had a few 
established manufacturers during 1950 and they got an outturn of 
something like 7000 to 8000 wagons. When the second plan was 
being formulated, the reqUirements were expec.ted to be much hJgher 
and therefore Government agreed to increase the existing capacity 
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of wagon builders. Seven new firms were also ~ For set-
ting up of such. a large industry, it naturally took sometime. The 
W4lgon builders got optimum production in 1964-65. Soon after the 
-end of the Third Five Year Plan, there were three non-plan years 
and then the Fourth Plan started. Due to recession in tqe country 
then, there was a severe cut in the requirement of wagons ana the 

· Railways were compelled to cut down to the minimum on their 
ordering for two years. 

2.8. He ~  stated that this industry was extremely vulnerable 
to the variations in orders. Lt had not got sufficient financial stabi-
lity to absorb fluctuations in the level of ordering. Railways supplied 
the wheels free of charge to the wagon manufacturers. Even for 
the steel that they bought for building the wagons, they needed 
financial support from the Railways which gave them 90 per . cent 
of the ~  of the steel as an 'on account payment'. Second problem 
was that there were labour unrests in the Eastern Sector during 
1966-67 onwards with the result that production of wagons came 
down. This resulted in either closing down of some wagon building 
units or they had to make violent efforts to diversify their produc-
tion in some other form of manufacture. The wagon requirements 
o·f the Railways had recently picked up from July, 1972. They were 
anxious to give them again the same support of 'on account payment' 

· for steel bought by them, all other financial help that they normally 
gave them. 

2.9. The representative of the Ministry added that the Railway 
Board was also infiuenced inI reducing orders . because of strong 
criticism made by the Public Accounts Committee. Having in mind 
this criticism there ~ no ordering at all in one year and tn the other 
year it was very much reduced. 
. 2.10. The Committee enquired whether the private wagon manu-

· factulers were supplying wagons according to schedule and whether 
agreement had been reached with them relarding price of wagons. 
The representative of the Ministry stated that wagons· were' order-
ed on individual firms with a firm delivery ~  If they were unable 
10 supply them by that date, then liquidated damages clause came 
into -effect. Their ~  had. however, beeR that the wagon 
builders usually exceeded the delivery tchedule. Regarding 'the 
prices, they had protracted negotiations. They offered a price based 

. on the latest quotations and saw how many were able to accept the 
Wice. They fixed the price and tried to negotiate with others. Some-
Urnes it took a few months before a final order was placed with all 
the firms. The wagon manufacturers had beencrlUcising them say-

, i ing that the ~  of wagons manufactured at their workshqps was 
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very low aDd it was not a fair basis for fixing wagons pricee iD non-
raHway units. But generally they offered slightly ~  wba* 
was based on their formula. Some of the firms readUYAlccepted, tPelr 
ptices. A.$' far as Jessops was concerned, they did not seem to want 
any wagon orders from them as they were diversifying their pro-
duction into other lines and manufacturing what was more profitable. 
The Jcssops were also manufacturing M.G. coaches.. Some oi the 
other manufacturers found their present prices quite attractive. l'hey 
were asking for more and more orders. ' 

2.11. To a question whether the Railway Board investigated the 
reasons for the closure of the three firms in the priva.te sector and 
non-production of wagons in the two other firms, the respresenta-
tive of the Ministry replied that perhaps the three firms referred to 
as closed Were, Rayman Engineering Works, Calcutta, Mis. 
Mackenzie of Bombay a,nd Mis. Singh Engineering Co. in Knnpur. 
Mis. Rayman Engineering Works deClared a lockout in 'February, 
1968. During the period of lock out, it came to their notice that the 
firm was misappropriating the steel material. Therefore, to recover 
this material, they resorted to legal action. It was now sub-judice. 
MIs. Mackenzie of Bombay closed in March, t971 due to financial 
and la,bour troubles. Ministry of Industrial Development ~  
into this and based on their recommendations, a decision was taken 
that there was no justification for revival of wagon buflding activity 
In their works. The Railways had been compelled. to withdraw the 
outstanding orders. They had initiated action to recover the Rail-
way material lying with them. MIs. Singh Engineering closed the 
works in January, 1970. They had said that they could not manu-
fature wagons any more. ' , 

2.12. The other two non-.,roducing firms were Mfs. Arthur ~  
and Mis. K. T. Steel MIs. K. T. steel wlI'functioning but it \VU 
n9t manufacturing any wagons for Indian 'Railways. It was engaged 
in export orders. MIs. Arthur was closed due to differences among 
the partners. 

2.13. Asked whether 'the Railways had placed any order with 
MIs. Arthur, Butler for supply of wagons, the l1!'Presentative of 
the Ministry stated that they did place orders. with them, but they 

-seemed to have somepn.blemsin connection with management and 
al1hough officially it had not stopped production, there was no out-
turn from them. They would be'glad if they did produce 'Ilng'llDS 
because, they had been ~ '  inconvenienced, The ~  

,Of this flrm rested with the Ministry o,f Industrial Development and 
that Mtnit\tryhad ordered all inquiry into the affairs of ' bu. ftm·. " . ' ...... ' r 

, .J .. ~ .. 



2.14. As regards steps taken to improve production of w,aionsr 
It was stated that the Railways were doing their best. The fifth. 
Plan requirements were so high that they were endeavouring to-
persuade the wagon builders to step up their out-turn. About a year 
ago, they had placed substantial orders on wagon building. 
industry so that the management of each factory could assure their 
workers that continuity of orders WQuid be there. The Railways were 
assisting in every possible way by increasing the imports of steel. 
They were making the material available to them. The Railways 
were now finding that some of the industries, where there was no 
labour trouble, had increased their production and came to the 
level of production almost equal to their best out-turn. 

2.15. As regards the manufacture of wagons in the Railway 
workshops, the representative of the Ministry explained that there 
was a veQ1large increase in the requirement of wagons in the Third 
Plan over the Second Plan. It was a difference of 50,000 wagons. The 
Industry was not ready to manufacture so many more wagons in a 
five years period. At the same time they had introduced an incentive-
scheme in Railway Workshops. As a result, they got much higher 
productivity in them. Since they were going to have surplus labour, 
they employed them for manufacturing wagons and as many as 18 
workshops were manufacturing wagons at one time in the Railway 
repair workshops. They got the out-turn gradually increased to the 
maximum of 6000 wagons. Having put 144,000 wagons during the 
Third Plan into the circuit on the Indian Railways, the arisings of 
overhaul increased from the end of that Plan. As the 
overhaul load increased, the Railways were compelled to stop 
manufacturing of wagons and used the capacity to the purpose for 
which the workshops were built viz. repairing wagons. There were 
now 3 Railway Workshops viz. Golden Rock, Amritsar and Smasti-
pur where they hael provided special machinery and ear-marked a 
certain portion of the workshop itself and modified it to suit wagon 
building activity. Because of the gap that they anticipated in their 
l'equirements, they were thinking of increasing their activities. 
They were trying to increase their capacity from the present 2,000 
\0 4,000 in the three worksh()pB, together. 

2.16. In reply to a question why orders for manufacture of wagons 
were not regulated evenly from year to year to ensure proper utili-
_tion of the available capacity, the Ministry have stated in a written 
.-eply that wagon orders are placed yearly on the basis of require-
'ments for the anticipated additional traffic and replacement needs. 

2.17. The initial Fourth Plan.llad envisaged a freight traftlc target 
at 285 mlDion tonnes by 1973-74, for which the wagon requirements 
had been worked out to about 1.01 lakhs (including 0.78 lakh on ad-
4lUoDal lIeCOunt and 0.25 lakh on replacement account) .. Orden 101' 



about 16,650 wagons were already outstanding and keeping the anti-
cipated requirement in view, orders for 18224 wagons were placed' 
in the first year (1969--70). However, traffic started showing a declin-
ing trend in the latter half of that year and, therefore, ordering during 
the next year (1970-71) was pegged at 8,870 wagons. 

2.18. In fact in 1970-71, due to disturbed law and order conditions 
in the '~ '  sector, the actual freight traffic carried declined by 

~  tonnes as compared to that in 1969-70 and taking 
note of these factors, the Fourth Plan target was also lowered to' 
240.5 million tonnes in January, 1971. Consequently, the wagon re-
quirement during the Plan was reduced to only 0.60 lakhs (including 
0.33 lakh on additional account and 0.27 lakh on replacement ac-
count). With this heavy reduction in the wagon requirements and 
keeping in view the orders already placed during the earlier years, 
the ordering during 1971-72 had to be reduced in the background of 
Public Accounts Committee's criticism even though it was realised 
that it would have an adverse effect on the wagon building industry. 

2.19. As wagon ordering had to be tailored to suit the anticipated 
traffic forecast, it was not possible to place. orders em the wagon build-
ing industry evenly. 

2.20. The Committee enquired about the production programme-
of wagons for 1972-73 and 1973-74 and the locally shortfall in the 
manufacture and availability of wagons at the end of 1973-74. The re-
presentative of the MiniStry stated that the expected out-turn for 
1972-73 was originally 12,000 from the private wagon builders and 
1,900 from Railway Workshops. Since more wagons were required, 
in June, 1972 they increased their estimated out-tum from the Railway 
Workshops from 1,900 to 2,8()0. Their present expectation was 10,000 
wagons from the private wagon builders and 2,000 from Railway 
Workshops. In 1972-73 they expected 15,000 from the private sector 
and 4,000 from Railway -Workshops. 

2..21. In reply to a question about the estimated requirements of 
additional wagons to move the traft!c during the Fifth Plan period, 
the Ministry have stated that the forecast of freight tra1llc during 
the Fifth Plan period is yet to be finalised and, therefore, precise re-
quirements of wagons have not yet been determined. There are 3 
sets of anticipated originating traffic figures under consideration viz. 
280 million tonnes, 330 million tonnes and 347 million tonnes by the 
end of the Fifth Plan. The requirement of wagons to be procured 
during the Fifth Plan (including replacement needs) varies from 
1.09 lakh wagons for 280 rnillkm tonnes of traffic to about 2.3 lath· 
wa.ona for 347 million tODD" of traffic. 
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2.22. The eJdsting production capacity, with marginal additiQns 
jn the Railway Workshops will be adequate to meet the requirements 
for 280 million tonnes of freight traffic. However, substantial expa,n-
Bion thereof will be necessary in the event of higher traffic targets 
of 330 million tonnes or 347 million tonnes, and in view of the lead 
time involved in the setting up of new Units, it may yet not be 
pussible to meet the requirements. A decision in this regard can be 
taken only after the Fifth Plan is finalised. 

2.2.1. The Committee note that there are 16 wagon " ~~  units 
in the private sector. with a licensed capacity of 40,869 wagons per 
year and installed capacity of 31,059 wagons per year in terms of 
fom-wheelers. Of these, 3 firms are stated to have been closed whlle 
two others have not been produdng wagons against Railway's orders. 
·There are thus only 11 firms in the ~  sedor for manufacture 
of wagons with licensed capacity of 30,125 and instaUed capacity of 
26,575 wagons in terms of four-wheelers. 

2.24. The Committee are constrained to note that the production 
of the wagon builders in the private sector has been coming down 
from 13,856 in 1967-68 to 6,543 in 1971-72. According to the Railways, 
tlie best achievement of private wagon builders was in 1964-65 when 
they produced 27,000 wagons, The existing ~  in wagon pro-
duction in the private sector is stated to be due to severe cut in wagon 
requirements by the Railways and consequential cutting down of 
-orders on the wapn builders for two years. Since July, 1972, the 
Railways have, however, placed substantial orders on the wagon 
building industry. 

2.25. The Committee note that 18 Railway Workshops were partly 
e.aged in walon building activity during the lastftve years but on 
accoUnt of increase in overhaul load, those workshops are now used 
for repair work. At present, manufacture of wagons has been res· 
tricted to three Railway Workshops only, namely. Amritsar Work· 
shop, Golden Rock W Ol'ksbop and Samastipur Workshop whose e&Ji»a-
city in the current year is 2,860 wagons but wD.· be Increased to 4,000 
wagons from next year onwards. 

2.26. The Committee note that the Railways are in the process of 
formuJatill&, their wa&,on requirements for the Fifth Plan which are 
placed at 1.09 lakh wagons for 280 minion tonnes of trl\ftic Rnd at 2.3 
lakh wagons for 347 million toones of traffic. 

2.2'7. The Committee are of the firm view that the Railways can 
meet all their wagon requirements for the Fifth Plan from the exist· 
ing manufacturing units. Tbe Railways' three workshops have a capa-
city of 4,000 wagons. According to the Railways themselves, the 11 
wagon manuladurin&, units, in the prh'ote sedor have a licensed 
eapacity of 30.125 wagons and installed capadty of 26,575 wagons. In 
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:addition. about 5,000 WBpIlS ean be tnanuaetared in the 5 1IJlits whieh 
.are dosed or are DOt produdng wagoM at present. Thus the total 
available eapacity for wagon manuf.eture in the country is about 
35,000 wagons per year, which is suJlicient to meet 'the requirements. 

2.28. The Committee note that the Railways have now r8:'ltricted 
the manufacture of wagons to the three Railway Workshops at 
Amritsar, Golden Rock and Samastipur Workshops. The Committee 
1eel that with the increasing elec:tri,fication and dieselisation of the 
Railways, the requirements of maintenance workshops on the 
Railways are bound to be greatly reduced. It is, therefore, impera-
tive for the Railways to prepare a long tenn plan for the rationalisa-
tion of maintenance workshops on a functional basis and utilise the 
surplus workshop capacity for the building of wagons and passenger 
,coaches by instalDng balancing plant and machinery 1 where neces-
sary. The Commi'ttee have no doubt that this would not only enable 
the readivisation of the existing railway workshops whidl are 
1anguishing fnr want of adequate work but would also go n long 
way in meeting the growing rajlway requirements for wagons and 
coaches. T"e Committee desire that Railways should also consider 
the questifln of expanding the manufacturing capacity in the exist-
ing three Railway Workshops as also other workshops which in the 
past were undertaking wagon manufacture. 

2.29. The Committee note that wagon building industry is ex-
tremely vulnerable and is unable to withstand wide fluctuations of 
orders. The Committee would like the Government to prepare 
a long term plan with a view to ensure that regular ~  are placed 
-on these manufacturing units so as to ensure continuity of work in 
them. They may also be given other necessary assistance as in the 
paSt to put them on sound wormr footing. 

2.30. The Committee would further suggest 'that the Railways 
'should approach the Ministry of Industrial Development to see' whe-
ther the three units (Mis. Rayman Engineering Works, Calcutta, 
Mis. Mackenzie of Bombay and Mis. Singh Engineering Co. Kahpur) 
whieh have been closed. could be restarted· as valuable equipment 
aad machiDNy is installed in tbem. GovernmeDt should al80 see 
whether Mis. Arthur Butler whicb has been closed due to the dUrer. 
ences among the partners, could be taken over by the Government 
with a view to commence produc'tion of wagons as machinery and 
skilled manpower is available there. 

2.31. For ensuring continuity of work to the waKeD manufacturers. 
tbe committee would like the Government to explore the possibili· 
ties of export of wagons to tbe Dl8ximum eldent pOMible after meet-
ing Railway requiJlemeDts aDd to synehrkNUse export orden ad 
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Railway orden in such a way that the W8goa maaufaeturinl units 
have contiaulty iD gettinl orders. The Cemmittee need hardly ~
pbasise that adequate assistance in the matter of provision of .teel 
and other mputs may allIO be ensured to them to the extent possible. 

(B) Proposal for aettiol up of a WalOO Production Unit by the 
Railways 

2.32. The Ministry of Railways have stated that a proposal is 
hPing considered for the setting up of a modern wagon manufacturing 
unit for the reasons stated below. 

2.33. The Fifth Plan requirement of wagons on additional ana 
replacement account has recently been indicated at a figure of ap-
proximately 100,000 to 125,000 which along with the throwforwards 
from the Fourth Plan would call for an annual output of approxima-
~  25,000 ,wagons. 

2.34. Practically the whole of this requirement would be broad 
gattge wagons as, with the progressive conversion from metre gauge 
to broad gauge, no metre gauge wagons are proposed to be ordered 
on additional account and onIy a very few on replacement account. 

2.35. At present the two agencies manufacturing wagons are:-

(i) the private and public sector manufacturers who effective-
ly number about 11, and 

(ii) the three railway workshops, viz. Central Workshops, 
Golden Rock, Southern Railway, Amritsar Workshop, Nor-
thern Railway and Samastipur Workshop of North Eastern 
~  former two manufacturing BG wagons main-
ly while Samastipur Workshop manufactures MG wagons. 

2.36. Based on the past performance over the last two or three 
years of private/public sector manufacturers, the expectation of output 
next year (1973-74) would be approximately 15,000 wagons from 
this sector, and approximately 4000 from the Railway manufacturing 
units. 

2.37. Hence the total annual production in 1973-'74 between 
these two agencies be expected to be about 19,000 wagons. Beyond 
that period this figure may go upto approximately 20,000 wagons by 
these agencies. 

2.38. Wagon manufacture in the Railway sector at present cannot 
be extended to any more repair workshops without seriously affect-
ing the POH out-turn of rolling stock. Already these workshops have 
to contend with and overtake. arrears of POH. Also the increase in 
the rolling stock holdings year by year, has also the upward trend 
in the repairs manifest on the coaching and wagon stock, as noticed 



.of late due to the intensiftcat10n of operation, necessitates every bit 
-of spare capacity that is available, that can be mustered in these 
repair workshops being diverted to the rising repair needs. 

2.39. As a matter of fact, the latest appraisal of the arisings of 
wagons repairs points to the necessity of setting up even one more 
BG wagon repair workshop at a convenient location. This is in addi-
tion to certain expansions of existing repair shops which have al-
ready been sanctioned. 

2.40. Hence, taking an optimum production of 4000 wagons in 
terms of four-wheelers in the existing railway repair workshops 
the annual gap in the production to meet full requirements still 
remains at 4000 to 6000 wagons approximately, and this needs to be 
plugged at once if we are to proceed on any firm baais towards meet-
ing our needs ot waeons in the Fifth Plan period and thereafter. For 
this purpose, a proposal to set up a wagon manufacturing unit in 
the Rallway sector with an annual capacity at 4000 broad gauge 
wagons is under consideration. 

2.41. The advantages of setting up such a wagon manufacturing 
'unit are manifold, the chief being-

(i) Railway sector manufacturing units apply an automatic 
price regulation on the private and public sectors' quota-
tions and the Railway Ministry is enabled 10 have a 
clearer picture of the pricing of the wagons at any time. 

(it) A better and continuous technical appraisal and apprecia--
tion of the problems be setting wagon productIon and there 
by acclerating the process of modifications, and evolu-
tion of better types of wagons. 

(iii) Such a unit apart from plugging the. gap in domestic re-
quirements of wagons, will enable export demands being 
met more easily. 

2.42. The financial outlav for a wagon manufacturing factory with 
a capacity of 4000 units ~  annum (in terms of four-wheelers) will 
be approximately as under: 

r Land (100 acres iii) Rs. 5000'- per acre 
z. Structure IIl'd buildinp • 
3. Plant and machinery 
4. Rai:way track and sidings 
s. Power sub-s tation and distribution sYlitem 

TOTAL 

-Rl. 5 leith. 
,..RI. 178 lakhs 
-R\ US lakhs 

. -Rs. 15 lakhs 

. ".. R.. :zo lakha 

• R •• 343 takhs . 
-------------------------
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The above estimate. is exclusive of the eost of the colony. The· 

annual outturnof such a factory would be approximately about B.s. 15· 
crores. 

2.43. In reply to a question about the rationale for setting up a. 
wagon manufacturing unit in the Railway sector with an annual 
capacity of 4000 wagons, the representative of the Ministry stated 
during evidence that so far as this new factory was concerned they 
had made a project to study its implicatioos and how' it ~ cost. 
They came to the conclusion that it would cost 3.4 crores-a lot of 
money to invest. Therefore they started investigating whether it 
was not possible to energize some of the sick firms which could give 
quicker returns because there the facilities already existed. For the 
present they were not going ahead with the proposal for the setting 
up of a new unit for manufacturing wagons. They were fully inves-
tigatiJng the. private sector to see whether they could improve their 
outturn to meet their requirements. 

2.44. The Committee note that the Ministry of Railways are consi-
dering a proposal for setting up of 8 modern wagon manufacturing 
unit in. the Railway sector with an annual rated capacity of 4.000 
broad gauge wagons. The estimated cost of the unit is Rs. 3.4 crores, 
exclusive of the cost of the colony. 

2.45. The Committee have in para 2.27 stressed that the existi'lg 
wagon building' capacity in the country, both in the private and Rail. 
way sector, is sufficient to meet the full wagon requirement" of the 
Railways during the Fifth Plan. Moreover, they have already re-
commended the rationalisation of the existing Railway Workshops 
and utilisation of spare capacity in them to augment the wagon and 
coach building capacity in the Railway sector as well as the reacti· 
visation of the closed wagon manufacturing units in the country. 
The Committee would like to stress that the Railways should meet 
theIr future requirements of wagons from the existing units in the 
country particularly the existing Railway Workshops which in the 
past were undertaking wagon manufacture. They see no justifica-
tion whatsoever for the setting up of a new unit for the purpOS4! of 
wagon manufacture. 

The Committee note that for the present the Railways are not 
going ahead with their proposal for the setting up of the new wagon 
manufacturing unit. 
(C) Proposal for setting up a Plant for Production of Wheel sets in 

the Railway Sector 
2.46. The Ministry have stated that there are only two indigenous 

sources for supply of wheels namely, Mis. Tata Iron and Steel Co. 
and Hinduatan Steel Ltd. Durgapur. The capacity of Mis. TISCo. 
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is very limited. It has been ~  by them recently that they 
can supply only at the rate of 180 per month i.e. 2160 per year. As, 
reprds MIa.. HSL Durgapur, they have an installed capacity of '*5,000 
wheel sets per year. The best supplies they have made during the' 
laat 5 years to the Railways had been 14470 dUling the year 1967-68. 
Recently MIs. H&L have indicated that they can supply only 7200' 
wheel sets per year. The actual supplies from these two sources 
during ~ last five years is given below from which it may be seen 
that since 1967-68 there }Jad been a decline in the supply. The short-
fall in the availabiHty of wheels from TISeO and Durgapur has been 
made good by imports. Some small requirements have also been 
met by repair at used wheela in the Railway Workshops. There 
have been. ·brief spells.of non-availebUity due to the failure of indi-
genous suppliers which have affected wagon production during such 
periods. -------------------- ---_._--

Yt'Rr 

(Inspected and pU5ed' 
figures) 
~ from 

--'PSL/--
Durprur 
TISeO 

--_ .... _-_._--------

197 1-72 

1810 

1477 

~  

~ 

2.47. The. Committee have further been informed that Railways' 
requirements of wheels, tyres, axles and wheel sets are met partly 
indigenously by H.S.L., Durgapur and Tatas; Heavy Engineering Cor-
poration, Ranchi, are also contributing to a samll extent. However, 
the overall output of all these plB."1ts being inadequate, it has been 
necessary to supplement by imports, which during the last 3 years 
have been at the level of about Rs. 6 crores per annum. As a step 
towards indigenisation, therefore, it has been decided that Railways 
shQuld set up an additional Wheel and Axle Plant to supplement 
available capacity in the country. 

2.48. A project Team is presently making detailed studies in this. 
connection, and their aSlllessments are not yet complete. Point& 
emerging from studies so far are as follows:-

(1) The drain of fC7l'eign exchange now at the level of RI. fJ: 
crorea per annum is expected to go up by at least RI. Z 
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crores by the end of the F1ftIt Plan, for increased require-
ments of wheels, axles and tyres. Should prices go up in 
world markets, the foreign exchange. expenditure would 
be even higher. 

'(2) The new Wheel and Axle Plant is likely to cost about 
Rs. 17 crores, with a foreign exchange. element of Rs. 5 
crores fOr plant and machinery. • (3) Collaboration will also be involved, but cost thereof would 
only be fractional when compared with the cost of ~ 

duction. 

(4) The overall saving of foreign exchange on attainment of 
full production is expected to be as. 7.TT erores per annum, 
at which rate the foreign exchange element on the plant 
will be more than saved in one year's production. 

2.49. Project studies are still in progress. It is difficult at this 
~  to say when production is likely to commence. The position 
will emerge more clearly after a collaboration agreement is entered 
into and definite tie-up arrangements are reached for supply of axle 
.teel in the country. 

2.50. During evidence, the Committee enquired about the reasons 
for setting up a new plant for the manufacture of wheels and axle 
,and whether the financial implications etc. had been fully consider-
~  The representative of the Ministry stated that their estimated 
requirements during the Fifth Plan were for 76,000 wheel set&-6000 
for coaches, 45000 for wagons and 25000 for maintenance. They were 
·getting only about 2200 from TISCO and 7200 from Durgapur. At 
present they were spending between Rs. 6 to 7 crores per year and 
"this year it was expected to be Rs. 9 crores 00 imports of wheels. In 
order to avoid this colossal expenditure in foreign exchange. because 
'Of the inability of the Durgapur Steel Plant to supply them the 
wheels, they were examining a proposal for the setting up of a wheel 
~  axle plant as economically as possible. The capacity of this plant 
was expected to be 22000 wheel sets per year. Thus they would save 
Rs. 5 crores in foreign exchange. 

2.51. The representative of the Ministry added that originally 
Durgapur Steel Plant was set up with a capacity of 45000 wheels. 

·Then they got additional machinery to step up production to 70,000 
··or 72,000. Their best production in any year was only 14470. In 
order to reduce the burden on imports they had been requesting 
them to step up the production at Durgapur plant. They offered the 
Railways to take over the production of Durgapur Steel Plant, but 
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dlat was DOt workable. 'IbelT production capacity had been comtac 
-iIowa eontinuously. By investing Rs. 18 crores on a costly steel plant 
-they would be saving Rs. 10 to 12 erores annual1y on imports and as 
.... clt they should go in for such a new plant. Another feature which 
they had found was that knowing their dependance on foreign lm-
.porta, the international manufacturers had got into a ring and had 
been increasing their prices by about 20 per cent every time. That 
-was why they took a decision last year that instead of depending on 
the promises of Durgapur Steel Plant about its improving its capa-

·clty. they would set up their Ownl plant. 
2.52. The representative of the. Ministry also stated that in this 

-"lant, the cheapest possible way would be to use a special technique, 
that they had seen in USA and Canada of having cast steel wheels. 
~  was a special process and it gave a special strength and there 
was indication that it would almost run the life of a rolled steel 
-wheel and therefore. they were going in for this kind of wheel. 

2.53. To a question about the reasons for lower production of 
wheel sets in TISCO in 1971-72, the representative of the Ministry 
'tItated that the reason for lower production in 1971-72, according to 
TISCO, was that special types of wheel sets had been ordered in that 
.year and for making these sets modifications to the existing equip-
.ment had to be made as tools and tackles were not indigenously 
available. As a result the total production of wheel sets in TISCO 
went Qown in that year. 

2.'54. Asked whether there were proposals of the H&L for increas-
ing their supply of wheel sets, the representative of the Steel Min-
istry stated that the total production in the plant itself has fallen over 
"the last many years. While the plant reached one million tonne pro-
-ductlon in 1964-65 and 1965-66. there had been thereafter a down-
ward trend. This reflected in the production of wheel sets also. 

2.55. To a question whether the production was less due to the 
managerial and trade union problems, the representative of HSL 
1Itated that the wheel and axle plant was an integrated part of the 
steel plant. The entire Durgapur steel plant industrial belt had got 
industrial relations problems. So long as industrial relations dId not 
improve, things would remain in that form and that was why they 
had said that they would be able to supply only 7200. At best in the 
next one or two years, they might be able to supply 7500. The spe-
-cial type of steel required for this purpose was made onlY' in one 
-apen hearth furnace and the technological discipline required was 
much stricter. Anything happening in the whole steel plant eife('ted 
dae production of wheels and ~  

116 LS---6. 
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2.56. The representative of the Railway MD.istry added taat a«!-

~  to them, this was a very Jerious matter. The eapaclty kl 
Durgapur had been increased from 45.000 wbeel aetsto '1MOO. The· 
second thing was that the price of finished. wheel sets that they ~' 
buying from import was almost twice the price of ordinary_teeI. 
Therefore, maximum priority should be given !8or the production 
of the type of steel required to be put throuehthe wheel plant '10 be· 
made into wheel sets. 

2.57. The representative. of HSL added that this y4!ar ~ 
duction would be less, because the situation in Durgapur still con-
tinued to be bad. They had adopted a deliberate policy by which the-
etrectswould be long liasting. Some slight progress had been made 
in industrial relations, but it was not marked.' 

2.58. Asked if in case there was full co-ordination between man-
agemeht and staJr, it would be possible to attain the target of 45000' 
wheel sets, therepresentattve of HSL stated that they had gone into· 
the mattl!r in detail a.nd the maximum that they would be able to· 
reach wa. 80,000 wheel sets. 

2.59. Therepresenttitive of the Ministry of Railways informed the-
'Committee that the Ministry of Steel had permitted them to go for' 
'. wheel and axles plant. Tentatively. they were thinking of pr0-
ducing some 70,000 wheels and a corresponding number of axles. 
They would judge ,the position on the return of their team from the' 
USA. 

2.60. The Ministry have informed that the number of wheel sets 
and the cost (elF) thereof imported. during the lut five yea1'8 was 
as under:-

Year 

19li7-6R 

1968-69 

1969-70 

1970-71 

t97f-72 

1972-73 
(till date) 

Nos. 

14.000 

164 

Value 
RI. in 1,kh., 

~  

lSI' 25 

6-29 

3,0:1:> 72'4" 

16,088 464"47 

r,672 63-8:a 

zz1488 100· 3; 
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2..1. The Committee DOte that the _eel ...... xle .. ta for ........ 
tbe requirements of. -.nW'8)'. are at present ""~ at ~ 
Steel Plant aDd the Tate Ina .Dd Steel Co. (TISCO.. TM ('aplle..,. 
of the Duqapur Plaut is about 45,eo8 wheel .eta per ,ear widIe tbat 
of TISCO ia abeut 3,000 wt.eel setl per year. At Darppur, ad4itional 
machinery has been ataiaecl to step up pndu.eti_ te 78,810 to 71,_ 
wbeel sets per year. AlaiDIt this, tJae maxbnum eatput ef Our ......... 
Plant has Iteeu 14,'70 wheel Nt. i. l.861-I8. This pNd'8Ctien ... 
has beell c:eaaiDc down &lace dIen and lat year .. ,. pr"'C811 GIIiy 
7.500 wheel sets. &eeentq, they have _dialted tW they eould 
suppiy only 7,200 wheel .. t. per year. Tiseo Move also iDIIicatM 
that they cou.ld supply onl, ZI68 wheel lets per y..... To meet tile 
sIlortfall of. wlleel lIets the Railways have been importinr them fr_ 
year to year alHl the ilnports .mounted t. ."ut ib. 8 crores 1ft 
1972-73. 

2.62. Tbe Committee note that the Railways have decided to set 
up an .dditional Wheel and Axle Plant to supplement available 
capacity in the country at an estimated cost of about fts. 17 crores, 
widla foreign excbnge comPOllellt of as. 15 creres fer plant aod lila-
chmery. In addition thei"e would be foreip collllboratioD. ia t .... 
manufacture. Tlte capaeity of the proposed plant is expeeted to be 
22,800 wheel sets per year. The Ministry of Steel have .150 .. reed 
to the proposal to set up the Plant iD the Railway sector. 

2.13. The Committee are greatly tlisturbed to DOte that the Rail-
ways are settinr up a Wheel and Axle Plant cestiag about as. 11 
crof.es with a foreip ~  component of Rs. 5 C1"Ore5 aad m-
volving foreign collaboration, when, besides a capacity of about 
3.000 wheel sets in tee Tata IroD and Steel Co. Jamshedpur, the 
Durgapur Steel PlaDt has a capacity of 45,000 wheel sets. In addi-
tion, the Durgapur Steel Plant had also obtained machinery to In-
crease the capacity to 72,000 wheel sets per year. It is a matter of 
great CODcern that against en installed capacity of about 75,000 wheel 
sets per year In the country, the actual supplies are below to,OOO 
wheel sets, resul'ting in an import of about 8 crores during the 
current yeu. Taking into account the requirements of Raliways for 
wheel sets during tbe Fifth Five Year Plan at about 16,000, it ;. 
evident thnt the existinr capacity in the country is sufficient to meet 
them. 

2.64. 'Cle Committee are not aware whether any inquiry bas 
been made into the dismally poor production of wheel sets by the 
Durrapur Steel Plant and whether the same could DOt 1te reared to 
produce upto its rated capacity by taking adequate remedial mea-
!'ure.'. 
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2.65. The Committee are unable to appreciate the statement of 

the Ministry of Steel that the maximum that could be produced in 
the Durgapur Steel Plant would be 30,008 wheel sets per year, when 
the capacity has been increased upto 72,000 wheel sets per year. 
While the Committee would like the requirements of the Hai,way! 
for wheel sets to be met in full, they would strongly stress that a 
high powered technical committee should go into the production 
capacity of wheel sets at the Durgapur Steel Plant and examine 
whether the same could not be geared to reach its maximum capa-
city to meet the full Railway requirements. It has to be recognised 
that apart from non-utilisation of the inltaned capacity of the Dur-
gapur Steel Plant for the production of wheel sets on which heavy 
capital expenditure has been incurred, the setting up of a new wheel 
set plant in the RaDway sector would also eost over Rs. 17 crores 
and would take a long time to grow up. The Committee are of the 
~  that it would be far more economical if the Durgapur Plant 
could be put on its feet and ltrought to its rated capacity by mak-
ing necessarily re-adjustments. 

2.66. The Committee therefore recommend that before planninc 
for the Fifth Plan demand, the wholc matter regarding increasing 
the capacity of the Durgapur Steel Plant to its ra'ted capacity should 
tie gone into by the high-powered lechnical committee suggested 
above. 

2.67. The Committee recommend that if it is finally decided to 
set up the wheel and axle plant in the Railway sector, the matter 
should be placed before Parliament to enable Members to consider 
the matter fully. 



CHAPTER m 
ALLOTMENT OF WAGONS TO ZONAL RAILWAYS 

(A) Procedure for allotment of wqons to the various Zonal Bail-
way. by the BailWM), Beard 

3.1. The Committee enquired about ~ procedure and criteria 
adopted for allocation of wagons to each Zone, Division etc. The 
Mmistry of Railways have stated that whereas Railway-wise owner-
ship of wagons is fixed according to the Workshop capacity on each 
Railway for periodical overhaul of wagons, the wagon holdings of 
each Railway are fixed on the basis of traffic requirements. All 
wagons are pooled among the different Zonal Railways. Once the 
requirements of wagons on a particular Railway have been fixed, 
it is given a credit balance for the ownership in excess of require-
ments or debit balance for the requirements in excess of ownership. 
This balance (known as Pool Balance in Railway parlance) is fixed 
by the Railway Board twice every year in a meeting of all ChieT 
Operating Superintendents of Railways in which the operating per-
formance and traffic requirements of all the Zonal Railways are also 
reviewed. The Pool Balance of all wagons or of any particular type 
are also reviewed in these meetings if warranted by sudden change 
in pattern of traffic, increased ownership etc. 

3.2. The traffic requirements of each 17.00al Railway are assessed 
twice a year taking into account the pattern and growth of traffic 
as well as the wagon mobility on the same. In fixing the wagon 
holding for each Railway, all loading originating, transhipment and 
repacking, are taken into account. Besides the loaded wagons re-
ceived from other Railways are also '~  into account. Anticipat-
ed increase in loading and loaded receipts are also taken into ac-
count in fixing the wagon holding. Allowance is also made for 
wagons under temporary repairs or POH wagons on departmental 
traffic etc. Not only the overall requiremen.ts of "an wagons" but 
also requirements of covered wagons, bogie rail trucks (BFRs), 
bogie open (BOX) wagons, taJ"lk wagllns etc. are fixed in the same 
way. 

3.3. No specific allocation of wagons is made Division-wise. Day 
to day watch on the operating performance of Divisions Is 
maintained malnly through the mobility aspects as rel1ected by the 
interchange with adjoining Railways, number of trains run section-
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wise, performance at important yards and terminals etc. Some tar-
gets of holding Division-wise of wagons in general are also fixed 
and watched by the Zonal ~  but the more effective check 
on the performance of different Divisions i3 thnugh the differenl 
mobility aspects mentioaed earlier. 

The last revision of wagon holdings of difterent Ranways 
was made in April, 1m. Revision of BOX (bogie open) holding of 
80me Railways (Northern and South Eastern) has also hoen done 
tn August, 1972. 

~ The holding of public tramc wagons of difterent types by the 
Zonal Railways as en 31st March, }970, 31st March, 1971 and 31st 
March, 1972 are given at Appendix I. 

3.5. Durlng evidence the Committee enquired about the rationale 
behind the procedure that whereas Railway-wise ownership of 
wagons was fixed according to the worlQhop capacity of each Rail-
way for periodical overhaul of wagons, the wagon holdings of each 
Railway were fixed on the basis of traffic requirements. The repre-
sentative of the Ministrf stated. tl:lat it was necessary to make the 
optimum use of workshop capacity for periodical overhaul of 
waions. It could never be that the capacity for periodical ave.-haul 
of wagons would always be equal to the traffic necessities of a Zonal 
Railway. It was not possible to co-relate workshop capacity with 
the traffic needs of wagons at a particular time. 

3.6. The Committee enquired if the question of relating owner-
ship of wagona to trafllc requirement. had been considered. The 
representative of the Ministry stated that in regard to ownership of 
each Railway, the system was that taking into considera.tion the 
workshop capacity of a particular Railway they gave 3 certain 
ownership. They had varying ownership on different Railways 
depending on workshop capacity. All the wa.gons were for operat-
ing purposes pooled. into a Central pool, say into a Bank and from 
that Bank they allotted the wagons to different Railways according to. 
trafftc needs from time to time. Suppose the tra.ft\c needs of a Rail-
way required a particular nu,mber of wagons for meeting its needs 
and if it obtained some, of the wagons from the pool. say 5,000 which 
was in excess of its ownership, they called it minus 5,000. If the 
Railway had an ownership of 50,000, but needed only 45,000, it gave 
5,000 wagons to the pool which were utilised for allotment to other 
Railways. They called this plus (+) 5,000. This was reviewed 
from year to year and oftener as and when the pattern of the traffic 
or ownership changed. 
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.(B) Paymenta/reeelpta of charces by ~ ~ Ww.Qt ~  
leu holdlnp of W-.roD!I 

3.7. ~  ~ ~  ,tated by". MiniIMry: ~  the hire charges are 
~  OIl ~ ~  wuon holding. 01 each I'IWtlway vis-a-w their 

·owneraQip. TllUJ, it ~  railway owna len wagroM but holds mote 
waaplUi, it h.., tQ ",y lUre oharg_ to a comlllcm pool ftom where it 
ill .reiJnbu.ratd to the railwa,. which Awe heM ~ wagons than 
their ownership. This is essentially a book transaction. 

3.8. ~ wagon. ~~ ~J '  ue roap1ieci by the 
Indif4ll Railways ' ~ ~ ~  .. ~  -.. of wWeh 

~ hire charieB are ~ ~  8j .. ~  ttl, W-"Y. w'" hold 
more than their ~ and ~  to t.M. ~  .. hjeb hokia , 
less to the extent of ~ debit or crecU.t ~  

U. The. hire chari_ ~  from the ~  which held 
mere W8IOM tba their ownel"llhip, for the years 3bt ~ 1968 
to 31st MaJ'ch, 1m, as furnished by the Indian Railways Conference 
Auoeiatioa, are ,wen at Appendix m. 

3.10. During evidence, the Committee enquired how would, the 
hUe and penalty cha.rs.. of wageRS efllected the ftnancial po,IUon 
.aad operating results of a Railway. The representative of ~ Mini-
stty stated that this arrangement for flxing waJOn ownership of each 
Railway depended on its workshop capacity for periodical overhpul. 
The Railway which bonowed the wagons paid the charles tQ the 
Railway which owned them. It was merely a financi111 transaction, 
but when the. overall picture of the Railway system as a whole wa$ 
takeD, it made no c:tiftwence. The representative ot the Ministry 
acided that they hact to have complete aelt-contained accounts for 
the Zonal Railways. Tbey should have financial adjustments ~  
their tnnsactiODB. One way to look at it was that the wagons be-
longed k> the Indian Railways and 80 it did not matter whether they 
were used by Eastern or Western Railway. The other aspect was to 
make a financial adjustment on account of the ~  chax;ges of tbese 
wagons. They were following ~ latter method which \Vas more 
logical and scientific. 

S.l1. Til. (:em-tHee 110" thai _hUe the ownenhlp of W8ptU 
....... iiler8llt lIOII81 llailWays Is Axed aeeMdhtr ..., the wol'k-
shop capacity on each Railway for periodical overhaat ef wagon", 
the wagon holdiDp of each Railway are fixed on the bads of traffte 
requirement. Each Zonal Railway is liven a credit balance for the 
ownership In excess of requirements or debit balanee for the re-
qulrempnt In excess of ownership. The Committee note that under 
ihis system while some Railways are regularly credited with hire 
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and penalty char,es, others are continuously debited wit.. daeat 
ebar&es. In lOme cases, the credit and debit charies ranie between 
Ks. 3 to 5 crores annually. The Committee note that such financial 
adjustments in the transactions of dUlerent Railways are neceslUlry 
to have a complete self-contained account for each Zonal Rllilway. 
According to the Bailways, the capacity for periodical overhaul of 
waions could' never be equal to the traffic necessities of the Zollai' 
Rallways and thus these heavy adjustments would continue to be-
carried out. 

3.12. While the Committee . appreciate the need for having self-
contained finaacial accounts for each Zonal Railway to ascertain their 
operational efficiency and the profit and loss Incurred by them durinc" 
each year, tbey are unable to agree that the owenership of the 
WBiODS should be related to the workshop capacity for periodical over-
haul in that. zone a. under the exiatia& set up this capacity could 
never equal tbe wlllon requirements. The Committee feel tbat 
ownership of WBions should not be related to workshop capacity for 
periodical overhaul and that ownership and holdings of wagons ia 
each Zone should coincide to the largest extent possible. 

3.13. The Committee have already suggested rationalisation of 
workshop capacity OD functional basis on the Railways. They feel 
that while each zonal Railway may have self-sufficiency in respeet of 
minor repairs and overhauls, major repairs and large scale overhauls 
should be carried out in special major workshops having the neces-
sary facilities which should be centrally controlled. This has be-
come all the more necessary on account of increasing dieselisation and 
electrification of Railways which would need reorganisation of work-
shop capacity on the Railways on functional basis. The Committee-
find that a similar recommendation was made by the Administrative 
Reforms Commission and also by their Study Team on Railways, iD 
their Reports. Moreover such system exists on the British Rail-
ways too. 

3.14. The Committee further recommend that the whole maUer 
regarding the ownership and holdings of wagons by each zonal 
railway should be reviewed in detail so 8S to ensure that there ~ 
no major dUlerenee& in the holdin,. and awnenhip of wagons .,.. 
each Railway, neeessitating large Icale adjustments on aceount of 
hire charges etc. 



CHAPTER IV 

SUPPLY OF WAGONS TO TRADE AND INDUSTRY 

(A) ProeedUJ'C! for sUlPply of WqODS 

4.1. For the purpose of registering demand for wagon all that is' 
necessary is to put in a requisition giving the type of wagon and 
particulars of intended booking. A nominal registration fee is also 
to be paid to guard against spurious registration. A3 and when 
allotment ia made the particulars are notified in the goods-shed. 

4.2. The allotment against the indents depends on the availability 
of wagons, number of demands pending, priority of the traffic etc. 
There is some unavoidable delay in allotment of low priority traffic 
due to seasonal demand, heavy demand over saturated routes, tem-
porary short availability of any particular type of wagons due to 
heavy demand for the same for other high priority traffic unavoid-
able hold-ups etc. Any time lag between allotment and supply of 
wagons is also due to the same. But this delay is due to temporary 
physical availability of wagons and not for any procedure prescribed. 

4.3. For the purpose of allotment, a simpler procedure is followed 
for movement to free destinations. The allotment of wagons fOf 
free destinations is made locally by the Station Master or Goods 
Clerk according to priority of registration, having regard to Prefer-
ential Schedules in force from time to time. There is no delay in 
such allotment. Supply is also prompt in that allotment is made to 
availability of wagons. 

4.4. Allotment to routes limited by quotas has to be centralised. 
This allotment is made from Divisional Headquarters to accommodate' 
the demand from different stations equitably within the quota. 
Since quota regulation of traffic is done where demand is more than 
the transport or handling capacity, the quotas are smaller than 
demand and there Is naturally some delay in anotment. These' 
delays are, however, not ~  but due to availability of trans-
port being less than demand. Some major goods sheds are, how-
ever, allotted quotas direct leaving it to the local authority to make 
allotment within the same. 

4.5. The certainty in wagon supply depends on availab1lfty of' 
wagons. If wagon position is easy. wagons are supplied currently 
with indent. If wagon position is difficult due to :peak season or' 



.other hold-up, the wasons available have to be rationed over differ-
ent sections or for loadinS of traffic according to priority. Some 
delay does occur in such cues to allot or to supply wagons after 
.all'Otment. But here too, the delay is not due to any pI'QCedural red-
tape. 

4.6. Occasionally, temporuy restriction has to be imposed to any 
particular destination or over a particular route due tp heavy acc:wn-
mulaijon of trilic. To avoid ~ ~ to tr:ade on account of 
such restrictions. they are not allowed. to take e8'tlct ~ from 
the ~  day after receipt of notice (messages) 01 restmtion. If 
for ~  Of lQlowl.edge of restrictions, a coQBigllQr briDgI his goods 
during periods of restriction, he is allowed to store his goods in the 
Coocia ~ if Srp8Qe is available. Alao certain majol' sheds like 
Howt'ah, Chltpur, Shalimar, Wadi ~  Camec Bridge, Belaganj, 
Kanpur, Delbi, Madras. Bangalore City etc., have beeIl exempted. from 
~ to ciay operating restrictions, except when absolutely inescap-
able, to en8ure regular flow of tratRc. 

4.7. It is not considered necessary to revise the existins procedure 
.of allotment or supply of wagons which, as indicated above, is al-
ready quite simple. The delay arises only when for any reason, 
there is temporary short availability of wagons or lIutrden heavy 
~  or when the demand for transport outatl'!ips the movement 
capacity. 

4.8. Additional wagons are being procured from time to time to 
meet the increased demand. But continued regular and adequate 
availability of the same depends on the cooperation of the trade in 
loading and unloading the same and free flow of traftlc unfattered 
by extraneous factors like antisocial activities, strikes, bundha etc. 
It is not possible for a commercial concern like the Railways to 
keep a heavy fleet of wagons to clear seasonal demand foe traffic 
forth-with. The same has to be spread over the year. A certain 
am.ount of delay in compliance of dlmland is inevitable in such 
cases. Railways are taking adequate steps to develop sufficient line 
and t.erminal capacity wOl'ks to increase transport Qapacity. 

4.9. To a question about the existing position regarding the 
supply of various types of wagons for meeting the requirements of 
the trade and industry, the Ministry have replied that for purposes 
of determining the needs of different types of wagons by trade and 
iadus\ry tlae wagons may be Moadly grouped into-

General purpose wagons: 
(i) Ordinary covered wagons used for transport of goods, 

damageable or vulnerable to thefts, BCX (bogie covered 



a 
wqons) fttted with a.otre Buffer Coupler and Transi-
tion gear are also uWiIed for the same purpoee. 

(U) Ordinary open wBions used for traaaport of goodt in 
bulk like coal, ores. timber, a luge number of Aniahed 
products from ~  Plants etc. BOX ~ Ol"tll wJgons) 
fitted with Centre Buffer Coupler. with or without 
transition gear are also Uied for t.be 1IJIl4t INl'IO". 

8peeial type tDCIgoM: 

(i) Hopper waaona used. for tranaport of raw materials to 
Steel Plants. 

(ii) Flats with low sides-
(a) KFs (4-wheeler end-falling) for short lellith; 
(b) BfRs (bogie rail truoka) for long lengths; and 
(c) Taaka for liquids in bulks tneluding petroleum pro-

duct •• vegetable oil, etc. 

4.10. Demand of the trade and industry for apecial tYPal of 
wagons is beine met more or less in full. Occasionally, .up-
ply of BFfts for the public has to be reiUlated for short periods 
to meet sudden spates of demand from Steel Plants. At tim.,., de-
mand for tank wagons for vegetable oil outstrips availability due to 
sudden seasonal demand or inordinate detention at terminals. So 
far as the position of ordinary type of wagons is concerned, the 
position was very easy upto 1969-70 and even in early montha of 
1970-71 when the demand was met almost currently but since 
September, 1970, temporary abort availability of ordinary wa,OIlS 
has been felt particularly on the broad gauge due to immobWaation 
<If a large number of wagons (nearly 20,000) in the Eutem. sector 
due to heavy hold-ups and dislocation to train services due to 
vanous anti-social activities. Thousands of wagons war. held up 
due to extensive thefts of parts and fittings and vandalt.m by mis-
creants in piercing the side panels of wagons for robbing the con-
tents. Though the wagon position has improved to lOme extent 
from the beginning of 1972 with the improvement of law and order 
situation in the Eastern Sector, the position hu ,till not normaliaed 
in that various anti-social activities like squatting on railway tracks, 

~ on. trains and statiOll$. thefts of wagon parta, etc. have not 
yet ceased. Availability of wagons is also seriously affected due to 
heavy hold-up in different induatrial units, terminala, etc. and heavy 
power-cuts, particularly on the electrified sections on Eastern. 
South Eastern and Northern. RaUways. Movement from metre 
gauge section has also been affected due to labour troubles and 
temporary shortage of broad ,auga wagons for transhJ.pment. 
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4.11. Wagons on Indian Railways are pooled and distributed 
among different Railways according to the requirements of traffic. 
The wagons move from one Railway to the other according to the 
fiow of loaded traffic. Any shortage of wagons over the system as 
8 whole theTefore gets distributed over the entire system and can-
not be kept confined to particular areas or section or station. On 
the basis of the availability of ~  loaded traffic and the outward 
traffic offering, Railways getting more inward loaded tra1!ic but 
having comparatively less outward traffic are usually at an ad-
vantage in the clearance o·f the demand for wagons. Thus, the 
position of the supply of wagons on Southern and South Central 
Railways is better than the other Railways where the demand for 
outward loading is extremely heavy. 

4.12. Supply of wagons for outward traffic is made according ~ 

the priotity of different commodities offering for despatch. Based 
on the essentiality of traffic from the socio-economic point of view, 
there are five Priority Schedules, viz. A, B, C, D and E. While the 
clearance under Priority Schedules A and B are more or less cur-
rent on all Railways, that in Priority Schedules C and D is more 
satisfactory than the lowest priority E under which commodities; 
which are not sponsored for any specific industry or human con-
sumption or export come. 

4.13. Railways have also given top priority for the clearance of 
certain committed traffic like foodgrains sponsored by the Food 
Corporation of India, fertilisers sponsored by the Ministry of Agri-
culture Or the State Governments, cement, export ore. coal, raw 
mateTials to Steel Plants and finished products tht:refrom, petroleum 
products etc. Demands for these traffic are being met currently. 
Demand for coal from outlying fields has also been met more or 
less currently. It is not so in the case of Bengal-Bihar fields 
where the loading is at present about 5800 wagons per day against 
the target of about 6600 wagons. Railways are continuing efforts to-
step up loading further. There is also considerable demand out-
standing for movement under Item E like stones in Pakur and 
Jamalpur area of Eastern Railway and in Kota Division of Western 
Railway, bamboos for Paper Mills in Bilaspur Division of South 
Eastern Railway, public foodgrains in Bilaspur and Nagpur Divi-
sions of South Eastern Railway and Jabalpur Division of Central 
Railway, salt in Saurashtra area of Western Railway etc. These-
outstanding demands are due to the following ~

(i) Heavy registration of demand for certain commodities 
like stones, salt, public food grains, etc., much in excess 
of the genuine requirements, due to speculative reasons. 



Thiahas been testified by the heavy cancellation of 
indents whenever supplies are stepped up . 

. (U) Temporary short availability of wagons due to hold-uPi 
in different industrial units and terminals and slow 
movement on account of factors like power cuts, wild 
cats strike of railway staff, etc. 

(iii) Heavy traffic offering for via break-of-gauge tranship-
ment points much beyond the handling capacity. 

(iv) Heavy preferential movement of procured foodgrains on 
Central Government account to different parts of the 
country, particularly in view (If the drought. 

4.14. In reply to another question about the extent to which non-
.availability of wagons to trade and industry results in diversion 
.of traffic to' the road, the Ministry have stated that till the end 
of 1969-70, there was adequate capacity on the Indian Railways 
to meet the entire demand of trade and industry. Particularly 
after the Third Plan and during the subsequent ..non-plan years, 
on account of economic recession, the railway capacity remained 
unutilised to some extent in different areas. Till 1970, therefore, 
there was no question of any diversion of traftlc tQ' road on 
account of non-availability of wagons. From 19'M-71 onwards, 
h-owever, the capacity of the Railways was seriously affected by 
certain extraneous features like unsatisfactory law and order situ-
.ation prevailing in eastern sector from September 1970 to Decem-
ber 1971, extra strain thrown on the Railways by special moves on 
'a massive scale in connecUon with the Indo-Pak hostilities in 
December 1971 and sporadic agitations and interference with train 
running in different parts of the country throughout this period 
in connection with various political agitations. During this period, 
labour unrest in many areas, particularly in the eastern sector, also 
affected working of many industries and had its impact indirectly 
on railway movement also. From 1970-71 onwards, therefore, the 
Railways were not able to meet the full wagon requirements of 
industry. 

4.15. Certain commodities like edible oils, manufactured tobacco, 
tea and paper, etc. are susceptible to diversion to roall on account 
·of certain characteristics like their high value and lor low volume1 
bulk. Such commodities tend to be diverted to road even during 
periods when Railways are in a position to fully meet wagon 
requirements of trade and industry particularly in areas where road 
development has been satisfactory. It is in realiaation of this that 
the Railways have set up a Marketing and Sales Organisation on 



zonal railways. One of the principal functions of this organisation 
is to undertake a continuous study of the extent of diversIon of 
such sensitive commodities from rail to road and to devise mea-
sures to win back this traffic to the maximum extent. A sampJe 
study has revealed the followfni trends: 

~ .. ---,. -------_._-_._._----. __ ._--, .•. - .. ---
Name of the Commodity ...I?!lnage loaded .i!n thousands)-

1969-70 1970-71 1971-72 

Edible Oil S'9 SSS 666 

Manufactured tobacco 107 III lor 

Tea 272 245 2S0 
Piece good. (cetton) 23S 190 IS3 
Paper & Paper tjoard SSS 889 911 
Manufactured Jute. 300 366 421 

._----- .----- ~ --.... -
4.16. From these ~  it may be seen that while there has;. 

been a nominal drop in respect of certain items, by and llrge, there 
has been no sizeable drop in loading of even these commodities. 
even during the years when the Railways were not in a position: 
too meet full wagon requirements of trade and industry. While the 
possibility of some diversion of traffic to road, particularly in res-
pect of specific commodities mentioned earlier, cannot be ruled 
out, it is not possible to establish with any degree of precision the 
extent of such diversion as it would depend on a number of factors 
like railway operation pattern in different areas, the extent of' 
development of roads in that area, the lead of traffic, etc. etc. 

4.17. The Committee enquired about the average time taken to 
supply wagons to the consumers after reglatration of the demand, 
The Ministry have stated that no figures are maintained of average' 
time taken in supply of wagons after reiistration of demand. In 
order to get a ready idea of delays in supply of waiOns Railways 
maintain an account of the ':>ldest indent pending supply. Com-
pliance of demand to destinations or via routes movement capacity 
ovel' which is limited is also delayed as movement has to be-
arranged according to capaeity available. Registration of demand' 
over these routes is also inftated. 

4.18. In reply to a question about the reasons for delays in sup-
plying wagons after allotment, the Ministry have stated that allot-
ment and supply against indents depends on the availability of' 
wagons, the number of demands pending, priority of traftlc, etc_ 
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There is so unavoidable delay in allotment of wagons ftJr low ~ 
rity traffic due to aasonal demands, heavy demand for rno'Yement 
over saturated rou&es, temporary short availability of ~  
types of wagons due to heavy demand tor the same, etc. The time 
lag between allotment and supply of wagons also arises due to the 
same reasons. 

Outstanding Indent&. 

4.19. The t>articulars of ~ indents zone-wise and 
gauge-wise are given separately for B.G., M.G., and N.G. at Appen-
dix IV. 

4.20. Indents were complied with currently in 1969-70. Even at 
the end of 1970-71, supply was fairly current for free destinations· 
on all Railways except Eastern, South Eastern, Western and Cen-
tral Railways on the B.G. and Western Railways on the M.G. Some 
arrears in respect of quota regulated and restricted routes are inevi-
table, as supply of waions over then routes have to be regulated 
according to movement capacity. 

4.21. In reply to a question about the reasons for heavy outstanding 
of indents and the steps taken by the Railways to improve the posi-
tion, the Ministry have ~  that briefly, the position is that the 
present wagon holding of Indian Railways is sufficient to meet the 
current demands under normal conditions. It has, however, not 
been possible to meet the demands in full due to abnormal condi-
tions prevailing during the lut two years or 10. The availability 
of wagons to the trade depends not only on the number of wagons 
available on the railway systems but also on the quickness with 
which wagons are dealt with at the loading and unloading terminals 
as also on the speed of their movement while they are in transit. 
Partly as a reult of the unsatisfactory law and order conditions and 
partly for other reasons, wagons have tended to get accumulated 
at the unloading terminals, particularly in the Calcutta area. Major 
users of railway wagons like Steel Plallts and Ports and other major 
industries have also been detaining wagons exeeHtvely Inside their 
systems, which again has affected wagons availtlbility. 

4.22. When wagons become scarce in availability, their is a ten-
dency on the part of the trade to indicate inflated requirements. 
Therefore, the outstanding registrations at a pa'rttC!Ular ttme do not 
reflect the actual demand for wagons. This is borne out by the 
Railways experience th8.t 8 large number oftncJerits are cancelled' 
wlsen W81'Ons are supplied 011 a steady basil. 

4.23. In the matter of supply of waaons, tae Rallways have a 
system of priorities under which essential trafftc like nw materials 
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to major industries, finished products of major industries, foodgrains 
etc. get higher priority in allotment and supply of wagons. The 
figures of the outstanding demands are, therefore, genel;'ally con-
fined to non-essential commodities, which have a low priority in 
the scheme. 

4.24. The following steps have been taken by the Railways to 
improve the availability of wagons:-

(i) an ad hoc order has been placed on wagon builders for 
15,000 additional wagons. This is in addition to order al-
ready pending with them on replacement account. Special 
assistance is being given by the Railways in various forms 
to help wagons builders to step up their rate of output. 

(it) The availability of wagons has been considerably reduced 
in recent years as a result of wanton damage to wagon 
bodies by unsocial element with a view to pilfering con-
tents. To overcome this problem, repair, particularly of 
cOvered wagons, has been undertaken on a massive scale 
by all Railways by provision of additional welding sels 
and panel patching arrangements in workshops as well 
as in transportation sick lines. 

(iii) To discourage the trade from using wagons as godowns 
at terminals, the rates of demurrage have been increased 
with effect from 1st December, 1972. 

,(iv) In order to discourage registration of spurious demands, 
the rate of registration fees has been doubled with effect 
from 1st January, 1973. 

(v) In certain major goods sheds, the Railways have been 
experiencing shortage of storage accommodation, due to 
traders not removing their consignments in time, which 
leads to accumulation of wagons in turn. To obViate 
this difficulty, it has been decided to reduce the period 
for which Railways accept the liability as a bailee after 
termination of transit time to 7 days from 30 days, which 
used to be previously. 

(vi) In order to reduce the incidence of detention to wagons 
inside steel plants, ports, a constant and close study is 
undertaken in coordination with these units. For ~ 
pic, in respect of steel plants, a work study has recently 
been completed of all the steel plants and certain sug-
gestions have been made about improving the facilities 
inside the plants so a,s to enable them to handle ~ 
faster and thereby reduce the detentions. This is a 
continuous process. 
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,"25. Av'UabjJity ,Of .wfPDS, f9tt4ettade ii, however, ultima-

~  dependent on. the ~~  ~  Iailwaya to keep the availabJit 
.... agons moVing. Aaitations in d1f!erent parts of the country 
. over various issues, almost all of them totally un-related 
to rail,,!ay working, have been continuously affecting railway ope-
,rations and leading. to immobllisation of a large number of wagons. 
'There was thus student agitation in Punjab in September and Octo-
ber 1972 over grant of concession to students in cinema houses. 

'This aftected Railway operation for over a month. During the same 
months, there was another agitation in the Assam area of N.F. 

:Railway over the language issue, which again affected operation 
,and resulted in immobilisation of a large number of wagons. Right 
from the beginning of November, 1972, the agitation in connection 
"With 'MulkiRules' has seriously affected railway working. There 
was wanton interference with train running and this is still conti-
nuing. Quite a few stations have been burnt and there were ins-
anees of even attempted buming of Railway stai! while on duty. 
All these have affeded the morale of the RaUway staff conalaerrtbly 
apart from directly 'resulting in dillocation of train services and 
Ibottling up of wagons. The latest is the strike of the U.P. Electri-
city Board Engineers. 

4.26. During e.vidence the Committee enquired how the Railways 
-ensured that discrimination was not done in the allotment of wagons 
·to trade and indUStry. The representative of the Ministry stated 
that registration and allotment of wagons was done according to 

. .a system of priorities. The traffic was divided into five distinct 
priorities. Priority 'A' was given to the mOlt urgent trafftc that 

'was needed for defence requirements etc. Priority 'B' traftic wu 
:next urgent tramc, for instance foodgrailu sponsored by Food Cor-
:poration of India. Priority 'C' traffic was for movement of material 
,like cement, fertiliser etc. Priority '0' traffic was for tbe move-
ment of goods of lesser importance. And lastly, priority 'E' traffic 
was for non-priority goods depending upon the avallabiUty of 

·,wagons. So they met the demands of wagons for all the priorities 
• in that order. For the movement of egential commodities they saw 
. to it that there was no discrimination in the allotment of wagoos. 

4.27. The Committee enquired about the reasons for not supplying 
'wagons to trade and industry according to quota fixed. The repre-
'sentative of the Ministry stated that 80 far as committed trafllc like 
iron ore, cement, foodgrains etc., wu concerneC!, tllere wu no 
-spasmodle supply to the industries concerned. In ('sse of non-pri-
.. ority ltemsUke un-IIP01llOl'ed food81"8ins, bamboo and other forest 
material" irregu1arity in supply occurred because of lack, of avafla-

!!bUity ofwargons. To enable clearance of suell regi8trattons wagona 
were suppltea lJl'bulk te. SO, to or SO at a time . 
• 1'U1 .1.&-.11. 



4.28. In reply; to a, further qUtitJon, the te}4 ~  of "the-
Kini.try .tated'that wbUe ,he' ag'ftedthat 'the'1Udlways shtia1d -be-
cU6tomer-oriertted, "1hey lDUat 'have' more' 'wagons' fbrprbntpt 'and 
regular supply 'in pren.tling' condititms. 

4.29. Asked whether any study had been made about the -extent 
of non-availability of wagons to the' trade and industry, the repre-
sentative of the Ministry stated that it could not be denied that the 
trade and industry were resorting to roatd'traIl$p'0rHo a comtdera-
ble extent. They had set up Marketing and SalesOrgamsationsa 
few 3ears ago with a view to keep in touch with trade and industry 
who had expressed the view that they wanted ,prompt and regular 
supply of wagons to enable them to feed marketing centres in time. 
When the supply of wagons was delayed, they went to road. The 
Railway had made a study of the sensitive commodities and they 
tried and ~  on prompt and regular supply of wagons 
for these commodities. The loading of these commodities would', 
bring them more revenue and this effort had yielded very good 
results. They had been able to meet the demand of these commo-
dities fairly satisfactorily as was evident from the fact that loading' 
of these commodities had gone up. 

4.30. As regards exchange, of ideas between the trade and industry 
land the Railway Board, it was stated that so far as the Petroleum' 
Ministry was concerned, they had regular meetings for this purpose. 
They had no special meetings for the purpose of ordinary wagons. 

,4.31. The CoJiUntttee Jl'Ote that till the end of 1969-70, tbere wall 
adequate capaCity on the Indian Railways to meet the entire demand' 
lor trade and Industry. fte moblllty of wagons was tbereafter ser-
loadyatletted due to'the unsatisfadory law aDd order situation in-
Eastern J'legion and alllO due to the massive stale movements in" 
eonriecdon .lthlndG-Pak' bostilltles. 

'.12. The CommA«ee ftnd ,that the Rallw.ysare now able to meet 
mrreDtly onlr the 'Indellts 'fallin, undet priorities 'A' abd' '8'. The-, 
tra.ea.-der other a_one. il .tlede. in varying degrees but the-
wont aftected traffic its priority 'E' traffic like non-5pouored public 
coal, stODes, bamItoo and . &alt etc. 

4.33. While ,the Committee recopise thait tbe abnormal condi-
tions ~  d1lri ... 1970-71 and 19,'7P72' ~  ~  aftected' 
B8Uway operations, t1;tey would like to point ~ ,d..nn. tJadr 
t01U'S over various Zemel ~  the Chamh.. of Commerce 
aDd, ot:her, ~  or...,uatlons ,have Vfic84 , .. ~~~ ~~  tbat 
wa,oD8 are even now not available in " ~  lIU ...... ,: .... ., ~ 
the limlted supplies are not' ~  in time which it, ~  of tbe' 
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,.., daat ~~ ... IWtrDlby 'aJiWtklaltie O ~ 
ao w. 

'tU. The' COiiimlttee would, in -thia ClOIUedItD,·fWtJIer· ... to 
p01Dt '6uf'lh.t'tbe three DOn.plan years wbieb preeeded.e·....a. 
big of the Fourth Plan were. period of recession and the .vail-
.bility of· w ....... tMt '&IIe'Wu ~' e .. y. IE .. 10, 

,they.bMl'Vethat .. .-m.t •· .... ig1sadD'Udle ofZl7 .• mlBiOb 
tones liIted"y·the '.wiuy. ,·ftriD, J8..78, Ue1ralle! ~ 
1972-73 is estim.ted to be only.t· the order.f IOS.4·1IIiIJlentClllMS. 
The R.ilw.ys h.ve, therefore, to ex.mine in some depth the re.sons 
fortbeir inaldHty to satisfy' fully and in time the l'eq1liretDeBts of 
their customers with the edlrtint .... on fleet. In f.ct, it was 
admitted by the representative of the Ministry duriol evidence th.t 
With better utiUution 'they coald carry upto 5 per cent .dditional 
tra1lie'*'th the eXisting resources, Moreover, the various steps taken 
by the Railways recently viz" increase in the rate of demurrllle 
.nd wharf.e, reduction in the Ii.bility of the RaDways .s a bailee 
from 30 days to 7 days, speedy repair of damaged w.gOnl etc., would 
.Iso enable them to' make more W&gODS .vailable for the moVement 
of freight traftic. -

4.35. The Committee consider that timely and regul.r supply of 
warons is very essential for the industrial progress of the country 
and al80 for keepingtbe prices under check under the present 
inflationary conditions. The Committee would, therefore, like the 
Government to take concerted measures to bring .bout distinct 
improvement in supply of wagons to trade and industry and move 
the traffic offered to it. 

4.36. WhDe the Railways are justified in taking all pOlSible 
measures for ensuring th.t the wagons are rele.sed without undue 
detentions, they, on their part, are also duty-bound to stre.mline 
their operations so th.t 'the UIel'S who h.ve .t present to undergo 
MmeI'GUshardAhtps and aveldable h.rassment, could be Jiven 'SD 
eftkient and reUalfle ser.ice. It shoaldal50be enauftld by the RaU· 
w.ys th.t ~  is DO undue time lag between the allotment of 
wagons .nd the supply thereof to th'e ·trade. 

4.37, The c.tmlttee ha",e in )JU1lIOphti I.I'Sand Uti of their 
'I'hird Report -pohrted oUt that there Is need for IICtivadq the StatIeD 
CommJttees' nd"for ...... iIIto ·coaftd'enee the tradtq aBel ......... 
community who .re at present ImpeDed to. patronise .ro.d services 
for WlI1lt ~ ' rel'*'1.te pd quick ran serntel. There Is a 

~~ ' ~~ '' '  fhIa, ~ t.Oeklb, sta.'fn«hllp 
inL:.'"ariMy \ " ~~  .. lAth Dot only I'enr1ts In 10IIII of palIHc 
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.oodwillfor tile ..... ".1. but .... a8eet. ............ poteatIaL 
It is, therefore, of utmost importace that responsible otllcen are 
easily accessible to the trade and Induatry 10 ~ their pau .... 
dilleulta In ,eta., W"OIlS for movement of ,GOds are rectHled 
without dela,.. 

4.38. Th. Committee .... han1ly point out that If .. ,. Wd oIldal 
is founcl nealcitnat or 1IIlI'eIIpOD8Ive, to the Deeds of traele and 
iDduatr,. ·Or IndaIPIg in malpraetieea, he ...... Id be .bietly dealt 10 
as to have deterrent elled on others. 

B. Actual Supply of W8I'0DS and the requirements of Major 
Commodities 

4.39. The position in respect of supply of wagons and requirements 
of wagons for major commodities viz., coal, iron and steel, foodgrains 
cement, oil and tea is as under: 

(i) Coa.l 

The number of wagons indented and actually provided in 
respect of coal during the last three years were as follows: 

Year 

1969-70 

1970-71 

1971-72 

Daily 
average 
indent 
(ordi-
naries) 

II731 

13371 

13543 

Daily Daily 
average avera,e 
allotment loadmg 

8401 8176 

7813 7557 

8037 7830 

4.40. A leading Chamber of Commerce and Industry in its memo-
randum to the Committee has atated that "1969 was the best year for 
coal traffic. After this there has been continuing deterioration. The 
Bengal/Bihar fields have been the worst affected. About 80 per cent 
of India's coal is raised from these fields and it is in these fields that 
In 1971 and thereafter there has all along been a short-fall of about 
300 wagons per day againat the targets fixed by the RaRways. Where-
as the short supply affects both the Bengaf/Bihar coalfields. the major 
share of the short supply is in the West Bengal coalfields .... " 

4.41. "The shortfall has been the graielt in the 'above Moghul-
sarai directioQl' and tricI ,the Andal ciepot. . Coal produced W. West 
Benial cannot poaibly be consumed' in tbat State at· present, aud it 
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laaa to ~ COGIIUIDel'S upcountry. With aer10ul shortfall in the 
'above MoghuJprei directions' and bott1eneeb at the Alldal Depot, 
the West Bengal collieries have suftered serious set back and their 
production as compared to 1969 has fallen by as much as 3 million 
tonnes and the pit-head stocks have almost doubled. There is thus 
a large unutilised capacity in the West Bengal collieries ",hich had 
made sizeable investment in stepping up capacity in the Third Plan." 

4.42. Figures of actual indent and allotment in the Bengal/Bihar 
fields for the last six months are quoted below:-

Daily Daily shortfall 
Period average avenae 

IndeDt allotment Wagons %qe 

January. 1972 • • • 9,997 5.833 4.164 42% 
Pebruary,1972 9.540 5,903 3,637 38% 
March. 1972 • 9,316 6,244 3,072 33% 
April,1972 9.660 ,.679 3.981 41% 
May, 1972 9,943 50476 40461 45% 
June, 1972 10,125 5,571 4,554 45% 

ATeraae 9,764 5,184 3,980 41% 

4.43. "Against the coal induatry's dally average indents for about 
9,764 wagons, the actual allotment was 5,784 wagons or about 41 per 
cent less than the actual indent. This shortfall was substantial. 
Moreover, actual supply of wagons to the collieries is always tar 
below the allotment itself." 

4.44. The Chamber has further stated that "while the Railways 
have stressed the need for quicker loading and unloading of wagons 
when dealing with coal producers and consumers, their own facilities 
at transhipment and unloading points are extrelDA:ly poor and are the 
main reason for most hold-ups. The greatest emphasis in these case. 
is on manual loading/unloading/transhipment whereas the larger coal 
producers and consumers have been compelled to mechanise their 
handling operations. It is, therefore, suggested that the Railways 
should modernise and mechanise their handling operations at allim-
portant statione/yards and particularly at transhipment points." 

4.45. In reply to S.Q. No. 1057 dated 30-5--1972 it was atated by the 
Minister of Railways in the Lok Sabha that "rough estimate shows 
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tMt the dai,ly averap,; tmDlber oIW8Jq1l&.loaded;fromBengal and 
~ .cGUiedes .ill ~ . BeIda have.been as under.:-

<Deny ~ ~  ~ ~  

West Bihar ..... 
~ collier. 

Total 
1969-70 :&418 38:&4 6:&4:& 

1970-71 :&106 3436 'S42 
1971-7:& :&066 3S81 5647 
February '72 216s 3729 5894 
March. '72- 2214 38,8 6072 

Apr,l '12 • 2:&21 3621 S848 

4.46. Average daily loading in West Bengal fields in 1971-72 had, 
been only 3!S2 wagonS less per day as compared to 1969-70, the 
normal year, while average daily loading in Bihar fields in 1971-72 
was 243 wag9ns Ie. than that in 1969-70. Loading from West Bengal 
area has picked up from FebrulP'Y, 1972. 

4.47. Loading from West BeIijtal fields aWfered most due to various 
anti-social activities in Andal and Asansol spheres. Moreover, load-
ing from Jharia sphere in Bihar fields had to be ~  up due to the 
same loading coking coal to the steel ~  and walJheries.. Opera-
tion In Karanpura sphere of Bihar fields was not much affected by. 
anti-social activities. 

4.48. In reply to a question about the reasons for the daily average 
loading of coal bei.ng very much short of ~  indeJlts duri,ng the last 
three years, the ~  have stated, that C1,lrrelltJy the ~~  of 
outlying fields Is being met ~  or ~  ~J  Tb.e ~  is 
mostly in West Bengal,Bthar and C.le. Beltls. Ptiorto ~  the 
demands of coal u.dustry were full,y ~  eveo 10 tb,e. peak season. 
As a result, there used to be idling of ~ wagons in. the off peak 
period. Since 1970-71 onwards, thesocio-political conditions have 
affected the mobility of railways resulting in lower productivity of 
our rolling stock. 

4.49. To a question whether the demand for coal traftlc from major 
industries had been met in full by the Railways, the Ministry have 
stated that there was a shortfall in loading of coal for public users 
in 1970-71 to the tune of 6 million tonnes in 1970-71 and 1.24 million 
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rtonne$ in.194'J-72 in. ~ '  to ·the Qticipetiell8. Ia'the lfIbt ,of 
this shortfall, it had to be accepted tbat,tbe BathAy. eoulcl not'meet 
the demand of . aU· industri .. for· coal:'\in full." The ~  reason' 
'was the unsatiafactoJ;'y law and Dr.cler .ituationin the .'tam Sector. 

4.50. In his ~  while introducing the Rail-Aray Budget for 1973-
'74, the Minister of Railways observed:-

"In the transportation of coal, which accounts for 30 per cent 
of the total originating tonnage, determined efforts have 

been made to step. up. loading. While.the moveMent of 
coal from ouUyingfieldi was very satisfactory, that from 
~~~  caa).fiQlda was not 10 good During the firtt 
ten months of the year, daily average loading of coal frQm 
Bengal and.Bihar fields· was 5883 wagons against the 
average of 56" wagons during 1971-72 and 5542 wagons 
during 1910-71." 

f.51; The ~  note that ~  ~ avar .... nlQPber ofw ..... · 
loaded in the West Bengal and Bihar coalfields durine 1m·7Z w .. 
5647 while during the first ten months of the Currellt ,ear (1171.73), 
there was a marlinal improvement, the ftpre beiq 5683. It Is, 
how.ver. still considerably short of the dally averare I_eliDa" tal'Pi 
of 6600 wagon! and .theactual ,daDy loacltq of 6,HZ wagons durlnl 
1989-70 which was a (tnorma! year". 

4.5%., While the ~  realise that coal movement may have 
sutlered ,durine 1970-71 and 1171·'Z due to certalD. reasons beyond 
'the control of. the RailwaYs, they are constralaed to observe that 
the position has not shown any .pprecutble Improvement dlu'lnI the 
current.year Ja,so,lar as 8&e dai.,. aventre ~ ".hort of the 
tare.,t by as IDJIch as .900 waCQDS. It is no surprise, ther,fore, that 
there has been a eenerat complaint by the lndu"try and public about 

~  of coal whim in cert.in c.... bas serio ... ly affected pro· 
dum... Thiais also refleded· In the memon.... submitted to the 
'Committee by Chamben of Commerce·etc. 

f.S3. The Commlttee cannpt emphasbe too stronalY the imperative 
Deed on the part of the Ballw.,.s to step up coal movemeDt parti· 
cularly in the above MOtrhulsarai direction In their own as well as 
lai-ter national interest. 

4.501. The Committee are surprised to note that while the RaDways 
have been emphasising on the producen and the industries the need 
to mechanise or otherwise speed up the loadlng/unICt,\din, operations, 
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they bave themael ... d_e Jlftdoas littJe-te·lDeeli ..... the.e-opera--
tiOIlS at the tranahipmeat pointa. WbHe' the Commltteetrust that 
the nationallutJon of coal mme. will . help. the' Railways to improve·' 
the tum-r01lDd of wa,.... throu,h quicker' releases, ami rationa1lsa. 
tion of movement of coal, they would like the Mblistry to examine 
the feaaibility of meehanlsin, the operations'where'neeetsary in the-
interest 'of economy and efficiency of operatiOns smce the Railways. 
will be required, as per tentative estimates, to carry nearly 125 mil.· 
lion tonnes of coal in the Fifth Plan. 

4.55. The CODIIIIittee would further like the Mhli8try to prepare-
a detailed plan for rationaUsation of eoal movement to ensure that 
the available wa,on capacity is put to the maximum use. 

4.541. The. Committee are distressed to find that the short.,e of· 
eoal bas particularly hit the brick kDn industry and other smanr 

1Uen. They would like the Ministry to implemt'\l-t without further 
delay the proposal to set up coal dumps at central places by IQaxim'Qlll" 
utili.ation of the spare transport capacity durin, slack season. 

(ii) Iron 4nd Steel 

4.57. The number and types of wagons indented and actually pro-
vided in respect of Iron and Steel during the last three years were' 
as under:-

Ordinary Long length Open & BFRS. 

Dally Daily Opens BFR •. 
Indent Loading 

Indent Loadina Indent Loading 

1969-70 297 295 80 79 182 168 
,I 

1970-71 286 277 79 79 162 147 

1971-72 259 2S7 87 87 148 133 

4.58. In reply to a question whether the Railways have been able 
to work out realistically the requirements of the Steel Plants, the 
Ministry have stated that in undertaking commodity-wise assessment 
of wagons three separate categories of traffic to and from the Steel 
Industry are taken into account, viz:-

(i) Finished products 

(ii) Raw materials, other than coal, and 
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(iii) Coal-for wBJheriee .. well as Steel PlantK'separately; 

Corresponding to the revised. overall freight· tra6: target 0'- ~ 
million tonnes by the end of the Fourth Plan, the anticipated tra1fte-
and the requirement of wagona therefor WIder each. category of' 
traftlc are indicated below: 

(i) Fimlhed prod1Jctl indudin, pia iron. 

-(iI) Raw materlalJ other than coal 

(iii) Coal for waaheriea and Steel Plana • 

ADdclplted oriirina-
tina trIIftic (in 
million 1IQD1leS) by 

1973-74· 

BG MG 
7'88 0'12 

20'96 0'°3 
20'50 

-for traffic transhipped from BG to MG. 

Wqon requiremelll, 
Including allowance 

for sicltDelI and for 
peak traffic: (in FW.) 

BG MG 

17.607 1.789-

14,996 69-
16,284 3.4,. 

4.59. As the commodity-wise traffic forecast is finalised in consul-
tation with the Planning Commission, along.with the representative8 
of the Ministry of Steel, the assessment of wason requirements, in 
the manner mentioned above, can be reasonably stated· to be realistic. 

4.00. Mis. Hindustan Steel Limited have stated in their memo· 
randum to the Committee that "In order to step up the overall 
earnings of the Railways, equal attention should be paId by them for 
movement of both high and low rated tramc. What is presently 
happening is that in view of the overall shortage of wagom to move 
the iron and steel products, wagons are not available for movement 
of materials like granulated slag, coke etc. This deets. the revealle 
of the Steel Plants. Moreover, in the absence of regular movement 
of these, production of the industries like the Cement Industry and 
the small blast furnaces producing Pig Iron in the State Development 
Sector etc., which use these material as raw material, are aftected. 
Hence if the Railways pay equal attention to all the traffic of the 
Steel Plants, it will result in immediate increase in the originating 
traffic of the Railways. This will also have a multiplier effeet as the 
industries using these raw materials supplied by the Steel Plant. 
would in turn offer more traffic to the Railways." 

"Quick Transit Service for movement of bulk trafftc,in rake loads. 
should be extended to cover the close circuit traffic like Coal, Iron 
Ore, Lime-stone, Dolomite etc. In order to ensure the desired punc-
tuality at services without loss of time in transit, suitable penalty 
clause by way of remission in freight may be provicSed. This wJ11. 
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help in the impI'Pvement of the wagon .turn round time of all general 
.' service wagons, resulting in better availability of wagons and conse-
quently more tratle lifting capacity of the Railways. 

The RaU;waya .. a commetdal ,organisation should go out of their 
way to find out the requirements of the busine88 community and the 
industries in order to take steps to remove the difficulties coming in 
their way in Utilising the.Rallways for movement of their traffic. 

In this connection the problems of the steel companies 
which are the biggest customers of the Railways, should be given 
special attention by the Railways. There should be coordination 
between the .Railways and the Steel industry about the type, speed 
and haulage capacity of the englnesand"wagopa,to be introduced by 
the Railways. They should take into account the facilities available 
at the steel' plants for their unloading, loading etc. In the long run 
thia would,be.tn the interest of both the Railways and the Steel 
Plants. 

The Steel Plants require sufficient number of covered wagons 
for despatch of their sophisticated cold rolled products, which is 
bound to increase in the future with their additional availability at 
Bokaro. Moreover, these covered wagons will have to be specially 
designed so that the roof is either sliding or detachable to facilitate 
loading and unloading by ovex:heads cranes. 

The Railway should also consider providing crane facilities at 
. all important unloading points to handle heavy lift materials. 

BFRjBRH' type wagons for carrying lbng length materials like 
rails, roads, etc., are now in short supply. Particululy long length 
materials are required for export P\J.rposes. It would therefore be 
necessay for the R8tlways to make available adequate number of 
these type of wagons to cater both for internal and export despatches. 

The incomiDgraw material trams for Iron Ore, Coal, Limestone 
etc. are required in the Steel Plants according to specific time sche-

.-dules. It would be neceasary therefore the Railways to synchronise 
their movement to the Steel Plants in a planned manner. What is 
now happening is that the Railways bunch these trains and feed the 
plant at one time one after another. This results not only in the 
detention of wagons affecting their turn round but also these bunched 
movements effect the operations of the Steel Plants. 

The Foundries which receive Pig Iron from the main Steel Plants 
are spread over a wide area in almost every state. It will be econo-
;mica} for the Foundrieato get their raw material supplies direct 
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-from the main pIIOdueers. HDw..-r, d1l8 to· tIMt iulateD.oe of the 
Railways for. formation. 'of black -ro. for·.movemeftts·et Ptg Iron. 
the FoUllllbies do: notreoeift material·at tbetr deIired· stations; 
reeu1_ ·in ,addUIoDal expcc:lituN for movement of the ~  

'This aifeots the economy ~ the rowtciries. It ·18,· tIleJtetore, euential 
that,the Railways. plan.. at least to car.ry a parto! Piw Irbn say, about 
50 per cent of availability in loose wagons to be shunted and placed 
at the various destinations of these Foundries, 

In ~" ~ """  the .• ~ dilcoUl'ale .movement of 
rllW., ~  ~ OIl. a p;.ltemeal_it. HGIWU!8I', it is.not.a1w,,, 

~ fw, the Stet!, Plartt$, to· ~  rnovem* of matelIiala in 
wagon loads. For instance some of the raw materials like Bauxite, 

O ~  ~ cecWa. 1I*ieI. ot Umestoae .te. owing, to. their com-
~' J' ~ ~  •• a,steel.J?Mnt;· baYe to· be; moved on 

piecemeal basis. The Railways should not insist on train load move-
~  ~ of "UQh I'aw ~ ~ .. 

The present system of demurrage does not serve as an incentive 
to the BaUways operational staff, moving the trains quickly and em-
ciently in order to ensure quicker turn roWld of wagoy. It is neces-
sary to consider this matter in depth in the context of the present 
day volume of .movement of.teel trame. 

On the same basis as demurrages are payable by the Steel Plants 
for detention of wagons beyond a speciftc time, the Railways should 
also suffer penalties for their default in keeping to their programme 
with the Steel Plants which affects the Plants working. Penalty 

" ~  J ~

(e) for .ir.regW¢ty in. supply of wagon low coverecl by CJ;JT 
~~" 

(b) ~ ~  in supply of e1tU'ty. wagons against accepted 
~  including' the time schec;lul4t: 

(c) supply of unfit wagons." 

4.6L In reply to a ql.l,stion ~ ~  maintained co-ordi- . 
~ .with. ~  in r8iard to supply of w!'iqns, the 

MiQWry have stated that the, ~  of ~  .re associated fully in 
~~~  .treiibt ~  forecast. They also have the .opportunlty 

to indicate their special reqUirements, if any. In determining the 
type of wagons, the view of the Ministry of Steel are also taken into 
account. So far as the haulage capacity and 'speeds of locomotives I 
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wagons are concerned, it will be appreciated that the overall ~ 

of trame, economics of operation and the need for standardisation of 
stock on the Railways largely determine these aspects. Like other 
customers, the Steel Plants' main concern is the speedy supply of 
raw materials and clearance of finished products. For this purpose, 
most of the Steel Plant. traffic is moved under diesel or electric 
traction. 

4.82. Mis. Hindustan Steel Ltd., have in their memorandum to 
the Committee liven a number of suggestiODs for Itreamlluiftc and 
stepping up the supply of wagons to the Steel Plants. The Com-
mittee would, in particular, like to draw attention to the followlng:-

(i) Need for 8IIuriDg un-interrupted a:upply of wagons for 
movement of materials like grBlluiated slac, coke etc:. 

(ii) Introduction of Quick Transit ServIces for closed circuit' 
tramc like coal, iron-ore, lime-stone, dolomite etc.; 

(Jill) Provision of specially designed: eovered wqODS fol" 
sophisticated products. 

(iv) Stepping up supply of BFRfBRH type walons for carryinc 
long length materials; 

(v) Need for avoldina' bunching of lncoming trains of raw 
materials. I 

4.83. As the Steel Plants, both in pubUc and private seeton, are 
the principal bulk USer of RaDway transport in the country, the 
Committee would like the Ministry of Railways to live serious con-
sideration to the above suggestions of MIs. Hindustan Steel Ltd., in 
the overall national interest. It is also necessary that a scheme of 
effective and close coordination between the Steel Plants and the 
Zonal RaDways is devised so that the day-to-day difRculties of both 
could be speedily resolved through mutual discussion. 

4.64. The Committee have already in Paras 1.23 to 1.25 stressed 
the imperative need to forecast realistically the hamc requirements 
for the movement of steel trafBc, both raw materials and finished 
produds ana provide for their smooth movements during the Fifth 
Plan. They have also dealt with the question of detention of wagons 
by the steel plants which adversely affects movements in Paragraph 
6.123 of this Report. 
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4.65. 1be number and types of wagons indented and actually 
provided in respect of ~ during the lut three years were 
as under: 

Year ~ DaD)' Inrqe loadiar 
(CoveredI) Covereda Opena Total 

B.G. 

:1969-70 1338 1145 118 1233 
"J97C>-71 • 1369 1138 105 1243 
"1971-72 1437 ta34 119 lUI 

M.G. 

%\)69-70 593 590 3 ~ J 

1970-71 548 540 540 
1971-72 679 605 I 606 

4.66. The Food Corporation of India have in their memorandum 
to the Committee observed as follows:-

ClThe traftlc in foodgrains and fertilisers forms one of the 
major items of transport on the Railways. It is, there-
fore, necessary that long term measures are planned for 
reducing the detention to this traffic in the process of 
lOading and unloading and thereby optimising transport 
capacity .... 

Railways should think in terms of designing a type of wagon 
which can carry foodgrains and fertilisers in bulk and at 
the same time affords facilities for mecbnical loading and 
unloading of these wagons directly from Silos etc. The 
wagon designs and the ancilliary facUities at the termi-
nals will have to be developed by the Railways in close 
collaboration with the Port authorities and the FeI. 

To encourage induatrial units to own their wagon fleet, the 
question of Railways living suitable conceuioN could 
be examined by the RallwaYL 

The experience of this Qorporation has been that the exist-
ing arrangemental for co-ordination between the RailWllY' 
.and the users are adequate .... However, to strengthen 
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the machinery of ' ' ~'  _euary"·that majOr" 
statutQry ~  as the FCI which is easily-
the dnglebiggest' rail user intbe coun'try-are given. 
' ~  ttl'the N'ation.a.1 arid'ZoriallWl UsersC<>n-
sultative Committees." 

4.67. The Committee enquired about the extent of shortage of 
wagons for',movement of fooctgralns and fertilisers. and whether it 
was still persisting. The '~  have stated that while it is diffi-
cult to -anefJS -the precise extent of -shortage"or 'its duration in res-
peet of movement of foodgrains on public account and fertilisers. 
it :may be clarified that movement programmes of these corrun6d.i-
ties on Government account ,as also of other bulk commodities like 
cement, export ore ~ steel etc., are fixed in consultation with the 
concerned Ministries generally before the commencement of each 
financial year. The materialisation of traffic and the actual loading 
are watched on monthly basis and even in some cases on daily basis 
from each factory and from each region. 

4.68. The figures of actual loading of food grains and ~  

on Government account as well as on trade account during the last 
three years are indicated below:-

(In 4-wheelen) 
Broad Gauge Metre GallIC 

Govt. Trade Govt. Trade 
account account 'ac:dtUnt account 

POODGRA}NS 
'1969 3,OO,USS 1,41,296 1,13,894 I,07,S96 

1970 3,09,173 1,46,60S 8S,20I 1,16,340 

1971 3,21,319 1,29,064 76,982 I,I8,6S4 

~ L E  

1969 1.04.276 30,084 4S,636 23,136 

1970 t:1.714 39,944 361918 23,101 

1971 1,00,283 4S,933 46,S04 18,243 

4.69.Tbe· movement On ~  BCeobntis' generally met 
with in full 'Ml a pNfe1'ential, basis. Ju retards D'loveraent on trade 
account, it would not be c:olftctto assess ~  on the 
basis of ~ gap between indent .aDd llipplYlloadiDgiD ~  of 
these c;emmP,ciit,ies, as there i. a tendenc;y. ontl1e- part of, the trade 
to, .,i.nBate, tl1e . ~  pll.1'tlcqlarly" in, the· areas where tllere is' a ' 

~  wagon .supply. I 
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4. 70. Duria& evideDce,.the eom.ittee-_q1dNct'.utthe ftf8IOU. 

for U1e Railways Mt"beina ~ "'~  
covered,wegona for mov.-ot ~'  ~"  
foodgrainli. The representative of the Mimatry atated thattbls· 
observation was made on the basia of the . situation prevailing in 
1970-71, when they were in trouble. The wagOll8 'that gOt lOcked 
up in the Eastern • region w .. e to a largeatent four·wbeeler 
covered wagons. The other areas of the country to which these 
wagons would have been moved, consequently suffered. They had 
since been able to get them out. However, as these wagons had 
been punchured and were in very bad cOndition, a massive 'Pro. 
gramme of their repair had been undertaken. As a result, the poai· 
tion had improved during the last few months. Given normal 
conditions of working, there should now be no shortage of covered 
wagons. 

4.71. The witness added that the green revolution had changed 
the entire pattern of movement. The Import of foodgrains which 
had at one time reached a record level of 10 million tonnes in one 
year, was now insignificant. Now the Railways were called upon 
to move foodgrains from the North to different parts of the country. 
After some initial difficulties when they had to use open wagons, 
the Railways were now providing more and more covered wagons. 
The lead of such traffic had also increased in so far as foodgrains 
from Punjab and Haryana had to be moved to the Southern most 
regions of the country. The representative of the Ministry streated 
that for optimum utilisation of the available wagon capacity, the 
storage facilities in Punjab, Haryana, Western U.P. etc., should be 
augmented so that there could be more or less uniform movement 
throughout the year. 

4.72. The Committee have in para 3.84 of their Third Report im-
pressed the need for reviewing periodically the requiremeats of" 
covered wagons for vulnerable commodities lueh al fooderaiDs 10' 

as to meet tbem to tbe maximum extent pGlSlole. They would, at 
tbe same time stress that for optimum utilisation of tbe available 
wagon fleet, it is necessary to augment the Itora&e facilities In the 
surplus areal on an emergent buis. 

4.'13. Now·tliat"tbe; Food Corporation 'GI-tndtJl-.;e pilbUe undertak-
Ing is the hilPR proeurer, warehouser aJld distributor of food 
'Il'Bina iDthe country ad bas &eld 'ofllees all over 11Idia, It should 
be possible for the RaHwaYI to work oat aJl iDtelP'ated pla .. for tt.e . 
movement of foodgnins whieh wMd be eonaIitebt 1Hth tbe requlre-
_ats. ~ .. oald Ike 'OOvei1uBebf'to 1f*le'note of;ttre· 
"lId t .. tby aftd'JaI'le' IDdiahas' 1il ....... )' ' ~  .. "It . 



Ja, J' ~  DeCetIIUy tlaat a ,.npeetive pllhl should be worked 
out for the-move.eat of fooqraias. The Food Corporation of ladla 
dIould loeate its .... r .toek iD consultation with the Railways so 
.that there ,is minimum of movement to meet the requirements of 
Deedy areas. The Committee need hardly point out 'that if there iSi 
aD integrated pIe for procurement and distribution of foodgralns 
it should ,not be diftlcult to maintain a reasouable level of prices of 
loodgraiDs all over the country in the Interest of public. 

",,.4, In para 3.86 of the above, Report, the Committee have urged 
that designs of a wagon with sliding roof should be finalised early 
., that It could be used both for carria,e of coal as well as foodgrains. 
In this connection, they would also like the Ministry to examine the 
wrlestion of the Food Corporation of India that a special type of 
.... agon should be desiped for carriage of fertilizers from ports to 
-the interior areas, the same wagons to be utilised for carrying food-
'grains from the surplus areas to deficit areas and that the design 
-should be such that the wagon could be loaded or unloaded meehanl-
~  

4.75. The Committee would also like the Ministry to aceord prio-
rity to movement to fer'tilizers. They would also like the Ministry 
-to examiae the feasibility of the 'Own your wal'on scheme' in respect 
-ef major users. 

4.76. The suggestion of the Food Corporation of India that major 
"tIItatutory corporations should be represented on the National and 
'Ballway Users' Consultative Committees may also be examined. 

'(iv) Cement 
4.77. The daily average number of wagons indented and actually 

provided for loading of cement during the last three years was as 
under:-

Year 

1969-70 

,J970-71 

197 1-7:: 

Indent Allotment Load in, 

1390 

14S4 

147:: 

4.78. Explaining the reasons for shorttall in loading, via..a-vis the 
·indent, the Ministry have stated that for movement of cement, the 
Fogramme of each financial year is flxed before the commence-
,ment of the year by the Railways in consultation with the Minis-
try of Industrial Development., the Industry and the Planning Com-
mllsion. While ft:xI.ng the, target, the anticipated production of 

.."ach factory apd its distribution pattern are taken into ~  
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~ target thus fixed for 1969-70, 1970-71 and 1971-72 and the actual 
:movement are indicated below:-

~  

1969-70 

1970-7 1 

1971-7 2 

--

(In mJilioQ tOQQet) 

Taraet Actual 
movement 

9'9 10'7 

10'7 11'1 

12'0 II'3 

-----.-
From these figures it may be seen that the Railways were fully 

. .able to meet the demands in respect of cement, till 1971-72 when 
there was a shortfall to the tune of 8 lakh tonnes or about 6 per 

·eent of the target. This shortfall was due to a variety of adverse 
features, aft'ecting the railway operations and causing serious hold 
up wagons. From the beginning of the year, unusually large num-
ber of c >vered wagons had to be deployed for movement of food-
"~  on a massive scale to the Eastern region for millions of re-
fugees fleeing from East Pakistan. Operation in the Eastern see-
tor was also affected by the unsatisfactory law and order situation 
.alm06t throughGut the year. This was followed by very heavy 
pressure on the Railways due to d(dence moves 011'1 a big scale tzom 
Septembo!r upto the end of the year; extensive breaches on the 

: North Eastern aDd N.F. Railways in August and Septembe.r, 1971 
.also resulted in immobilisation of a lage number ~ covered ,wagou. 

4. 7. ~  Railways are aware of the gap between indents and 
loading; this gap will be there even when the target for liftling ol 
'.cement is fulfilled and ~ be explained by the fact that the quotas 
'for eacb cement factory for wagon supply, on the basis of which 
'they generally place indents, are fixed on a Uberal scale and there 
. .is a cushion of 20 per cent to 30 per cent in each cement factory bet-

~ ~ .reqUirement of wagons to meet the railway's commit-
ments and the quotas fixed for them. By supplying 70 to 80 per 
'"ent of.the QJ10tas of each cement factory, the Railways would be 
"C!ompletely fulfilling their targets. This cushion is allowed. 10 as 
to provide a sufficiently wide margin to llUlke up shortfalls, which 
<arise ·for ·wu1eus reUQDB, .aometimesdue to Iallure of the ,railways, 
~  due to ~ ditIlculties of the factories. cillBcu1tles 
de.ct ~ and their ~  to load. 'l$us, U wagons were 
~  in. "" ' ~ .wUh the quotas Axed lor .each cement fae-
;t.oJ;.y ,um.upoutthe ~  ~ ltave ~ leading over 19 
~' "'  
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million tonnes in 1971-72, whereas the target of cement productiODl 
at the end of the 4th Plan is only 18 million tonnes. Apart from this. 
fact that the quotas fixed for cement factories are themselves not. 
strictly 1n accordance with the requirements, many factories also. 
ident fox' wagons in excess of their quotas. This adds to the gap' 
between indent and loading. The correct index of the railway per-" 
10rmance in respect of cement would not therefore, be a comparisoD. 
of loading with indents but of loading with the target. 

4.80 In order to fulfil the target in respect of cement, various: 
steps ha ve been taken. A vigorous drive has been undertaken by 
the Indian Railways to rehabilitate as many covered wagons as: 
possible by extensive repairs and panel patching. Condemnation of" 
wagons has been postponed, so that some of the wagons which are" 
due for condemnation are kept available for traffic on condition 
basis to tide over the present emergency. In addition, orders are' 
now pending with the wagon manufacturers for ahout 40,000 wa-" 
gons. :F;xtensive repairs of covered wagons and postponing their 
condemnation have become necessary on account of very serious: 
damage caused to covered wagons in some parts of the country by" 
wilful damaging of wagon bodies for pilfering the contents. 

4.89 Borne other steps have also been taken for increasing the-
loading of cement like improving of wagon turn-round by increas-" 
ing the extent of loading in block rakes, by creation of dumps at 
or near the major consuming centres, so as to permit again more' 
movement in block rakes etc'. 

4.90 The Cement Corporation of India have, in their memoran-
dum to the ~  has represented as under:-

"For cement supply the industry always prefers closed' water 
tight wagons. Our experience shows that the railways 
are seldom in a position to suppJy requisite number of'" 

wagons i.e. the quota fixed by the Railways for eacbt 
cement factory. Consequently, they get only about 75 per" 
cent of the cement traffle. Balance is moved by road. 
The Railvtbys can get at least 85 per cent of the traffic-" 
provided they are able to supply proper wagons. 

In this connection we may suggest that as with the existing' 
rolling stock of closed" wagons the rallways are not fD 
a position to meet full demand, they should ~  
the use of open wagons by offering incentives for the u.· 
of the same. The 'best incentive they can offer is to ~ 
this trafflc at railway risk as being done in the ease of! 
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closed wagons. This way they would be able to get at 
least 10 per cent additional traffic by the use of existing 
rolling stock i.e. open wagons which they are in a posi-
tion to supply." 

4.91. The Committee note tI1at acconlina' to the Mini8try the 
Rallways were able to meet the demand for wagons in respect of 
cement fully, except in 1971-72 when there was a shortfall of 8 lakh 
tonnes. On the other hand, they note that the Cement Corporation 
of India, a public undertaking have stated that the cement factories 
are able to get about 75 per cent of the quota fixed by the Railways 
for each cement factory with the result that the balance is moved 
by the Road. The Committee further note that the Railways have 
alSo admitted that there is a gap between the indents placed by 
cement factories and the loading as the quotas for each cement 
factory for wagon supply are fixed on a liberal scale and there is a 
cushion of ZO to 30 per cent in each cement factory between the 
requirement of wagons to meet the Railways' commitment and the 
quotas fixed for them. It has been explained by the Railways that 
this cushion is allowed to provide a sufficiently wide margin to 
make up shortfalls due to various reasons. 

4.92. The Committee are not convinced by the reasons given by 
the Railways for the gap between the indents and loadinr of cement 
wagons. They feel that the quotal for cement wagons should be 
fixed with reference to the requirements of production of each 
cement factory So that there is no room for complaint of less sup-
plies of wagons. Moreover, the suppUes of wagons should be regular 
so that there are no shortages of cement in the market which leads 
to malpractices and for ensuring that the tempo of production is 
kept up. The Committee would, therefore, like the Railways to 
examine this matter in detail in consultation with the cement fac-
tories with a view to fix realistic quotas of wapns for them and 
ensure steady supply of wagons. 
(v) Oil 

4.93. The number and types of wagons indented for oil industry 
and actually provided during the last three years were as fo11ow8:-
--- ._------------

Year 

Daily 
Avera,e 
indent 
(Tanks) 

2 

Daily 
averl,e 

loadin, 
(Tanks) 

3 ._----- - - -------
B.G. 

1969-70 . 804 
1970-71 . 894 

~ _ ' ' " ~ __ ~ ' ~~



MG. 

1969-70 • 

~  

1971-72 

315 
318 

334 
- ---- ----------------------

3 

288 

285 

30 3 

4.94. In reply to a question about the extent of shortage of tank 
wagons on the Zonal Railways the Ministry have stated that the 
requirements of tank wagons have been planned on the basis of 
uniform loading throughout the year. In the movement of petroleum 
trame, there is a seasonality factor which results in the require-
ments peaking up during certain months. Except during such 
peak mohths when the oil companies have to supplement rail load-
ing by Road Bridging, the requirements of the Industry have been 
met by and large satisfactorily. In Bombay area, however, owing 
to terminal restraints from the Oil Companies' side and capacity 
restraints from Railways' side, some short distance traffic is 
moving by road. 

4.95. The Railways are working in close coordination with the 
Oil Industry and the Ministry of Petroleum & Chemicals to deploy 
the available fleet to maximise loading. Additional tank wagons to 
meet the anticipated requirements are being produced on a pro-
grammed basis. 

4.96. Proposals are ~ eonsideration for a pipeline on Bombay-
~  section to get over the terminal and capacity limitations in 
Bombay. Special attention is being paid to aecure an improvement 
in the turn round of the existing fleet of tank wagons. 

4.97. To aqueltion about the number of tank wagcms rendered 
surplus due to petroleum being increasingly pumped through 
pipelines, the Ministry have stated that the movement of petro-
leum products through the pipelines has been taken into con.idera-
tion while planning for tank wagons and as such, no tank wagons 
have been rendered surplus on this account. 

4.98. During their tour to Secunderabad, the Committee were 
I"formed by the Oll Millers that they were facing great dit1lculties 
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in the sqpply of oil tank wagons to thePl and that ~  Divi· 
sian was getUng more supplies of tank W880llS compa.-e<i to 
Secunderabad Division although the production in the Secunderabad 
Division was much more than that of Sholapur Division. The Com-
mittee understood that there was general shortage of oil wagons in 
that Zone. 

4.100. The Committee would also like the RaHways to assess the 
for a pipeline on Bombay-Poona Section for the movement of petro-
leum products. The Committee consider that POL wlll increasingly 
be moved throqh pipelines. The Committee would, therefore, like 
th. Railways te keep in cloa touch with the Ministry of Petroleum 
and Chemicals and Planning Commission for asleWIlI' their future 
requirements of tank wa&,ons, takin&, into consideration the movement 
of petroleum products through pipelines. 

4.100. The Committee would also like the Railways to assess the 
requirements of tank wagons by the Oil Millers in each retlon with 
reference to the installed 011 proce ...... capacity, so that t.e ... are 
no shortages in the supply of oil tank walODS to them. 

(vi) Tea 

4.101. The number and types of wagons indented for tea industry 
and actually provided during the last three years were 8S under: 

Daily Daily 
Averqe averqe 

indent 
(Covered.) 

Joadin, 
(Covereds) 

B.G-

1969-70 . 4 04 

JP70-71 . 5 !I 

1971-72 . 4 4 

M.G.-

1969-70 . " '7 

1970071 4' 49 

1971-72 !lo so 

4.102. To a question about the reasons for tea traftlc heini diverted 
to road transport, the Miniltry have replied that the share of tea 
traffic by rall has been eradually falling from 1950-51 upto the year 
1964-65 and from the followng year onwards an upward trend it 
generaDy maintained and fairly steady movement by rail can be 
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noticed during the period 1967-68 to 1969-70, but in the year 1970-71 
the raU share has again come down as indicated in table 1:-

TABLI! 1 

Production of tea . and ShaTt of rail moo""'lIt 

Year Production Rail Movement % share 

1 2 3 4 

1950 2,78 2,62, 94'2 

1955-S6 30 7 262 85'3 

!960--6J 3:n 250 77'9 

1961-62 354 243 68·6 

1962-63 347 204 58. 8 

1963-64 346 2-19 63'3 

196 .. -65 312 113 49.2 

J965-66 366 ·2,03 5S" 5 

1966-67 376 291 71'4 
1967-68 38S 2,55 66'2 

.t968-69 402 260 64'7 

1969-70 396 272 68'7 

1970-71 422, 248 59'0 

1971-72 433 280 65'0 

Source : Production figures-Annual Reports of the Tea Board. 

RIIlI Movement figures-Vol. II of RailwayBoard, Annual Reporton;Indil.ll Railways. 

4.103. The production of tea is mainly confined to two regions (1) 
Northeast region-consisting of North Bengal and Assam. and (ti) 
Southern region, where tea is grown in the Nilgiris, Wynad and high 
range areas of Kerala. The Northeast region accounts for about 75 
per cent of the total production and the Southern region another 24 
per cent. Tea is also grown in small quantities in Tripura and Hima-
chal Pradesh but for the purpose of transport study they are not im-
portant. 

4.104. In order to get a competitive price for their produce, most 
of the tea planters send their produce to the auction centres. Calcutta 
is the main auction centre for tea produced in Northeast India. Of 
late, an auction centre at Gauhati has also started. Cochin. is the 
main auction centre for South Indian tea and also for direct exports 
to London. Thus, there are two principal streams of tea traftlc in the 
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country-one from North East Region to Calcutta and the other from 
tbe Nilgiris to Cochin. A third stream of tea trafftc from Northeast 
.region to Kandla has also come into picture lately. Apart from these 
main sttE'ams of tea traffic there is also another stream, namely, the 
..,movement of processed/blended tea from Calcutta to various places 
in the country-the Secondary movement of tea. For the purpose 
.of present study, primary movements of tea to the auction centres 
:from the two tea producing regions and the secondary moveinent of 
blended tea have been separately discussed with a view to having a 
iJetter appreciation of the point in question. 
Primary movement of tea 

4.105. Table 2 shows the total production in the two main tea pro-
ducing areas, i.e. North East and Southern regions and the originating 
traffic of tea carried on Northeast Frontier and Sourthern Railways 
which, taken together. is reckoned as primary movement of tea. 

TAIILP. 2 

Production 0/ Tea and rail ,hare of primary mot·tnt",t 

._ .. _---- ---- -------.---------.---- ._----- .. __ .-
Year 

1950-51 

I95S-S6 

-960-61 
:4961--62 

1962--63 

I 963--64 

!l 964--6 5 

II 96S--66 
1966--67 

1967--611 

1968--69 

-969-70 
1970-71 

~  

Production of tea Primary rai I 
in the Northealt movement i.I. 
and Southern from rroduction 

rejpons area to auction 
cenrretl/port fli •• 
Calcutta, Kedla 

and Cochin 

272 170 

302 181 

317 178 

350 181 

343 ISS 
342 IS7 

'367 126 

362 130 

372 196 

380 183 

398 194 

391 199 

417 171 

426 211 

O ~  Production figures : AImual Report of tbe Tea Board. 

% share 

62', 

60 

,6 
52 
.. , 
.. 6 

.3t 

36 

53 

48 

49 ,I 
41 

50 ._----
Rail movement fieures- : Vol. II of Annual Reports on Indian RailwaY'. 
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4.106. The important feat\U'e is, that about 62.5 per cent of tbe 
productioJa 01 tea in the Northe8$t and Southern regions was the· 
rail share of primary movement of tea .. in 1950-51 (and not 94.2 per 
cent as shown in table 1 which includes secondary movement also). 
The balance of the primary movement was mostly taking place in, 
those years by riverine route in the Northeast region. Otherwise. 
the same trend as ~  in table 1 is noticed in this tame also. 

4.10'7. The decline in rail share of primary movement of teahu 
been studied in greater detail in the next table. Table 3 explatDa 
clearly the decline in the primary movement of tea traffic by rail is 
chiefty due to the rapid fall in rail share in the Southern Region. 

TABLE 3 
Pri"""" """'"""" of tea by rail in NorthUlst ar.d South,rn r("ol"$. 

(000 tonnes) 

N.E. Tonn.,e Production Tonna,e 
reJion orIJiftlt- %. in the oriji.nat- %age 
Produe- iM N.F. South in, South-
tion in Iilway ern 
A.nam& Railway 

Year West Bea,., 
2 3 4 5 6 7 -----

1950-SI 228 129 57 44 41 93'% 
1955-S6 241 132 SS 61 49 80'3 
1960-61 239 143 60 78 35 44'9' 
1,61-62 269 159 S9 8J 22 27'2 
1962-63 2S9 138 S3 84 17 20'2 

1t63-64 3$3 138 55 B9 19 31.) 

1964-65 285 112 39 8:z 14 17'1 

1965-66 2S9 u8 44 93 12 12'9 

1966-67 276 184 67 96 12 '~' 

1967-68 289 174 60 91 9 9'9 
1968-69 301 185 61 97 9 9'3 
1969-70 295 192 65 96 7 7'3 
1970-71 31 5 165 52 102 6 5'9 
1971'72 325 200 63 101 S S'O 

Not, : Production of tea in other repoa. vilded from" to 6 thOUUDCl tonnea om,. 
dwiJII the lilt ao yean. 

Swrc,: Col. 2 and, s: Annual Reports of tbe Tea Board Col. 3 and 6 : Vol. II of 
Railway Board. Annual Report' on Indian Railways, 
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4.lOa The maiD fao·tora contributing to decline in rail boIne va1Be-
are: 

(1) break-of-gauge transhipment (Metre gauge to Broad Gauge) 
involved in rail movement at Mettupalayam on route to 
Cochin; 

(li) situation of the gardens in hills at long distances from tbe-
rail heads; and 

(iii) unavoidable dependence on road transport for bringing the 
constgnments to rail heads for deapatch. 

4.109. These factors render road transport more convenient and 
economical mode of transport particularly for such a short distance 
trame. As against the steep decline in rail share in the South. the 
tea traftic in the North east region ahoul'd be considered as more or 
less steady but for some ~  during 1964 to 1966. In fifties the· 
main com.petitor 01. railway. for the ~  of tea in the North-
east region was inland water transport. By early sixties road trans-
port also came into picture. A. a coo.aequt'nCe railways share drop-
ped to 39 and 44 per cent in 1964-65 and 1965-66 respectively. 

4.110. The riverine route through the then East Pakistan was clos-
ed in September. 1965. After the closure of the riverine route. the-
amount of tea traftk which used to move by river has been ahared' 
by rail and road (the former getting about 60 per cent and the latter 
40 per cent approximately). The railways have thus regained it., 
previous share ill. this region. 

4.111. Tea being a high-rated and high valued commodity (Classi-
fication 95 for Wagon loads and ~ tor Smalls) is susceptible to c0m-
petition from other modes of transport. In the South. the chances 
of capturing this traffic by the Railways do not appear to be WI'Y 
bright. The total diBtribution cost per tonne of transporting tea by 
rail in the South taking into account the cost of movement from the-
tea garden to the rail-head. from the railhead to the warehoWle. pack-
ing charges etc. cornes to as. 82 to 92; the oorrespondihg cost by 
road i. about Rs. 60. Thus, the cost by Railways Is about RI. 22 td· 
32 more per toMe. Tea being a high-rated commodity. RaiwaYI have,. 
no doubt. some margin over cost But the margin of adjustabillty 
in rail rates i.e. the difference between the tariff rates and the costs 
to the Railways of movement of one tonne of tea in the South i. not 
sufficient to neutralise the overall benefits of movement of tea by 
road. 

4.112. It has been explained earner that the overall decline in raU 
share of tea during the last 20 years fa mainly attrtbuted to the f.U 
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in the railways' share. of tea traffic in the South. But the fall in 
1970-71 as compared to 1969-70 is primarily due to the loss of t.rat!lc 
in the Northeast region (vide Table 3). This is mainly due to the 
prolonged strike (for about 80 days in three spells) at the Calcutta 
Port during 1970-71, disturbed law and order conditions, illegal wild 
cat strikes and staft troubles in the Eastern, N.F. and N.E. Railways 
and frequent suspension of wagon ferry operations across the Ganga 
at Farakka due to heavy floods and consequent shifting of ghats . 

.secondary movement of Tea 

4.113. The secondary movement of tea by rail primarily takes 
place in the Eastern and South Eastern Railways. The quantum of 
rail share of secondary movement of tea during the last decades for 
'Eastern and South Eastern region is shown in Table 4. The streams 
<If primary movement (columns 3 and 6 in Table 3) along with the 
secondary movement explains about 95 per cent of the total originat-
ing tonnage carried by the Indian Railways (column 3 of Table 1) 
<luring the last decade. 

:5ccoda1jl movement of tea 

Yellr 

TABLE 4 

from Eastern and South Eastern Railway. 

Volume of rail tralftc relatin, to secondary 
movement i.e. orilinating tonnage on 
Easrern& South Ealtern RailwaYb (in 000) 

----------------------------------------------------------1961 -62 

11962-63 

(963-64 

1964-65 

.196 5-66 

'1966-67 

1967-68 

1968-69 

1969-70 

J970-71 

1971-72 

41 

~  

~  Vot. II of Ral1way Board'. Annual Report. on Indi.n RailwlY •• 



75 

As compared to the first half of the last decade i.e. from 19ff0...-65. the 
.second half has shown relatively more promising trends of secondary 
movement of tea by rail Thus, the fall of rail share in the traffic 

.cannot be attributed to loss of traftlc in secondary movement of tea 
,to loss of traftlc in secondary movement during the sixties. 

4.114. The drop in originating loading of tea in 1971-72 is partly 
.due to direct movement from N.F. Railway to up-country distribu-
.tWn depots at Agra, AI'lahabad etc., and partly due to tea traffic in 
'smalls' (i.e. less than wagon loads) being diverted to freight for-

. warders. 

4.115. In reply to question about the measures taken by the Rail-
way to attract back the tea traffic, the Ministry have stated: 

. Northeast region 

(i) In order to minimise transit time, clearance of tea traffic from 
the areas served by the Northeast Frontier Railway is arranged by 
running tea specials to Calcutta and Kandla ports. These specials 

.. are escorted by security sta1f as a safeguard against thefts and 
pilferages. In case of Calcutta-bound traffic strict security measures 
are taken at New Bongaigaon where bTeak-of-gauge transhipment is 

. involved. 
(ii) inden.ts placed for wagons for loading of tea are exempted 

from the levy of wagon registration fee. 

(iii) At the tea loading. stationa, ,," time for. wbarfare bas been 
'increased frpm 24 hours to .120 hours to facilitate cartage of 11M from 
":the interior and ita loading into the wagoru .. 

(iv) To prevent damage to tea conSignments by wet, the Railway 
supply bamboo dunnage and gunny strips free of charge it the book· 

"ing stations and transhipment points. 

(v) Special attention is paid to the condition of wagons supplied 
'for tea loading. It"is'etisured that" wagons allotted for tea loading 
. are watertight and clean. Ml"angements are also made at the tran-
. shipment points for repairing and ~  and patching of wagon, 
'bodies. 

(vi) "nle concerned officers of the railway maintain close liaison 
· with the Tea Associations and the individual business hoUses in re-
gard to various matters connected with tea tramc. These include 

· arrangements for movement, tranait time, precautions against wet 
and pilferage. settlement of clailIMl etc. All these matters are dlsM 

· cu.'ISed in meetings as well as taken up with the individual business 
:houses at di1ferent levels. 
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&f8ults achieved 

4.116. The above measures have produced encouraging results in 
that movement of tea has increased appreciably during the year" 
1971-72 in the Northeast region. The following table is indicative of 
the improvement achieved. 

TABU! 5 

(000 tonnes) 

Year Production in Or:etins Percentage of 
Northeast loa ing of the originating load-
region N.F. Railway ing to produc-

tion 

------
1970-71 31 S 165 S2 
J97J-72 325 206 63 

Sou.thern region 

4.117. In the Southern region the efforts made by the Southern 
Ratlway to re-capture tea traffic diverted to road have not yielded 
any worthwhile results. This is because of superior competitive 
position of road transport vis-a-vis the railway in view of the short 
lead of tratllc and other factors favourable to movement of traffic 
by road, as explained earHer. 

4.1". t"- C ....... ttt.e "-rve that a.IIways' .hue of IWimary 
mev ..... of t .. ia ... HoribeMt rePoa wIDeIt ~ .......... 
of tbe total tea prociu ..... ta the HUll.." .. eome dowa IN .. 17 
per ctat ia 1166-87 i.e. after the eiOlUre of the riveriDe route throurb 
the tbeD But PU¥t1Ul in September 1_. to 52 per ceIlt in 11'10-71 
and 83 per cent in 1971·72, tbe awrap duriDc the lut 5 yean belq 
60 per cent . 

. ,-ua. on.. Cow_I*- tunJ.er O"'lve .... t .... pen .... e of .... b 
-.v .... , ia u.e SeudIenI ..... wWeb .... _ ... ea.Z in 
leso..sl ... ao..a ... 186$.11 .. · ..... a .......... e ... teat c&.diae 
over .ubsequent yean and has come down to a. low as 5 per ceat in 
19n.7Z. This .. stated to be d1le *0 the emeqeDce of road transport 
which olen a q1lic:ker, more reliable and cheaper service. It is ob-
vious that Uae Railway. have more or less been displaced in the field 
by a more competitive road transport service in so far as Southern 
Zone is concerned. 

4.120. The Committee note that the KaRwar. bave taileD !IOIIle 
stepa to attraet the 'tea tralRc in tbe Eaatem J"eIiOD. However, tIIeir 
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...... ba this ·directiea_ not ....... to ............. ,".we .... 
sults 10 far. If the BaUway • .teeift to imp ........... Ir ........ tIaey 
would have to attrad tea and high-rated tnftle by readerlIas more 

·effieient, safe and dependable service. The Committee would Uke 
the Railways to examine this matter in MptIa .... take eencrete 
measures in this behalf. 

C. Supply of clefective W.,ons to Customers 
4.121. A retired Senior Railway Officer has informed the Com-

mittee that often, out of 10 empties placed in the Mill siding, 6 are 
rejected for being non-water-ugbt or for other defects. Due to in-
different yard working, available empties are not sorted out and de-
fective wagons are not segregated and placed in sicklines. A ~  

percentage of wagons placed in customers' sidings are noticed defec-
tive after they are placed. They are rejected ar..d worked hack to 
the sicklines in the yard from which the wagons were moved. the 
process entailing loss of many wagons days which would have been 
available for moving traffic. had the wagons been properly IOrted out 
as unfit and placed for attention in the sicklines in the first instance. 

4.122. The CE11mlt Corporation of India, have also ~  in 
their memorandum as under: 

"Our experience shows that due to frequent supply of defective 
(non-water-tight) closed wagons, particularly during rlilny 
seaaon, on an average 10 per cent wagons are rejected. In 
individual oases, this rejection is sometimes as high atl 50 
per cent. This naturally results in unnecessary empty 
haul.ge to and from the ~  If the railways can ar-
range to have a strict cheek before the wagons are sent to 
the factory for loading, this rejection can be avoided and 
expenditure on haulage of empties saved." 

4.123. They have further stated that: 
"(i) It is seldom that the quota as fixed by the Railway BoArd 

is met in full and whatever supplies are made arc gene-
rally made in haphazard way i.e. one day the supply is 
only 20 per cent to 25 per cent of the quota and the next 
day it is 200 per cent of thp. quota. Result is that ~  
suffers in both the cases. In the first instance the labour 
at the factory remains idle and in the second instance extra 
labour has to be employed and heavy demurrages have to 
be incurred. Not only this but sometimes whole working 
of the factory is upset." 

4.124. To a question regarding the defective wagons suppUed to 
'he customers and later rejected by them, the Ministry have stated 
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that tbia'infOl'Jllation ia not maintained. However, it may ~  pointed' 
out that wagon IUpp1ies are made from: 

(1) Depot yard; 

(ll) Inward releases. 

Whereas wagons supplied from depot yards are properly examined 
and repaired before supply, those obtained from inward releases can-
not be so examined or repaired as Train Examining Staff are not 
available at all stations. The inward released empties, If found un-
suitable, have to go back to nearest Carriage and Wagon Depot for 
necessary repairs. Railways },lave, howevier, developed extensive-
facilities for panel patching and other repairs to make wagon.; water-
tight at a number of cement and fertilisers plants and yards supply-
ing wagons for foodgrains loading. 

4.125. On their attention being drawn to the representation of the' 
Cement Corporation of India that the rejections during rainy season 
were sometimes as high as 50 per cent, the Ministry have /rtated that 
the Cement Corporation of India had only one factory at Mandhar 
on South Eastern Railway till very recently when anothel factory,' 
has been set up at Kurgunta on South Central Railway. ~ 

4.126. Monthwise figures of wagons supplies, rejections and pro-· 
portion of rejections to supplies from Mandhar Cement Factory are 
givein below for the year 1971-72. It will be observed from these 
figures that representation of Cement Corporation of India that "it 
is a common phenomenon that upto 50 per cent of the wagons sup-
plied to the Cement Corporation of India are rejected as they are, 
not water-tight", is not quite correct: 

Month Empties supplied Total rtiected Rejection 
percentage 

Aflrll'71 4101 12 3 
MaY'71 714 52 7-3 
June'71 5961 89 1, 
JulY'71 654 22 3'4 
August'7 J ,67 48 8-, 
September'71 669 73 ll·oo-
October', 1 605 40 6-7 
November'71 6391 <1-0 6'3 
December'71 5571 12 2-1 
JanuarY"2 5721 2 0'3 
February'72 501 
Much'72 • ~ JO 2 
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4.127. Rejections are usually higher during the monl!oon montM 

as the covered wagons supplied have to be water-tight. 

4.128. The contention of the Cement Corporation of India in res-
pect of rejection of empties does not hold good for any other cement 
factory either. 

4.129. Covered wagons have been subjected to heavy vandaUsm 
by the miscreants who pierce the panels of wagons extensively to 
extract the contents. Railways have, however, made extensive ar-
rangement. for intensive examination of all wagons in tho!! ,erving 
yards of cement plants and also inside the plants and provided equip-
ment and staff for panel-patching of wagons and other repairs to make 
them fit for loading of cement even during the monsoon period. Simi-
lar repairs are also being done in all Carriage and Wagon Depots all' 
the Indian Railway system whenever the wagons marked damaged: 
are placed in these depots for repairs. 

4.130. During evidence the Committee enquired, whether the num-
ber of defective wagons supplied to the customers and rejected by 
them was quite heavy. The representative of the Ministry stated 
that during the last three Or four years, the wagons had been sub-
jected to lot of vandalism. It had now become the ~  practice 
to take out the contents from the wagons wherever the train stopped 
for some time or at certain yards etc. In the case of wagons loaded 
with tea, it was happening frequently. Now they were trying to send' 
sensitive commodities with armed escorts. They were trying to l'e-
organise the RPF. Because of this vandalism. it must he admitted 
that there had been complaints about the supply of wagons because 
there had been leakages and wagon holes etc. In the CQ8e of cement 
and fertilizers, the complaints were genuine. 

4.131. The Committee are cOllCemed to note that tberf' are com-
plaints regardiq the supply of defective WagODB by the Railways to 
the cement fac'tories and other mills reSUlting in an average rejection 
of about 10 per cent of wagons. This naturally results in unneces· 
sary empty haulage to and from the f&dories by the Railway" and' 
loss of wacon capacity. The Committee consider that if strict super· 
visioo ia exercised over worldJIC of yards and sorting out f#f unfit and 
sick WlII'ons before supplies are made. the incidenCe of defectivf' 5UP-

pUes eouId be ,",atly reduced. The Committee would like the Rail-
ways to take concerted measures to put the working of the yards 0"' 
lIGIIDei anel eIIeieut footinc so as to easure that water-tight wacons 
are provided to the industry particularly durinr rainy seaSOll so that 
~  empty haulage or payment of datma due to wet is avoid-
ed. It miaht abo belp if • ree!Ol'd of suppliea of clefedive wagons anel 
their rejection by 'the mills is kept yard-wise. 
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4.1H. The (lMn .. ltt .. f1uthoer . ..., that tile .apPItM .. w ..... are 
DOt made to ... fadoriee wdf8l'lDly -eeaMh& to ........ q'IIOtas b.t 
in a hapbuard manner. The irreeu1ar supply of wqons c:&USOS seri-
-Gus dlBlculties to the mllls as it makes it dUIlcult for them with 
.thelr Dormal complement of staff to load all the wagoDs ill the free 
time allowed. On such occasions the users have generally to pay 
demUlT8le ehaqrel for DOt loadloa' the wBlona in time. The COJ1l-
mittee woahl like ,the ltailwaya to namJDe 'the I'8UOD8 for erratie 
8ftd ift"8lUlar sappliea of wapoa to the lactone. with a view to 
ItTe .. liae the deApatchea of wqons reJUla:rly .. far u poatWe . 
. The Committee see no 1'9880n why, JiveD Dormal condltt_, the fac:-
tories canDot be aMured reeuJ8l' supplies of wagou aeeording to thek 
.apeed quetas. 

D. Over.requisitioning of Wagons by Trade an. IadGItry 

4.133. The Ministry have stated that no precise estimate of alleged 
wagon shortage dUt! to over-requisitioning of wagons through 
spurious indents is possible. But heavy cancellation of indents 
whenever supply of wagons is stepped up definitely indicates a very 
large number of inftated spurious indt!nts in the pending requisition 
for wagons. An idea of the same can be had from the following 
~  which are only illustrative and not e!Xbaustive:-

(i) At Belanganj (Agra) Goods Shed on Central Railway, 
indents for about 600 wagons had been pending for grains 
and pulses to destinations served via Balharshah as the 
route is at present saturated due to heavy lDovement of 
sponsored foodgrains and the other traffic via the same is 

being regulated by small quotas. On 28-8-72, when the 
quota was increased and a special train of 70 wagons was 
loaded, as many as 400 of these indents were either can-
celled or withdrawn. 

,(if) an Izatnagar Division of North Eastern Railway, 9904 
indents were cancelled or withdrawn in Augu$t, 1972 as the 
loading was stepped up from 257 wagons dally to 282 
wagons and the outstanding registrations came down from 
19,606 wagons .at the end of July 1972 to 9,481 wagons at 
the end of August 1972. 

-(iii) On Jabalpu.rDivision of Central Railwas.6471 indents 
·were euleelled or withd(awJ1 lD. last 11 days of A.u,g;uat, 

~'  .... 00Il as W&gOll wpply waa atepptd up. 
(iv) On Western Railway, indents for 1842 B.O. 8nd3207 M.G. 

wagons 'for salt wt!re caneeUed during July 8l'ld August 
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1972 as soon as suppliea were stepped up. On the same 
Railway, indents for G483 M.G. wagons for textiles were 

, cllDft1led .In AuQult. 

4-1M. & a check 1lpinst over-indenting, a ~  of chanainl 
~  fee of Rs. 351-, Rs. 251- and Rs. 121- per B.G., M.G. and 
:!f.G. wagon re.pectively is already in force. This fee is forfeited., 
'WeT,ooZia, in the following circumstances: 

(a) when the wagon indent is cancelled after physical supply 
'of the wagon; 

'(b) when a wagon indent is cancelled by the indentor within 
10 days from the date of registration; 

'(e) when a wagon is supplied to the indentor but he does not 
load it before the expiry of the free time allowed for 
-loading; . anel 

(1:1) When a wagon is 1IUpplied to an indentor and the wagon 
is detained atbis Tequest for loading beyond the free time, 

. after which he caneels his indent. 

4.135. Also under the existing rules, the registration fee is not 
'transferable and fees collected for one indent cannot be adjusted 
'against another nor a wagon allotted to one indentor can be used by 
-.nother iridentor. 

4.136. But this has not curbed the speculative tendency of the 
trade and middlemen to place indents for a large number of wagons, 

'Uluch in exceu of the goods available for despatch. A regular trade 
in the speculative indents has developed at various booking points. 
Whenever bulk supplies are made, they forfeit registration fees for a 
few wagons and cancel 'many others ahead of allotment. Simul-
't&neously, they place more indents afresh and keep up the inflated 
-demand. Due to the heavy demand for movement of committed 
traffic like sponsored foodgram., zonal salt, fertilisers, cement, ex-
'port ore, raw materials to and finished products from different 
Industries, it is not always possible for the Railways to arrange bulk 

-supplies of W/lgoDl 110 weed out these IpUrious indents. 

4.137. During evidence, the Committee enquired abQut the ItepI 
'taken to eliminate the incidence of spurious registration. The repre-
sentative of the Ministry stated that while lOme canceUatiODl might 
'be due to delays in IUpply of wagoDJ, some cancellatiODJ were al80 
~  to spurioua demands and Indent.. The merchants IOld tbeU' 
Tegistration to another party. There was no doubt that IUppUe8 of 
'the wagODJ had beeIl delayed in many c .... but if as. result of thtI 

-176 L ~  
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delayed supply they had moved the· tramC ~  byroad they-
should withdraw. their registration. It wu a fact ~  ~ were 
making spurious use of the registration. The Bailway, ~  there-
fore, considering the question of increasing the regt*ation fees in. 
order to check this practice. In fact, from January, 1973 onwards 
they would double the registration fee. 

4.138. Asked how this would act as a disiru:entive,the representa-
tive of the Miniatry replied that it would be a disincentive in the 
sense that more money would have to be locked up by the trade. 

'.139. The Committee note that accordina to Railways" there is-
~ J  of .walOU by t'-'e trade andindustf)' and that-. 

replar trade In speculative indents has developed ~  book-
inl points. The Committee furtber note tbat the Railways bave 
baere .. ad the ra_ of registration fee to eheck this mal-practice to a. 
cedain es:teat. T1ae Committee are of the firm view that wbUe the 
increase in tbe rates of registration fee may reduce the incidence of 
spurious reaistration to some extent, the solutiOD. to this problem 
U .. In mcreasedsupply of waloDIJ to trade and industry al tllia ~ 
practice Is obviously due _to mort supplies or delayed IUPplies of 
wagons. The Committee hope that tbe Railways would seriously 
address themselves to the task of regular and adequate supplies of 
wagons SO as 'to eliminate an such mal-pradlces. 

(E) Coordinati01l with Trade and Industry 

4.140. In reply to a question how co-ordination and contact is main-
tained by Railway Officers with the Trade and Industry, the Ministry 
have stated that contact by Railway Officers with trade and industry 
is maintained through (i) National Railway Users' Consultative 
Council at Railway Boards' level, ~  Zonal Railway Users' Consulta-
tive Committees at the Zonal HeadqU8l'ters' level, (iii) Divisional Rail-
way Users' Consultative Committees at the Divisional level and 
(iv) Station Consultative Committees at the station level. 

4.141. Both Houses of Parliament, Economic Ministries of Gov-
ernment of India, 8 principal industrieS indicated by concerned 
MIni8tries. prineipal organisations of inaustiy and ~  passenger 
881Ociatkms, &peelal tfttereets and Zonal Consultative Committees are 
l'epreSented in the National Railway Users' Consultative Council. 
Minister of Railways 'presidesover the meeting at this Committee and 
Members ()'f the Board are ex-&tJicio Members of the Committee. 

4.142. The Zonal and Divisional level Committees consist of Mem-
bers of Parliament, State Legislators and representatives of State-
Governments, trade and industry. passenger associations !lnd special' 
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J ~  ~  J)ivjJd0JMlll J ~  respec-
ti\'ely,'-..CA,illD."pt ,tIleZQfYl ~ O  In the 

~  •• r .... atiCNl.IiYlm,\O principal 
industries, trade" puaenter auociaUons aaci special interests in the 
area served by the station. 

4.143. All ~  have,. tenure of two .YJVI and meet 
at 1ellt QJlc:e a year in ~ of the Committee at the National Level, 
at least twice a -year in. 'CUe of ZOIUll Committee. and of times a year 
in case of the Divisional Level Commit,tees. 

4.144. Apart from the forums mentioned above, R8nway Officers 
at di1ferent levels; i.e., the General Manager; . theCbief Operat-
ing Superintendent, the Chief Commercial Superintendent, the 
Marketing and Sales Superintendent. Divisional Supdt., Divisional 
Operating Supdts. and Divisional Commercial Supdts. etc. meet indi-
vidual representatives of ttade and industry and hold ad hoc meet-
ings with groups of representatives to discuss matters of mutual 
interest. 

4.145. 'nle Marketing and "Sales Organisations of Railways, officers 
and inspectors keep in touch with trade and industry in their ree-
pective areas, so as to ascertain their requirements and meet them to 
the extent possible. 

,4.146. A leading All IncUa Matulf'-Cturers' Organisation in it. 
memorandum submitted to the Committee has stated: 

''We ~  that at least twice or thrice (preferably more) 
in a year responsible Railway, Offtcers at the dtvt· 
sional and Board levels should get in touch with the local 
Chamber.; Chambers 01. ~  and trade assadations: 
the O ~~  ts that they shol,1ld get .to know at first ~  
,the Various, genuinecliftlculties .and hurdles the ~
JneB. ~~ in their ~  .transactions with th. 
railway: they should listen carefully to the various 
IUlge.tions the aftected parties ~  fmplelI1ent 
tho. that could be, without further thougbt or dela,.. 
Where a quiekdedsion cannot ~ t"en. 14: blvour of the 
bu8iness cdDlmunity by the 10<;a1 ~ on tJaeir own, .uch 
metters sheuld'be. taken ~ ~  a seDle of urgency and 
primly .t the GQerel; ~~'  level or ,t the aaij.way 
Bolrd left!., m.th(! ·forIJlulation .. ~  .. the ~ 
community too. should ~  til ,tbe maUer. ~

C!l!'tiing, it.' -interest.· For tbia .. pt.U'p84lle. !tJw. R,ailw,w-l 
should give representations for important all-India bodies 
like the A.l.M.O. on the raUwa,. committees of all the 



Zonal Railways. Such close association of business and! 
trade should be of immense benefit to the railways since 
It would help the Railway. to cut down on red tape, do 
away with tnfruetuOUI rules and innovate; in -effect,· the 
association Is bound to infuse dynamism in the RaUways 
make it forward-looking and proftt oriented. 

The Goods Committees which have been in existence at all im-
portant stations are more or less moribund. In effect they 
are defunct bodies. The railway would prove itself of 
greater service to the business community if it pays atten-
tion to the suggestions, advice and recommendations made 
by these Committees." 

4.147. A retired senior officer of the RaUways in his memorandum 
to the Committee has stated: 

"Co-ordination with the trade should be at IUl levels. The 
G.M. and C.C.S. and COPS should maintain touch at the 
level of Chambers of Commerce. The D.C.S. and his 
assistants should maintain contact with the local business 
community particularly in the goods sheds. The approach 
should be in a spirit of understanding and goodwill. The 
public should have easy access to senior omcers to explain 
their difficulties." 

4.148. During evidence before the Committee he added that he 
would support the proposal of setting up Goods Tramc Consultative 
Committee provided the set up of the entire consultative machinery 
was reviewed and rationalised so that such of the advisory commit-
tees which did not perform any useful function were dispensed with 
or amalgamated Into a bigger unit. 

4.149. Another retired senior oftlcer of the Railways has stated, 
"Representatives of the public and the business community should 
have free access to the higher ranks in the Railway, who should 
deem such regular contacts as one of their important duties." 

4.150. During evidence, the Committee enquired whether the 
Railways had set Up consultative committees at all important stations 
giving suftlcient representation to the trade and industry. l'he repre-
sentative of the Minlltry stated that cooperation. of the trade and 
industry was sought in the matter of allotment of wagom by local 
individual contacts with various trading organi4atiOlll, Chamber of 
Commerce ete. At tertaln important stations they ha4 station con-
aultative committees where the concerned interests met Railway 
omcials and discuSSed matters of mutual interest. They had 400 



.tations where consultative committees were functioning. The consti-
tution of such committees was left to the General Managers. Apart 
from this, they had regular committees like the Zonal and National 
Railway Users' Consultative Committees. 

'-151. D.dlal the coane of their toun OD practicaUy aD ZaaI 
Ballwaylt the Committee hold iDfonDaI dilcuaioDa with the ~ 
tativel of the local Cbamben of COJDJDerce • Industry ill reprd to 
their requirements of wagolU, the procedure for reli.tration of their 
demand. the adequacy and timely aupply of W.,OIU, their dilldutiel 
in the matter of bookba, and delivery of loodl, settlement of claJml 
etc. etc. It was representated to them that the Station CODSultative 
Committeea. which had been formed at aeleded Important ltationl 
only, were not functioniDl effectively and that at the higher levels 
viz. at the diviaional Zonal and national levell, the tradiDl and 
business community were not adequately repreaented to make their 
voice felt very effectively. In ract, much of the 1lme of these Usen' 
Committees was spent in diseusUnl problems affecting pasaelller 
trallic. 

4.15Z. The need for close assodation at all levels between the 
trade and industry and the Railways has also been emphasiaed by lOme 
of the leadin, Cham1ter of Commerce and Indultry in their memo-
randa submitted to the Committee. 

4.153. The Committee have in para 5.1'2-5.165 of their Third Re-
port pointed out that there Is need for activatiq the Ste'tiOD Consulta-
tive Committees and for reorpnising the conaultatJve machinery at 
aU levels with a view to ratioaauun, the system and ~ the 
number of sum committeel to make them more effective. 

'.1M. The Committee consider that lIUIIly of the problems affect-
lag movement of ,.,.. CaD be IOI'ted out and In fad the tendency oa 
the part of the hallDess community to divert their .roods to road .... 
vices, can be cheeked If the Bailways coald have an effective qltem 
of maintalnlna' liaison with the trade and Industry both in the pubUc 
and private sedon. As the probl_1 of pods movement are bo .... 
to increue with the incresae in the trallc. the Committee CODalder 
that _ttIng up of Goods Trallc Consultative Committees at the .ta-
tIGa. divisioaal, ZODaI aDd nlltional levels repreteDtiq all sections 01. 
users particularly the tradiq aDd busineu community and public 
.nor undertakings would 10 a .... way, in euiDr the dJIlcultlee 
faced by the affec:'ted Interests. 

It wiD also enable the Railways to render better and more em-
deDt Mrvice to their customers and tb..eby wean away a laqe part 
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of the high rated tramc which i. increuingly eettiug diverted to 
road. 

4.155. The Committee would, therefore, recommend that the ques-
tion of BettInI' up·· GoGc1s TraJRc COnrtdtatin° CoMtriitte. at; 'various 
levels giviJlg due representiltlim to tbeaffectetftittere.t. mily ° ""' 

IPvea. serious consideration by the Ministry and an early decision 
Mbrl in' the Ibilffer. nte Committee ~ ' '  ltolnt 1Hit tbt this 
~ WIll We· +lewed;lft· the ecJbMt 6f the ~ '  of'teol;ta'" 

~  of'the con...tiattve nmelibte'rt ~ fn i ttie eai'fter Report 
'f' ~ \ I' ~ I \ t ; ~ I 



CBAPTBRV 

A. Procedure of Bookbag of Goods 
-: . -

5.1 A knowledgeable ex. Railway omcial has informed the Coat-
mittee that "so· far as procedUre of booking areconcemed, the Rail-
<ways have· completely ~ to.move with the timea.. The "' ~  
rules obtain; for counting, labelling and marking as were madle' when 
~ Railways came into existence over a 100 yean ago. The' coUntry 

has progressed economically, and more modern means of loading 
and packing are being used particularly at big mills and factories. 
Where mechanical loading is done, It will be well-high impossIble for 

.any goods clerk to count, mart and lable the bags. "!'he labelUhg 
and marking is essentiaHy for identlfteation of the packages or a 
consignment. In each individual caSe where mechanieal loading is 

. effected, the rules for counting and maridng need to be completely 
revised. So far as packing conditions are concerned, they have been 
made extremely diftleuIt eYer-after the Railways undertook in 1962 
what is known as "Caniers Uabilit"y".· The rules th lftany $ks are 
well-nigh impossible to comply' with and· the RailwaYs are merrily 
following the policy of is'u.lng qualified U's tnstead of clear RR's 
thUs losing the confidence of 'the ~ 

5.2 Another knowledgeable retired senior Railway Officer has 
stated that "booking and delivery of goodJ at commerical ~  is 
an ordeal, ttine consuming and cumberSome. In a competitive atmos-
phere, this has an important bearing, particularly in respect of casual 
customers. Established customers have their ~  a,ents who 
~ used to the prevalent condit1ons. Special arrangements should be 

·made for those who have no recognised forwarding spnt. At die 
same time continuous watch should be maintained by ''Ihtening the 
supervision with a view to facilitating the task of the customers and 
reviewing the procedures and practices with this objettive. With 

.. the corruption 10 widely prevalent, almost endemle, the tJask of RaU-
way authorities is no so simple. ContinuoUi, ~  vigilance, 
firm handling of complaints and appreciative contacts w!th the busi-
ness eommunlty1rill iftevltably have lonte result. A mtafne1i ende-
avour,uninhibited by ewtreneOuB considerations is necessary." 

5.3. When asked to give his vJewa on the question of streamlin-
ingthe procedure tor booking and delivery of goods, he stated that 

. ~  was need. for providing additional. ~  clerks at major 
.utlons where the workload was heavy. Arrangements.hould allo 
De made fOl' despatching RR's. to the consignee by post at the letter's 
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esJ)eD8e 10 that the time wasted ~ him in waitioa 10r the. RRw .. :. 
saved. 

5.4. He 1urther added that so 1ar as the question 01 delivery of. 
100ds was concemed, it should be poasible for the Railways to. 
exhibit at large .tatiOlll a l18t of the last iDvocles received from. 
variolll staUons 80 that the consignee may· not have to keep on en-
quirin, whether the goods had arrived or not. The-list may also in-
dicate the numbers of missing invoices. one_ week's. list should. be· 
exhibited on the notice boards all the time. 

S.4A. A leading Federation of Chambers of Commerce IL'ld indu. 
try in its memorandum submitted to the Committee -has stated that 
minor Railway officials concerned with tlae booking and delivery 01: 
goods appear to be doing an obligation to the consigners and con-
signees rather than trying to attract more ~ ' 

5.5. Asked about improvement, e1Iected in the:- procedure -of. 
bookinas 01 goods, the Ministry have stated that there has· been -no" 
need to change the basic procedure relating to the ~ 
tance and booking of traffic. Mechanical loading covers a minor pro-
portion of traffic and where it precludes counting, booldng Is done 
on the basis of weight. 

IS. 6. Some of the reftnement& introduced in respect _ of labelling: 
of wagons are enumerated below: 

(1) Wagon seal cards are required'to have --metal eyelets. 

(2) The name of the loading station is to be .stamped. on wagqn 
labels. 

(3) Where the tra1!ic between • pair of stations is suJ!icient. 
printed label. Ihowinl names of -originating ad destina-
tion atatlona- are'uaed: 

(4) Names of the forwarding and clestmation -stations are 
to be wrItten'in full on the labels. 

(5) Printing of wagon labels with the help of BradmaPrint-
ing Machines has been started on an experimelltal basis. 

1S.7. A. far as marking is concerned, enders are now required 
to mark their name and address. the coDBignees' name u also ad-
dress, if known. and t1le fUll name of the bOoldng anddestinatiOD" 
stations. This change has been .made to reduce the hazard of mis-
despatches and to ensure. correct delivery.-



The above changes were made in 1970 in pursuance of the. recom-
mendations of the One.Man Committee on Claims. 

5.B. To a further q\lellUon whether tAe procedun for booking. 
oI goods etc. is published by the Bailwaya, the lIimatry have .tated. 
that the procedure for the booking of goods and for the allotment 
and supply of wagons is pubUshed in the Indian Railways Confe-
rence Association Goods Tariff, which it a priced publication. In 
addition, Railway Administrations also publish their own tariffs 
which are also priced publications. 

5·9. -where, under the provisions at the Indian Railways Act,. 
Rules are required to be published in the Government Gazettes,. 
these are invariably published as and when framed or reviled. 

5.10. As required under the provision of Section 60 of the Indian 
Railways Act, Rate Books and other connected documents are shown 
to rail users at every station, without payment of any fee, at all 
reasonable times. 

5.11. In reply to a question whether the Railways have considered 
providing 5peCial facilities for booking aDd delivery of goods to· 
casual cuatomers, the Ministry have sta·ted that no special facilities 
are extended by the Railways to Forwarding Agents/Dalala. The 
rule. and procedures relating to booking and delivery apply equally 
to all customers, whether they deal directly with the Railway. or 
through Forwarding Agents/Dalals. 

5.12. 'Casual customers can obtain usistance nom supervisory 
staff available at stations, Goods Sheds and Parcels Oftlces. They 
can also consult tariffs and rules books available at stations, goocb 
sheds and parcel ofBces. 

5.13. The Committee aote that the 1taIIwa,.. ba •• 1troqbt • ...., 
eertaba improvementa In the plOCMl1Ue of booJdap of pods In l_ 
in punuaDee of tbe reeommeadatiea of the .e-1IUUl Expert Com-
mittee on Compensation C1abns. They laowever repet th.t atill 
there are eomplaiDts recardiD, the proced1lre of booidn, of ,-. 
.t the railway statloas. It Is • matter of eoneena tIuIt even a-
Bail,.,.,. Oftleen tlDd tbe proeedurea of ltooIdn, __ Overy 01 pods 
as "an ordeal time eon.amlne and eamhenome". The Committee 
need b.rdly .tress tb.t RaIIw.,.. sboatl m.Ue eoaeefted dorta to' 
provide eustomer satlsl.dlon and that their outlook aboaJ. be' 
customer-ortented. AD irksome deJa,.. and britaata In tbe book. 
ina' of pock should be removed. '!'be Committee trMt tIuIt the 1IaD-w.,.. would tHe ~ ..,. to ItfttamHn. and IImpUfy their 
procedure of .........." of pocIa and euare, by parpoMfaI IRIpft'VIaIoa 
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that the instructions issued in this regard are implemented in actual 
practice. 

5.14. The Committee would also like the Railways to provide 
necessary assistance to the casual customers who have no forward-
ing agents so tbat they haveltOt to wait for long ~ and are able 
to form a favoarable impJ'euion about the working of the' Railways. 

5.15. The Committee would further suggest that the Railways 
should make arrangements to send Railway receipts to the COD-

signees by post at the latter's expense to save their time in waiting 
for the same. Further at all Jarge Railway stations, a list of last 
invoices received t)-om various stations should be exhibited on 
Notice Boards for a week to help the consignees to know about the 
arrival of· their goods. If need be, additional· goods booking clerks 
may be provided at major stations after due scrutiny, from among 
the surplus staR on the Railways. 

(B) Advice to Consignees about arrival of goods and parcels 

5.1'6. The Committee enquired about the procedure adopted by 
the Railways regarding intimation to the consignee about the arrival 
of goods. The Ministry have stated that instructions are in force 
that the consignees may be advised by the station staff about the 
an-ivaI of goods and parcels whel"ever the names and addresses of 
the consignees are known to the stations. They bave stated that 
the consignees are advised by the station staff regarding art'ival of 

. consignments through: 

(i) telephone, if a tefephone number is given on the Invoice/ 
Parcel Way Bill; 

(ii) post, if the address of the consignee is known; 

(iii) the merchant's agents who attend the stanon; and 

(tv) putting up a notite on the Goods Shed Notice Board giv-
ing partiCulars of consignments received on the previous 
day but not 'taken delivery of. 

5.17. It has also been stated by the Ministry that the above 
arrangelllt!nt, however, confers no obligation on the Railways to 
2dvise the consignees of the arrival of goods and absence of such 
advice does not absolve the consignees from the consequences, that 
may follow in the case 01. delay in taking delivery of the consign-
ments, namely, payment of demurrage and wharfage charges. 

5.18. During evidence the Committee enquired about the reasons 
'for not implementing the scheme of adviSing big indaatries of the 
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-arrival of trains, the representative of the MInistry stated that they 
had a system already. Generally at every goods-sbedand. at",,,ery 
~ , ~ "'" \ IdIfr:the thders 'Wire' ~ "avatlable 
~  1tdUt4lttf)llOUd the"W.goM6t; W'tmload tbettt,'andthe' infor-
lluitiea 'w.*veyed to 1iM!1W.!'i'hey 'eriul8s1ehd 'tntbriitfons tn the 
cue bf block takes or 'Certain pattieular types of trafftc: arising but 
not with regard .. to·pleee-tneal waPI. ' . " 

5.19. Asked about the method followed, in other countries regard-
ing advising the consfgneeaborit the arrival of goods, the Chairman, 
Railway Board statedthal Ut"tltber countries, they did not nave 

~  end the number of customers served by the Railwaya 
was very 'much smaller. 

5.20. To a question if it would be possible for the Railways to 
write a letter to the aomignees about arrival of goods, the repre-
sentative of the Ministry stated that in I11D8t cases, the addresses 
on R/R were not there; they did not have any other particulars and 
it became difficult to adviSe. They would try to advise the merchants 
to the extent possible and see whether they could simplify the 
existtng procedure. 

5.%!. The Conunlttee note that Instructions are' in ~  on the 
Railways to advise the con.i .... ees .bout the arrival of roods and 
pereeli hut theY CODfttr DO obl..-thIa 0!Il th. BIlIIwa,. tilt do 10 and 
iluat .... e of ......... 08' .. ~ .... ~"  eeadrnees from 
)Mly1a_t cddemutrage ... ,," ~ ~"  ' ... ., delays In 
taking delivet1'. II'nim tMbil""'oa ptlle ... ,by 'the 'Committee 
1iuring ~  tour, the,. are of . the opbai.. thtt ,these lD.tnetiona 
are rarely observed by the Railway staff, in .caw· pqctiee. The 
Committee ape that in the present condition., tlle' conSlpees may 
not·)H, ibeohred frem""""C"of ' ___ rlap' .:cbatiei;'. cue 
ihe Ilat....,.,.fd Ie' •• "" the .. of tIIIe :fII'H't'. of' .... ; Neverthe-
'less :tlte1' cdnsiderthirt as .,'MnnIUIrctaIOl'pnhatlon It Is not only 
pt'CJper bat 'Me .... .,.. for 1M .......,. to ....... la ..... ipees of 
the 'arrtYaJ .,'''-theif l ptMI. -iIIviIfDIII1' 'ID 1dt'te ..... "TIle' Commlttee 
ncommeDcI daat IDstructioas slaoQld be blued by the ........ y Beard 
to the Bail",.,. AclmiIlIstratlGDS to' ensure that eoael.... .re lD-
variably informed about the arrival or..-.. JD all caes, wherever 
their addresses etc., are available. They ~  .Iso like the Rail-
.....,. SupervllOry 0fIk8n' __ UN diat these fftstraedou are 
utuany Implemented aH do llot nmaln ..... pel1M' taetructa.. 
as hithertofore. The CuriunlUee' h •• e ... dotdtt diet lUeh .. eau .... 
will 10 a long way in eaminr the goodwin of customen to the 
BaDways, " ~ Is .very ~  In view -of the Ran Reed com-
petttion. . " ' 
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5A ID thia eoDIUICtiOD, the Cemaittee ..w funher IJ1IIP8t 
tllat all stations may be Indtueted to alliblt everyday a chart ........ 
iDe the number of outstandin, badentl f. ......, tile JRIIDber of 
wa&'onl received aDd allotted to various puti-. 'l'bis would abo 
eHminate the c:lwlc:es of unaerupulous ltd iDdulPaJ ill malpraetice8, 
in the matter of aUotment of wa,ODI. 

(C) Bookinc Restrictions 

15:23. The Committee enquired about the booking restrictions 
placed by the various Zonal Railways durtng the year 1971-72. From. 
the statements furnished by the Ministry giving informlltion about 
important booking restrictions imposed by each Ranway on public' 
traffic during the year 1971-72, the Committee note that in a number 
of caBes, the restrictions have been for quite a long periods and in 
most ~  booking restrictions were imposed on general tra1Bc. 

5.24. The main reasons for placing booking restrictions are stated 
to be as under:-

(i) Unforeseen events affecting railway operations, e.g., 60od8, 
breaches, accidents. bartals, bundhs, strikes, staft strlkesr 

etc. etc. --
(U) Sudden influx of traffic at a station or over a section or 

via a particular tr8!llbJ.pment point much beyond ~  deal-
ing capacity of the station, section or transhipment point, 
e.g. foodgrains, jute, timber tra1llc iii season. 

(iii) Congestion at Ports due to non arrival Or delayed arrival 
of ships. . 

(Iv) Poor release of wagona at ,deatJDations (a) either due to 
genuine difllculties such u bad weather and labour short-
age, or (b) due to a deliberate attempt on the part of 
trade, for purpoaes of price effect, to delay taking delivery 
e.g., jute at C0181poreBoad. Edible Oil at Sahib Bazar etc. 

(v) Melas or special moves necessitating curtailment of goods 
traftlc in order to ,"elease capacity for additional Passenger 
trains or special trains. 

High-rated traffic is generally exempted from operating restric-
tiona. Moreover, theIIe ~  generally do not apply to selected 
Sheds recommended as "free loading points." 

5.25. Aaked about the speclftc steps taken by the Railways to keep-
the booking restrictions to the minimum, the Minlstry have stated 
that booking Is temporarily restricted due to unav'lidable eirmue-
stances like seasonal bunching of trame, slow clearance of goods by 
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the consignees at terminals, temporary stoppage or curtailment of 
move.ent due to accidents, breaches, floods, cyclones, civil distur-
bances, strikes, bundhs wild-cat strikes of sta1f etc. In such circum-
..tances, if free booking is continued. to be permitted, it would only 
aggravate the congestion in yards and at terminals, stabling or daten-
tion to trains in sections, thus ~  overall mobility of rolling 
stock and utilisation and availability of the same. As a. backlash. the 

.availability of rolling stock will get aftected. even in areas of free 
mobility. '!be main object of imposing operational restrictions is to 
prevent the effect of a sick section from spreading to healthy sections. 
By means of temporary restrictions further congestion is avoided and 
"the sectiOlll affected are given a chance to restore normalcy. Wagons 
spare due to imposition of such restrictions are utilised for transport 
of traftlc to other points and In other directions which can absorb the 
·same. 

5.26. Great restraint Is exercised in the matter of Imposing res-
trictions not only to keep them to the indispensible minimum but to 
keep them for the absolute minimum duration. Most of the factors 
leading to restrictions like breaches, accidents, civil dfsturbancee, 
strikes etc. cannot be foreseen and hence cannot be provided for in 
advance. Others like transhipment difticultles, heavy accumUlation 
at termianls etc. are watched regularly on the buis of actual per-
tormance and the .tack approachiDg the vulnerable points from dis-
tant points and reatrictions imposed in advance. Movement to such 
points are also regulated by quotas according to handling capacity 
pouible to avoid imposition of prolonged restrictions. 

5.27. Furthermore, restrictions are imposed in a very selective 
manner so that:-

(I) Only that trafflc is restricted which gives cause for restric-
tion and booking is restricted only from those areas from 
which such traftlc originates and to those areas which are 
affected by the trafftc, e.g. if there Is a congestion of food-
grain loads, restriction is confined to foodgraln only. 

(U) Essential commodities are generally exempted from the 
application of the restrictions unless they themselves are 
the cause of congestion or' there 11 total interruption of 
communication. 

(Ui) High rated. traftlc is allo generally exempted like euentlal 
commodities. 

(tv) To eDIU1'8 that duratioa Is not unneceuarily prolongacl. 
day to day c1earaDce Is watched and bootin, Is opened 
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sufficiently in advance to keep a regular flow to these' 
points and avoid idling of capacity. 

(v) Booking from a number of important trade centres (called 
free loading points) are generally exempted from day to 

day operating restrictions to maintain regularity of ser-
vice to the trade. 

5.28. Restrictions are imposed by Divisional Operating Officers 
after making a tho,rough ~ ~  of, the J ~  materialising 
against the handling capacity. Such restrictions are reviewed by the 
Operating Officers in Zonal Headquarters as weU. Inter-Railway 
restrictions are watched by all the concerned Railways and also by 
the Traffic Transportation Directorate of the Railway Board. Any 
restriction of long duration exceeding 5 days is within the knowledge 
of the Headquarter of the Railway who also reports the same to the 
Railway Board. Restrictions are. therefore. watched at various levels. 

5.29. Whenever operational restrictions are to be imposed on 
account of inadequate transport capacity, Railways take steps to 
develop capacity to get over the bottlenecks. But this is a gradual 
process as the development of the facilities is time consuming. Where' 
the restrictions are due to temporary spurts in traffic, Railways take 
special steps to deal with the traffic like providing extra shunting-
engine and staff, setting up temporary storage accommodation, mak-
ing 2 or 3 placements in co-ordination with the consignees or increas-
ing the strength of labour to unload wagons. But, uQfortunately, the 
bulk of the restrictions imposed of late are for extraneous factors 
over which the Railways have very little control, like strikes, bundhs. 
civil disturbances, labour troubles, unsatisfactory law and order 
situation, deliberate slow unloading and removal by p-ade to create 
artificial scarcity etc. Nevertheless, the Railways follow up the 
matter vigorously with the· State Governments and Chambers of 
Commerce to get over the situation. 

5.30. To a question whether advance intimation regarding the 
placing of booking restrictions and lifting them is given to the trade 
and industry, the Ministry have stated that by their very nature, 
E'~  have generally to be imposed at short notice. Hence no 

advance intimation is ordinarily possible. However, they are invaria-
blv notified on Notice Boards at stations and important Goods sheds 

~  if necessary, tn the newspapers. Moreover, they are made 
effective from the day follOwing the day of receipt of the restriction' 
message at the shed! station. Lifting of restriction is also similarly' 
notified. 
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mation' is';tYen tottte trade, 'both through llewspapers lhd by noti-
fications at Shedir'and stations. 
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trtm$port for steady movement even If it works out 
somewhat J ' ~  Qnelikes ~  " O ~~  ,to 
'~ ~  ~  the, freab; of Rallwey' transport avai.)a.bflity. 

These restrictions in respect of important trade links are 
extremely disturbing. A degree of care should be exer., 
cised in imposing such restrictions. They should be 
anticipated at the earliest and imposed for short dura.-
tions. Contingencies which lead to restrictions should be 
looked after with some practical insight and imagination 
and energetic steps should be taken to obviate them by re-
moving the bottlenecks." 

5.33. Another retired senior Officer of the Railwa.y in his evi-
dence before the Committee has also stated that: 

"There should be no booking restrictions except in case of emer-
gencies like floods, civil commotion or the like. Railway 
Board should look into this matter. They should get to the 
bottom of these restrictions and take steps to eliminate 
them. They should not tolerate these restrictions year after 
year when there is spare capacity." 

5.34. During evidence, the Committee enquired about the 
reasons for placing inter-Rallway booking restrictions. The repre-
sentative of the Ministry stated that all inter-Railway r .... trictiolUl· 
were imposed only with the approval of the Zonal Railway Head-
quarters and that too after a careful consideration of the factors 
necessitating such restrictions, when there was bunching etc. Pro-
longed restrictions, whenever they were imposed were due to con-
tinued congeation over certain sectiOllB or at tranahipment point. 
or terminals and they were always kept under revieW. 

5.35. The Committee are eODeel'Ded to aote" that fretaeat ........ . 
re.trieti..... are placed b1 the RaJ1WII1. OR tile Mold"" of ..... ' 
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'They feel thllt .Dcla freq_Dt reatrietiolU, particular17, thole of 101lC 
"untion are extremely di.turbiDl' to the tra"e and iDdutry. Apart 
from reauitlDr in the "iveniOll of roock tndIlc to roa" transpoG, 
nch re.trJdlolas lea" t. malpraetleel .... other 1IDIOdaI acth1t1e1 
Ilke ueatlDr of scarcity con .. itiolU, price ~  etc. The CoDllD.,itt .. 
are of the view that in an e8lc:ient trausport orpuisation 'there 
shoul.. be no room for placing bookinr restrictiolU except in th_ 
eases of emergency like floods, civil commotion, harta .. etc. It hu 
to be realised that booking restrictiODI particularly in respect of Im-
portant trade links are very disturbing and extreme caution slioul" 
t.e exercised in Imposing them and that too. for very short duration. 
only. The Committee bave a feellna' that most of these restrietions 
are .due to the inadequacies of the Railway Administration and are 
Jmposed without fall realisation of their consequences. The Com-
mittee would like the Railways to examine in depth tbe reuolU for 
:placing booking restrictions by the Railways other than those 011 
.-.account of floods, breaches, civil commotion etc. and to take effective 
.remedial measures to curb their incidence to the minimum necessary. 



r CIIAPTE& VI 

UTILISATION OF WAGONS 

(A) Uldeacy Indlees 

6.1. The following are the principal incite .. of efIleiency of wa .. 
utilisation during the years 1989-70 ~ :19'72-73 (April-November, 
1972):-

(In tmnI of four-wheelus) 

1969-70 1'970-11 1971-'72 ,,-'7a-':'3 
(Apnl-
November) 

I. Wlion Kma. per waaon day 

BG ?S'6 73'4 74'0 74,' 

MG 60'1 ,s'4 ~ '  60.9 

2, 'Ntt tenne Kmw, per w.gon day 
1075 (Pro-BG 916 90S ~  

MG 
visional) 

522 524 540 585 ( do ) 

3· PerCCDtllge of loaded walon Kml, to total waaon KmI. 

BG • 67'4 68'9 70'2 '~  

MG 72'2 72'8 :a'6 73'2; 

4, Nct tonne Kms, moved per annum per tonne or capacitY 

BG' 15,267 IS,217 15.S83 NA 

MG la,S35 12,583 12,967 NA 

(SoMrce : Review of PeJ;foI'lJWlC'e, Mardi 72-PP, 47 & 49 
» " Fcb, B-PP. 46 & 48) 

6.2. The Committee are informed that the efficienCY of wagon 
utilisa.tion on a railway dlepeada upon aeveral factors, sucb a8 th. 
compotition of traftle, the pattern of traffic, the incidence of empty 
haulll8e, the load per wagon, the ,apeed of tranlpOl'tatton which is 
influenced by the type of traction, the track and signalling and tele-
communication facilities, facilities at termiD&1s, transhipment points 
and marlbalUng yarda and aboveaH, normalcy in rrdlway working 
unfettered. by anti-social activiti_ TheM, in tum, affeet the turn-
round of wagons IIOd thu8 their availability, etc., apart from the 
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materialisation of traffic to the anticipated levels for which assets 
are created. The conditions of operation on the different railways 
vary widely. Even on the same railway, the conditions of opera-
tion may not be the same in different years, such as the variations 
in traffic levels caused by the industrial climate, the law and order 
situation, na.tural causes etc., over which the railways have no 
control. All these factors account for the variation in performance 
between the different Railways and also on the same Railway from 
year to year. Railways .which have a greater proportion of cross 
traffic, like the Central, South Central and the Western Railways 
will naturally have a better 'Utilisation than otbers as terminaJ. 
detention will be less. Similarly, the pertormance of the terminal 
railways like the Southern and the Northeast Frontier cannot mea.-
sure up to that of the others. 

6.3. The wagon utilisation has been adversely affected on the 
Indian Railway since the end of the Third· Plan on the broad gauge, 
for the first year because the materialisation of traffic, particularly 
under the programmed streams, has la.gged behind the original 
anticipations for which assets had been created and thereafter due 
to immobilisation on account of heavy anti-social activities in cer-
tain parts of the country. Of late, the Railways have been gradu-
ally shifting to the Use of special stock for specific traffic. For 
instance, the movement of traffic in coal, ores, petroleum products, 
raw materials for steel plants, special wagons such as BOX, BO"BS, 
BOBX, tank wagons etc., are being increasingly used. More than 
80 per cent of the total incre3<e in wagons (in terms of four-
wheelers) during the last seven years consists of special stock. 
Thus, while the augmented fleet of special ~  aids bulk-move-
ment when there is Intensive demand from industries, it also 
increases empty haulage due to less return traffic and idling when-
ever the industries requiring, the use of such stock suffer a set-lJack 
in their production programmes for any reason. It will be seen 
tha·t during the years 1968-69 and 1969-70, when there had been a 
revival in freight traffic demands, the indices of utilisation of 
wagom have improved, taking the Indian Railways as a whole. The 
indices dropped on Eastern and South Eastern Railways due to 
serious dislocations on account of various anti-eocial activities. 

6.4. In reply to a question how the wagon utilisation on the 
Indisn Railway compares with the Railways of the leading foreign 
countries, the Ministry have stated that utilisation of wagons on 
the Indian Railways is measured by the Indicators, (I) wagon kilo-
metres per wagon day, and (il) net tonne kms. per wagon day. 
Of these two, net tonne lans. per wagon day is a more accurate 
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1Ddex of wagon utilisation. But, a straight C;OJDparison of this re-
'8IiIt as ~  systems of different countries is not valid, 
'because the capacity of a wagon .varles from one Railway to an-
other. Utilisation, of wagons on different Railways can be compar-
ed by the figures I?f number ~ wagons utilised to move one million 
'1let tonne kms. per day. expreued in terms of four wheeler B.G. 
".,ons of a common standard carrying c;apacity. For the purposes 
"Of 'comparison these have been expressed in terms of 4-wheelc-
ls.G. wagons of 22 ~  cailac:ity. 

The comparative filUl'eS are given below: 
.. 

Indian ~  Railways (BG),{I97I-n) • 

British Railways (1970) 

. Canadian Pacific RailwaY' (1970) 

ClDIdiIn 'N maul RaUWI)'. (1970) 

'French ~  RBtJWlys (1970) • 

Cicnnan Federal Railways (1970) • 

Italian Stlte Railway. (1970) 

'Japlnese National Railways (1970) • 

U.S. CtaBB I Railroads (1970) 

',i 

1.06, 

: 4.716 

1,1,1 

1,2'4 

2.333 

2.245 

2.812 

S21 

1,589 

6.5. It would be seen that the utilila.tion on Indian Government 
llailways Compares favourably with other railways and is next only 
:to that of the Japanese National Railways. 

6.6. Another way of measuring ~ of wagon capacity is 
·to compare the net tonne kms. moved per annum per tonne of 
'Wagon capacity. The utilisation per tonne of wagon capacity pn 
the Indian Railways compared to that on railways of the leading 
.foreign railways is shown below: 

N., ~ .u-trft .,.. f¥r __ f¥r ,..., DI etJ/llldty 

.Indian Government Railways (BG) (1971-72) • 

. Britiah Railways (1910) • 

'Canldian PIciIc 1biIwaYI (1970) '. 

<Caned_ Nadoaal RailWIIYI (1970) • 

Plenc:b National RailwaY' (1970) 

'Gelman Federal Railways (1970) 

.JbIIiaD Stalil RaihrayI (1970) 

JapIIIeIe Natioall a.u..,. (J91O) • 

-0.'5. ClDa I Jlai1ra.cIs (1970) 

15,5S3 

3.518 

14.650 

13,229 • 

7,111 
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The above figures also indicate that intensive utilisation of ~ 
capacity on Indian Railways is better than all other Railways .. -
cepting the Japanese National Railways. 

S.? While ~  the utilisation results, it is necessary to· 
bear in mind that the conditions of operation, composition and pf.:t-
tem of tramc, types of traction, degree of sophistication in signalling· 
and tele-communication equipment, facilities of handling freight. 
stock at the terminals, mechanisation and automation of operations,. 
etc. very widely from one Railway to another. The degree of IOphl-
stication, mechaniaation, computerisation and automation is deftnItely 
of much higher order on Japanese,Nattonal Railways. 

6.S. In a further note on the subject, the Ministry have stated that 
no detailed study has been made of the working of the Japanese· 
National Railways to find out the reasons for their higher efBciency 
of wagon utilisation. The analysis made in the "Review of Per-
formance of Indian Government Railways" is based only on their 
published statistics. 

6.9. A statistical study, however, brings out that the following 
factors contribute signiftClantly towards better wagon utilisation by 
the Japanese National Railways: 

<a> Greater proportion of Diesel and Electric Traction and improv-;.. 
ed signalling techniques, 

JAPAN INDIA (BG) 

Skll1ft DCeul Electric Tow SNaM DUlli El"r,;e 

'I fa in kms. 44206 26422 125404 196032 52981 62896 33461 

(000'5) (22' 6%) (13' 5%) (63'9%) (100'0%) (35' 7%) (42' 4%) (21 '9%) 

' ~  12924'70 11792'45 ~'  127243'71 56487'38 93901'32 49717'1 

(millions) (18'0%) (9' 3%) (72' 7%) (100' 0%) (28' 2%) (46 ' 9%) (24' 9'1(,) 

Total: 200105' 80 (100' 0%) 

'6.10. In 1970 out of a total track-Kms. of 41078 on JNR, 17027 KIDS. 
or 41.5 per cent were electrified, 00 Indian Railways, the compara-
tive figures are 9028 Kms. out of 98661 or 9.1 per cent. The track' 
Kms. of the Japanese National Railways equipped with automatic 
block signalling is 13879 (50.3 per cent of the total). On the Indian 
Railways the track Kms. equipped with automatic block ~ 
constitutes a negligible percentage (2.21 per cent). 
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(b) There is uni-gauge working on the Japanese NatioilalRail-
-ways to the extent of 97.21 per cent .oftheir total track kilometrage, 
which accounts for far greater smoothness in trafIlc working eompar-
ed to the Indian Railways who have to contend with three gauges 
with great multiplicity of break-of-gauge transhipment points. 

(c) The Japanese National Railways are said to be using various 
-computerised cybernetical techniques to improve their throughput, 
their computers being of the ThirdlFourth generation capable of 
real-time operation. Exact details of the same are not readily avail-
able. Indian Railways are using only second generation computers 
and that only for data-processing. The Railway Convention Com-
mittee in Part I of their Report have recommended the use of the 
ThirdiFourth Generation computers in Indian Railways also, cletu'-
anCe for which has to be obtained from Electronics Commission etc. 
~  potential impact of the installation of ThirdlFourth Generation 
of computers in Indian Railways on wagon utilisation has not yet 
been studied. 

6.11. During evidence the Committee enquired about the position 
regarding utilisation of wagons during 1971-72 and 1972-73 and the 
measures taken to improve wagon utilisation. The rept'esentative of 
the Ministry stated that their performance should be gauged not 
only by originating tonnage lifted, but by the distance over which 
the tonnage was carried. Over the years, the lead of the traffic car· 
ried had been increasing. The total tonne Kms. as well as the earn-
iDgs per wagon kilometre had also gone up. The originating tonnage 
plus the lead were almost equal to the target they had set for carry-
Ing the traftlc. The figures in terms of net tonne KmB. per wagon day 
for 1971-72 were-broad gauge 935, and metre gauge 540. For the 
year 1972-73 the audited flaures were not available. 

6.12. Asked whether the Railways could carry 5 to 6 per eent addi-
tional tramc by more intensive utilisation of wf,gona, the representa-
tive of the Ministry stated that if they could utilise the exiltfng alSeta 
better anel freely, they would be able to carry about 2. million tonnes 
Within their existing resources i.e. about 2 per cent aQditional trtd!lc 
10 start with. If the factor beyonel their control were removecl, 
they could go upto 3 to 5 per cent. However, this did not appear to 
be possible presently. 

6.13. The Committee note that ~  to Railway. the ~
-cy of Wlleon utilisation on Indian Railways ~  favourably 
with that of the Railway. in aome of the ~  foreiJll ~  
weh a. U.K., Canada, France, West Germany, Italy, Japan and 
V.SA. In fact, in reaped of the two principal ~  of eIIeieney 
of utilisation, viz. the number Of wagon. utilised to move one mil-
ilen net tonne kilometres per day and net tonne kilometres moved 
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per unum per tonne of capacity, the Indian Railways are ~ eaIT 
to the Japanese National Railways. 

6.14. The Committee recognise that extension of diesel/electric-
traction and improved ~  techniques have u important hear-
ing on the efficiency of wagon utilisation and that the efficiency could' 
be further improved if mixed traction could be done away with at 
least on major trunk routes. The Committee o),serve in this CODDee-
tion that the percentage of net tonne kilometres of freight tratlic 
operated by diesel and electric traction on all gauges has gone up-
from 10.08 in 1960-61 to 72.42 in 1971-72. The percentage figures of 
electric/diesel traction on tbe broad gauge which serves tbe priDd. 
pal trunk routes of the country are 11.66 and 77.40 respectively. 

6.15. The Committee would like the EfticiencyBureau of the, 
Ranway Board to Undertake a study of the efficiency of wagon utiD-
sation (gauge-wise and Railway-wise) with a view to ascertain If. 
the results achieved during the course of the last decade have heeD 
commensurate with the improved traction power, increased line 
capacity and better signalling and communication facilitics provided 
during this period with a view to suggest areas where further im-
provement is possible and should be effected. They would like the· 
results of this study and the action taken thereon to be brought to· 
the notice of Parliament through the Annual Reports of the Ministry. 

(B) Tum-round of Wagons 

6.16. The Committee called for data regarding tbe turn-round of 
various types of wagons (gauge-wise) for the last five years. The 
Ministry have stated that data of turn-round of wagons are main-
tained only for all wagons taken together, and not for each type of-
wagons, excepting, in regard to certain special type stock such as. 
BOX, BFR and POL Tank wagons. The available data, railway-wise 
and gauge-wise, for the last five years (1967-68 to 1971-72) are given· 
in appendix V. 

6.l7. The overall position during the 'period 1967-68 to 1972-73 (up-. 
to August 1972) is as indicated below: 
-----_._---'---

-_ ... _-_ .... _._---_. 
1967-68 

19611-69 

1969-70 

1970-71 

1971-72 

---_. __ .. _-------_. 
BG MG NG 

n·r; '~  NA. 

1:1.'7 s"u.; No\; 

12·6 9'4! NA. 

13'3 10'1 NA 

13'S 10·6 NA. 
~
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DO MO 

1972-73-

April 13'3 10'4 NA. 

May 14'0 10'9 No'\ 

Junr- 14'5 II' 4 NA. 

July '~ 11'4 NA. 

~  J3'8 10'9 NA 

ReasoDs for variation 

BToad Gauge 

6.18. Turn-round which was more or less 'steady in three years ~ 

to 1969-70 showed deterioration in 1970-71 and 1971-72. mainly due 
to serious deterior«tion of the same on Eastern, N.F, and South 
Eastern, Railways on account of hold-ups due to dislocations to train 
services for various anti-social activities and heavy immobilisation 
of wagons due to slow release, thefts of wagon parta etc. Hold-up on 
N.F. Railway also increased due to poor ferry crossings at Farakka 
on account of unfavourable riverine condition, mainly due to nar-
rowing of the channel as construction of barrage progreued. Some 
deterioration on Northern Railway was due to hold-up of wagons 
from Eastern Railway due to inability of the latter to accept the 
wagons freely on account of varioua dislocations. Deterioration on 
Western Railway in 1970-71 was due to extensive breach. on Bom-
bay-Baroda section. 

MetTe Gauge 

6.19. After a significant improvement in 1969-70, position deterio-
rated in 1970-71 and 1971-72 due to deterioration in N.E. Rallway and 
N.F. Railway due to extensive breaches and in Soutb.ern and South 
Central Railways due to Telengana and antf-Telengana agitation, 
Mysore-Maharashtra border agitations, staft troubles on Sou f fie: ., 
Railway etc, 

Box Wagons 

6.20. Overall· turn-round remained more or less constant with a 
trend of improvement tn 1971-72. Tum-round baa shown a .teady 
improvement on Central Railway. Tum-round on Eastern RaD-
way which wu showing lteady improvement showed deterioration 
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in 1970-71 and 1971-72 due to serious dislocations on account of 
various anti-social activities. 

6.21. Set back in turn-round on Northern Railway in 1969-70 was 
due to heavy detention to BOX rakes with coal due to slow release. 
In 1970-71, position deteriorated due to hold-up of trains for Eastern 
Railway due to difficulties in acceptance by Eastern Railway on ac-
count of various dislocations. Position has improved significantly 
in 1971-72. Turn-round on Southern Railway increased from 1969-
70 due to more loading of export ore from Bellary-Hospet area of 
Madras Port. Loaded rakes were often held up due to slow release 
<m account of excessive stock in Port, labour troubles etc. Frequent 
staff troubles on Southern Railway also ~  slowed down 
movement. 

6.22. Turn-round on South Central Railway increase mainly due 
to more coal loading from Singareni fields and dislocations on ac-
count of Telengana and anti-Telengana agitation. Breaches in 1969-
70 also affected movement. 

6.23. Turn-round on S.E. Railway in 1969-70 was slightly more 
due to some idling of BOX wagons for low demand, particularly iron 
ore from Bailadilla and hold up of loaded ore wagons for Visakha-
patnam due to difficulties in handling there. Tum-round deterio-
rated further in 1970-71 due to dislocations on account of various 
anti-social activities. Tum-round has improved substantially in 
1971-72. 

6.24. Position on Western Railway deteriorated in 1968-70 and 
1970-71 due to extensive breaches on Bombay-Baroda sector anel 
hold-up of loaded BOX wagons with coal for transhipment at 
Viramgam due to breaches in Saurashtra area. 

Pol Tank Wagons 

6.25. Turn-round of B.G. has shown steady improvement. Turn-
round on MG also has shown steady improvement except the set-
back in 1970-71 due to extensive breaches in Saurashtra area and 
hold-up on N.F. and Southern Railways due to staff troubles and 
shortage of products. 

BFR Wagons 

6.26. Overall tllrn-round in B.G. which showed considerable im-
provement in 1968-69 and 1969-70 deteriorated in 1970-71 and 1971-
'12 mainly due to significant dewrioration on Eastern, N.J'. and South 
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.Eastern Railways on account of serious hold-ups due to various anti-
B)Cial activities. Detention to these wagons insfcle dl1rerent Steel 
.Plants also increase due to dislocations inside the Works for labour 
troubles etc. Detention to these wagons in Calcutta Port area and 
various industrial establishments also increased due to strlkcli, 
bundhs, labour troUble5, etc. 

6.27. Overall turn-round on the M.G. has shown improvement 
during last three years. So far as individual Railways are concern-
ed, position deteriorated on N.F. Railway dlle to anti-social activities 
.and labour troUbles and on S.C. Railway due to Telengana and anti-
Telengana agitation. --

6.28. So far as the year 1972-73 is concerned, the Ministry have 
explained that railway operation was affected by several social dlS-

turbances during April to October, 1972. For eXaqlple, in July the 
running staff of S.E. Railway slowea down operations by resorting 
to 'work to rule' campaign; in August the Loco and Carriage & 
Wagon staff of Eastern Railway adopted 'tools down' and Mughal-
sarai Traffic staff followed 'Go-sloW' policy; in September the loco 
running staff of Southern Railway and of Hubli Division of S.C. 
Railway went on strike. In October, first carne the students' agita-
tion in Punjab which immobilised 2000 B.G. wagon.. then followed 
the language agitation in Aasam which immobiliaecl 1000 M.G. 
wagons immobiliKd at any time. Tru. is besides the factor of power 
Andhra Pradesh, which is continuing rendering 3000 to 5000 BG 
wagona tmmobilised at any time. This is beIItciles the factor of poW8l' 
shedding· by D.V.C., which slowed down train nannin, in electrtfted 
areas of ·Eutam and South E81Item Railway, puticularly in the 

~ ot June, .July uu:l Augult, extraCJl'ClJnary heat atfectiDa water 
supply on S.C. Railway in. the muntM of May § .June, and Rrioua 
breaches Oft Bomba,-Baroda I8Ction aDd on the EUt-ooast dUrlllg 
Jul,., 1m. . 

6.29. Where.. wa,ons are bein, cbued by increuin, the level 
of supervilion, any 81gniftcant improvement would be possible only 
if the conditions ot working are normalised. 

6.30. During evidence, the Committee enquired about the ~ O  
for deterioration in the turn-round of wagons. The repretentative 
of the Ministry reRlied that since the beginning of the Ral1ways tn 
1853 and upto 1950 they ~ 18bout 100 million tonnes of traMe. 
The tonnage lifted during the next 20 years i.e. 1950 to 1970, was 
equivalent to the tonnage they had moved in 100 years of ~ 
e::dstence. 'l11erefore, the routes and sections had become more and. 
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more occupied, necessitating creation of more facilities and capa-
cities. With dieselisation and electrification of certain sections, more 
trains were being run and more traffic moved, but congestion 
occurred and the speed had to be slowed down in certain sections. 
Consequently the average turn-round of wagons had deteriorated. 
They had been developing the capacity in certain routes but changes 
in the pattern of traffic had overtaken them and they were trying to 
cope with the problem. 

6.31. The Committee observe that the turn-round of wagons has" 
deteriorated on all gauges during the last five years. The position on 
BG and MG which was fairly constant till 1969-70 and' had in fact 
shown some improvement on the MG, has taken II turn for the worse 
in subsequent years. The position on the Narrow Gauge has also 
worsened after 1967-68 (vide Appendix V). 

6.3%. The Committee note that apart from the disturbed law and 
order situation in the country particularly in the Eastern Region, 
one of the factors allecting the turn-round of special types of wagons 
such as BOX and BFR wagons is the heavy detentions due to la),our 
troubles in Ports and Steel Plants, etc. 

6.33. The Committee are not fully convinced if the above factQl's 
alone (and these have been prevalent earlier also albeit in varying-
measures), could be said to be entirely responsible for the deteriorat-
inl trend in the situation over the last three years. With the large 
scale programme of modernisation in all spheres, auementation oJf 
haulillland line capacity, and more particularly tTie larre scale mov. 
ment of bulk commodities in full train loads between specified points,. 
introduction of luper fast express goods services, export specials etc ... 
the Committee would have iDaa,ined that the tum-round of wagons 
would, on the other hand, show cODaiderable improvement over the 
years. It i. a matter of deep concern to the Committee that'this has 
not come altout so far. 

6.34. The Committee trust thalt the stUdy ~  in paragrapb 
8.15 earlier would cover this asped of the matter in an it!! ramifica-
tions with a view to pinpoint the reasons why the massive invest-
ments have not yielded the desired results and in particular, to wbat 
extent the deterioration in this regard is due to laxity in manage-
ment, slackening of standards and other factors within the control 
of the Railway •. 

8.35. The Committee would urle the Ministry to make concerted 
it.orts to improve tbe walon turn-round by more rational pfannlnl 
.f requirements and its eftldent implementation. 
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6.36. In this connection, the Committee reerel to note ~L whlle-,," 
developine the capacity in certain routes, the Railways have bee. 
"overtaken" with the ~  of change in the pattern of tramc. The 
Committee ~  this to be indicative of inadeqnate appret'iation 
on the part of the planners of the development scheme!! of the Rail-
ways from the overall and long raap ,oiDt of view. As a very con-
siderable portion of Railways' investment is on fixed ~ which 
cannot be transferred elsewhere, it is of the utmo.t importance that 
the planning of necessary facilities is done most carefully keeplnl( 
in view the likely changes in the pattern of tratBc in foreseeable 
future. 

(e) Empty Bauiace 

6.37. The percentage of empty wagon kilometres to total wagon 
kilometres during the years 1968-69 to 1971-72 was as under: 

"------_.-----
B. G. M.r. 

1968-69 31 5 28" S 
1969-70 '12 (, 27 8 

1970-71 • • 31' 1 27'2 

1971-72 29"6 27'4 

6.38. To a question about the measures taken to reduce the haul-
age of empty wagons, the Ministry have stated that the proportion 
of empty wagon kilometres to total wagon kilometres depends basi-
cally on the pattern of traffic which varies from time to time. Pro-
portion of empty wagon kilometres may go up when empty wagons 
are required to be hauled from distant poInts to particular areas 
where heavy traffic in commodities requiring covered waaons otler 
for loading while inward loaded wagons may be negligible or consist 
of open wagons. For example, in Punjab area, foodgraw offer in 
large quantities whUe inward traffic consisting mainly of coal, comes 
in open wagons. As a result, covered empty wagons have to be 
taken from Benaras area to Ferozept.lr Division for keeping up load-
ing of sponsored foodgrain. To minimise the incidence of empty 
haulage arising from such a situation, two measure. have been 
taken:-

, or 

(I) Commodities which are generally loaded in covered wagons 
are, in fair weather, allowed to be loaded in open wagons 
also, covered with tarpaulins and escorted by Railway 
Protection Force statl. This expedient, which reduces the 
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empty haulage, however, depends on tQe acceptance by 
the trade. 

(ii) Loading of coal and minerals to area requiring covered 
wagons in large numbers for outward loading is maximis-
ed in covered wagons. The scope of this is also limited 
as the mechanical collieries cannot load in covered 
wagons. In order to make open BOX wagons universally 
useable for both mineral and bagged consignments a 
design of sliding roof is being experimented with BOX 
(bogie open) wagons. Lf this design proves successful, it 
will help to reduce the empty haulage. 

6.39. The coupler incompatibility between conventional screw-
-coupler wagons and new centre buffer coupler wagons has also led 
to increase in empty haulage, because CBC wagons can move only 
in block rakes which cannot be split up for piecemeal supplies even 
if loadable traffic offers in areas of release of CBC wagon rakes. In 
order to get over this problem, a proposal to provide centre buffer 
,coupler on all wagons on a time-bound programme is under consi-
deration. 

6.40. More and more special type wagons like Tanks, BFRs (fiat 
trucks) etc., put into circulation has also increased empty haulage 
as such wagons are usually ~ e'mptY in' the return direction. 
The following flgures of wagon holding in terms of four-wheelers 
'Will show how the proportion of special type wagons to other wagons 
bas been on the increase. 

Ordinaries 

(I) Covered. . 
(b) Optlll 

TOTAL 

S,*"I Type-
(l) Plat at Well. ,,.. ItP, KU etc. 
Cii) Tub 

TOTAL 

.' 

• • 

%lIe of .peelll .tock to Ordinary Stock 

(In four-wheelers) 

1-3-62 31-3-69 ~  

13067, 164369', 17284% 

101707 168626" 172478 

33238a 332996'0 S4nao 

34412' , IOU,2'0 109627" 
8387.0 1,1158.0 1,9630 

11790' , 116310'0 12,,89" 

"5 34'9 36'4 

1.41. The Committee repet to observe that as lPuch lUI about 30 
per cent of the available walOD capacity toes waste due to empty 
haulale in the retum direction. One of the lacton whkh baa ag-
cravated the situation is coupler incompatibility _tween the coo-
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veatiooal screw couplers aud the DeW centre Mdler couple.... Tho-
Committee note that tbe MiDistry are eouiclerm, a )ll'opogl to pro-
vide ceDtre buJfer cCNWlerl on all wqons on a time-boUDd procnun-
me. They would like the Railways to complete this propamme by 
the eDd of the Fifth Piau. 

6.42. The ~  feel that one of dae reuons for empty haul· 
qe may well be the avaUabiUty of special type of WagoDS ID larpr 
Dumbu. The Co_ittee woaW like the RailwaYI to examme the 
cause. of empty haula,e In detan and take conerete JDeul'l'M to re-
duce the incidence to the absolute minimum . 

•.•. fte Committee have in para 3M of their Thir4 Report, re-
ferred to the experiments being made· TO' deslp wqonl witJa. 
alidiq roei. 110 tlaat daeae ..w 1M udlhed for earrhlge of coal as 
weD........... As tIach ...... would ... of conlli"erable fielt. 
in reducm, empty haula,e and in aupbenti.., Bailway reVeDUel, 
the ColftlDittee would like the matter to be ,iven top priority. 

D. Period of run of wa,ons In a day 

6.44. To a question about the average period during which the 
wagons are on the run in a day. the Ministry have stated that no 
statistics in regard to the period for whicfi wagons are on actual 
run in a day are maintained. This has now been derived by 
dividing the wagon kms. per wagon day by the average all-traction 
speed of goods trains. The results worked out on this basis by 
Railways and for B.G. and M.G. as a whole are given below:-

W ~  on run per do:r (11')11"\ 

Brold Gauge Metre ~  -----
1970-71 1971-72 1970-71 1971-72 

Central 4'79 5'04 4' 8S S'44 

Eastern 2'76 2· 56 

Northern 4'40 4'48 ' ~ 3 88 

N. E. 3'88 3- 68 

N. F. l·66 2-ll 3.41 3 S8 

Southern 3.71 3·92 3311 3 39 

S. C. 5. 63 S,4 8 4· 38 4·21 

S. E. 4'00 4·°4 

Western S'S7 6- 37 4' 56 4 74 

All Railways IverlF 4'09 4'07 3'97 3' 9)· 

------------------------
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6.45. In this comrectiOn it 'may be ttoted that"thelndex'of ,)V,agon 
.kms. per wagon day!! Worked otIt'"on the ,total ~  Of walons 
'on line', which includes ineffective stock and wagons immobilized 
,and stabled 'lS sUrpluS.,.. . " ' 

I '.: .' 

6,46. It has also to be realised that wagons have to wait for 
unloading and backloading at terminals 'ana ~  
where,tIlls wotk i. done only during limiteu noun of the day; ''time 
is taken at terminal station yaros tOt sortitig 'OUt'abd Placement of 
,the wagons and ,also &t intermediate ~ O  'ma¥alling.Even 
when ~  part of a min,,'which has"ltflt''the' bHgihatirig yard, 
detenti'DnS take ~  ~  route atstati?ns ' ~~J  ~ ~ ~

: ~  and aho' for: ~  ?f ~  ~ ~  ~~~ tR ~ ~  ~  4:am. 
The ~~  quoted in lbetable above aballldhe11tle tie Viewed in 

the CQnteJ(t of all thea! :factors'for the 'nke df a ~  
. ;, " 'I" ':11".,' ,! 

6.41. To a further question about, the ~  during 
which wagons are on the run b a day in other countries, the Minis-
try have stated the.t .the average period during which wage-ns are 
on the run in a day is not compiled as such but is ~  as a 
statistical construct by dividing the wagon-kilometres per wagon-
day by the average speed of goods trains. Theftgures thus derived 
for the countries mentioned are as follows to the extent they are 
available in their Annual publications as well as in standard publi-
cations like International Railway Statistics and Jane's World 

'Railways. 

Railway 

British RaliwaYR 
Canadian National Railway 

'Canadian Paclffc Railwly 
German Federal RailwlY 
Italiln Stlte Railway 
J ~  National RailwlY (JNR) 
'Australian FederlnRallway 
French Nltiona1 RaiIWlY (SNCF) 

-Wagon-
kms. 

per wagoa 
day 

NA 
85. 6 
88'9 
6r·(; 
.0' 8 96-· 
66'0 
,6,6 

NA 

Average,c Hours ~  
speed of day wagon 
rreillht are on the 
train! (kma run 
per hour) (hO'II'S) 

(2-3) 

NA NA 
37 2'31 

33'7 2·64 
39'9 1'54 
45 0'97 
38'4 2'5 
30 2'20 

Fut trains 40 I' 43 
Slow trailll 16 3' 54 

33'9 NA U.S.S.R. Railways . 
U.S. Cia .. I Railway. 89,c,c 32'3 2'76 

~  Rallways-B.G. (1971-72) 

N.A. Not available 
• Sour,,-tnternational Railways Stati.tiet-1970 
lSoU!'",-Jane'R World RailwaYS-Iq6I1-69 

74 0 18'2 

•• JNR Fact and Fiprea 1970 edition ,., 
,.ctRaii Road ~  or American Ranroad. -1970 edition. 

4'01 
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6.48. In reply to a question about the average number of hoUl'll 
"In a day when the wagons were on the run, the represenTative of 
the Ministry stated in evidence that there were different facets of 
movement. . After completing its run from the starting to the termi-
nating station, the wagon had to be taken from the yard to the goods-
shed. The consignee was given time for unloading and if it had to 
be backloaded at the same station, the consignor was given five 

~  hours. If it happened to be eventng, the wagon remained 
there overnight awaiting completion of loading within the free time 
allowed. If the wagon was not to be back loaded at the same 
station, it went back into the yard for onward movement. If it was 
free movement of 500 to 600 miles from one point to another, the 
number of hours sPent on the "'run would be much more and if 
loading/unloading and attaching/detatching were involved., the time 
on the run would come down. Their experience was that the 
average time taken for a wagon to be "again put on the run was of 
the range of 5 to 6 hours. It would, however, differ from section 

· to section and upon the quantum of traffic. 

6.49. From tile data furnished by the Ministry, the Committee ftnd 
that the averare number of hours in a day when the warons are on 
tbe run differs widely from Railway to Railway and from year to 

· year even on tbe same Railway. Wbile tbe Committee realise that 
tile pattern of traMc, the Dumber of break-of-gauge points. the type 
of gauge predominant on a particular Railway, the general law and 

· order Iiltuation etc. ~  the running time of wagons, there are" :. 
number of other factors within the control of the Railways particu-

"l8'rly the efficiency of working of the staff in marshalling yardl, at 
transbipment points aad in the sidia,1 which allo affect the mobility 

· of warOBS to a considerable extent. Viewed in this context, the 
position on the Nortboeast Frontier Railway where tbe avera,e run-
nin, time of wagons is only 2;21 hours on the B.G. and 3.58 houri 
on the M.G. as against the all India average of 4.07 bonn and 3.93 
~  respectively is poor and caUs for close watch. The Committee 
consider that 'Ways and means should be devised by the RaOways to 

~ tbe working of this Railway SO as to produce better results. 
'1'rIey would also like the Eftlciency Bureau of the Railway" to study 
this problem on all Railways and IUII'elt concrete measurell to in-

· crease the average daily running ·hours of wagons 10 as to achieve 
; tbe best reaalta. 

E. Speed of Goods Trains 

6.50. The details of the average speed of goods trainJ on the B.G. 
".and M,G. Sections of the Indian Government Railways where there 
"bas been an extension of Diesel and Electric servlce-J are given 
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Railway-wise and traction-wise for the last three years ending' 
1971-72 are at Appendix VI. 

6.$1. The percentage of the goods train lrllometres operated by 
different tractions during the years 11J69..71 to 1971-72 given below" 
will live an idea of the extension that has taken place in Diesel 
and Electric services during these three years. 

Percentage of total loode train km •. 0'" . . , 
B. G. M. G. 

69-70 70-71 71-72 69-70 70-71 71-12 

StrelO! TrlCtioa 40'18 37'14 33.65 69'47 6";'38 64'03 

Dieul TftCdon 39'46 42'50 44'79 3°'01 33'08 35' 4 

Blectric 'traction 20'36 20'jl6 21' 56 0' 52 0"4 0,,6 , 

The decrease in the speed ·of goods trains hauled by steam traction 
is due to their being replaced progressively by Diesel and Electric' 
locomotives on all the heavier trame routes. " 

8.52, It will be seen from Appendix VII that 'there hili been a 
progressive increase in the overall speed of goods trains on the 
Broad Gauge due to the extension of Diesel and Electric services 
but on the M,G. the speed of all goods trains more or less remained 
stationary mainly due to marginal increase in dieselisation and 
also due to other extraneous factors like breaches etc. 

6,53, To a question about the reasons that the average speed of 
goods trains have shown only marginal increase in respect of broad 
gauge and no change in respect of metre gauge during the last three 
year3, the MintstJ;Y have stated that there has been a marginal in-
crease in the extent of electrification on both the gauges during 
these years. ';Qle increase in diesel traction is, of the order of about 
5.3 per cenl on the B.G. and 5.4 on the M.G, During ·the sama 
years, the ~  on the E.G, increased from 17.7 in 1969-70 to 18.2 
in 1971-72, i.e. a:n increase of 2.8 per cent. On the M.G., the ~  
attex:a decline from 14,9 in 1969-70 to 14.7 in 1970-71 has again 
reached the fli\J.re' of t4,9 in 1971-72. The followiH factors have 
to be borne in mind whne assessing the overall speed of trainsDver 
the years:-

(i) The maximum permissibl& speed of wagons has been the 
same in respect of all the tractions. With the change of 
traction from team to either diesel or electric, there f. 
:OI'1ty • marginal advantage in SO far sa speeds are COD-
cerned in regard to '~ In time wr intermediate· 
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watering r.quired for Iteam train&, themaxilDUM' pC-
missible speed under all the three modes at. traeUou 
remaining the same depending as it does on a number of 
other factors like track-conditions, the type and design 
of rolling stock etc. There are of course other important 
advantages from d1eselisation/electrification, such as 
higher hauling capacity of diesel/electric engines and 
their availability to traffic for longer dtIrations at ,. 
stretch and in a day. It would, therefore, be appreciated 
that dieselisation and electrification by themselves do 
not contribute appreciably to the improvement in speed, 
particularly under conditions of mixed traction, where 
the average speed lends to be depressed by the speed of 
the too lowest type' of traction. 

(ii) Conditions in recent years have not been normal, parti-
cularly in the eastern sector where about 70 per cent of 
the traffic originates. 

(iii) Numerous works in progress on important and saturated 
trunk routes like the north-south G.T. route tend to slow 
down the movement of trains as a number of speed res-
trictions have to be imposed and blocks given for various 
engineering works. The full benefit of dieselisation I 
electrification cannot obviously be derived unless these 
works are completed and uninterrupted movement of 
trains is made possible. 

6.54. Regarding the measures taken -to derive full benefits of 
dieselisatron and electrification, the Mint.tty have stated that the 
benefit of dieseltsatlon/eleetrlftcatton cannot be related to th. speed· 
aspect only. Greater benefits of theae types or traetions lie In the 
higher loads that can be hauled by these engines, which lead to 
considerable economies alround in reduction of ~ number of 
trains and consequent in<:rease tn seetlon capacity. In order to 
derive full advantages of dieseUsation/eleetr1fteatlon, unaer whteh 
engine.; are able to maintain longer runlat a Itret«!h, certain 
changes have been brought about In the pattern of movement. For 
instariae, loading is being O ' ~ In IUch • way that goods train. 
areoftered to run for longer distances withbut having to be re-
marshalled in intermediate yard.. The concept of long . distame 
marshalling is allO being developed more fully to take full adVlm-' 
tage of the abiltty of ~  to cover 'long dlBtane.aa between 
two·lUccessive visits to the shed. RepatrfBclllUes and·· all() fadltty 
for weekly and even fortnightly aclwclut. for theN ·.ngt..- .• re-
being created 1ft tncre:ajing meuure ' J ~  
bome sheds so that these engines can keep moving In the dll'4Cttoa 
176 LS-IO. 
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of traftlc without having to return to their h()me shea. far mecham-
cal attention. In many major yards, particularly in the yards 
where through trains are dealt with, fueling facilities have beel) 
developed. As diesel and electric engines can haul heavier loads 
to take full advantage of their hauling capacity, the brake-power 
of trains is being improved gradually by better systems like pro-
vision of air-brakes on ~  sections, provision of quick release 
valves, etc. Considerable amount of attention is also be;ng paid to 
the maintenance of rolfing stock and engines, so as to ~ the 
need for attention in various intermediate points, which would re-
tard the movement of diesel/electric engines. These are continuous 
processes, each of which is under constant attention. 

'6.55. The Ministry have added that the speed of train5 is not 
dependent\ only on the mode of traction but also on the track, type 
and design of rolling stock and the load of trains. The maximum 
permissible speed of our wagons is the same irrespective of whether 
these are moved by steam, diesel or electric engine. In view of 
this, advantage of diesel or electric traction over steam traction, so 
far as speed is concerned, is marginal, as the only time which is 
aved on run is in regard to watering of steam locomotives. While 
it 1s true that high power diesel and electric engines can haul 
heavier loads than the steam engines, the track conditions in all 
cases and the conditions of rolling stock its tvpe' and design are 
not yet capable of taking higher speeds. The average speed attain-
ed by goods trains is dependent on the maximum permissible speed, 
which in turn is itself dependent on the various other factors-
track all':i rolling stock playing an important part. Within these 
limitations, a number of steps have been taken to implement the 
suggestfons made by the Study Team of ··ARC. In this context, it 
is relevant to point out that a number of extraneous factors, which 
are totally unconnected with railway working have had an adverse 
effect on the speed of goods trains during the past 3 years. Apart 
from the sporadic outbursts of lawlessness .or political agitations in 
different parts of the country, there has been an increase in crime 
causing interference with through running of trains, such as run-
ning train thefts, pilferage of wagon parts causing sickness enroute 
and the harassment of and interefence with railway staff, which 
have had a direct impact on the speed of trains. Besides, a number 
of engineering works on busy trunk routes. e.g. north-south route. 
which involve imposition of a large number of speed restrictions 
dut'ing the pendency of these works, have had to be taken in band 
to increase the line capacity on the saturated routes. The full bene-
ftt of dieselisation/electrification cannot, therefore, be achieved 
unUlthese works are over and uninterrupted train running is made 
possible. i .. -
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6.56. On their attention being drawn to the improvements elfeet-
ed by Soviet Railway. In the speeds of goods trains durinl the 

period 1950 to I965, tram 201 to 33.6 kms.. the Ministry have 
stated tAat anyone aspect of oper4t1ng performance like speeds of 

trains in _one country cannot be compared to that of any other coun-

try without reference to the conditions of working and facilitiel 

such as type of track, type of locomotives and wagons, signa1Jing 

and communication facilities and the pattern and aensity of traJBe. 
The speeds on Indian Railways did not go up primarily due to the 

increase in volume ami density of tra1Bc without correspondingly 
proportionate increase fn capacity, wnich ~ be viewed rout. 

wise and sections-wise. The net tonne KIm. per route lana, per 

annum on the B.G. increased from 1502 thousands in 1950-51 to 3404 

thousands in 1965-66. On the metre gauge, during the same period 

the increase was from 245 thousands to 758 thousands. These show 

an increase of over 200 per cent on the B.G. and over 3()() per cent 

~  -the M.G. '. ~ " ._> :i{:'-'. ~ ;1' ,.i Jfr ''' ~'  ,It 

6.57. During the successive Five Year Plans, the Rallways have 
undertaken a number of works for increasing the capacity. Addi-

tional facilities planned for do not, however, mater!alise until the 

works are completed. Durin)r the progress of the works, the exist-

ing capacity is in fact reduced on account of various speed restric-
tions, which have necessarily to be imposed and due to the blocks 

given for carrying out these engineering works. This slows down 

mO\1ement. It would, therefore, be correct to asse$s the extent of 
!rtcrease in speeds only after the additional capacity planned 

materialises and movement is rendered tree from all these restric-
tions, which are imposed during the progress of the works. 

6.58. No detailed information is available in regard to the lpeecb 

on the Soviet Railways for these years. 

6.59. The average speeds of goods trains on the B. G. sections of 

Indian Railways during the subsequent years 1966-67 to 1971-72 

show a progressive improvement as ~  by the followinl 

figures: 

1966-67 

1967-611 . 

1968-69 ' 

1969-70 

1970-71 , 

1971-7:l ' 

Tndian RailWllY, (BG) 

16 5 

16'M 

17' S 

177 

17'9 
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6.60. The above I>peeds represent the average for all tractions. 

In 1971-72, nearly 37 per cent of total B.G. train kilometrage, pas-
senger and goods,. was worked by steam traction whereas in USSR 
as far back as 1967, the percentage of total traction performed by 
steam locos was only 7.6 per cent. In 1971-72 presumably steam 
traction was no longer there in USSR. If we take orily the Diesel 
and Electric traction speeds for goods trains on the B.G. of Indian 
Railways in 1971-72, they certainly look better as the following 
figures will show: 

---- .. -.-----
Through Goods Traina All Goods Traillll 

Diesel 

Electric 

6.61. To a question about the reasons why the average speed of 
goods trains powered by diesel and electric locomotives was lower 
than the speed in other countries, the representative of the Minis-
try stated that with increasing dieselisation and electrifica-
tion, their speed would naturally be exoected to go up and, 
in fact, it had gone up to some extent. They were now in a 
transitional phase as they still had three modes of traction, i.e. 
electric, diesel and steam. If a section was entirely electrified or 
entirely dieselised, the speed would be very good but when there 
was mixed traction in a section, the speed was bound to suffer 
because while the elt!Ctricldiesel traction was fast, the steam trac-
tion was slow. 

6.62. The COnimittee find that the average speeds of goods trains 
(BG) hauled by diesel/electric enpnes bave!lhown a deteriorattng 
trend on the Eastern, Northern, Southern, South Eastern and West-
ern Rat.ways during the last 3 years. A similar trend is viaibleon 
the ~ sections'of the North-eastem, North-east Frontier, Southern 
and SouthCenfioal RaIlWays. Consequently, the all IndiA average of 

~  of trairis hauled ~  diesel and .,Iectric· eDfines bOth on BC' 
and MG 'has come down. The Committee are distressed to note thal' 
this' should have occurred despite various measures stated to have 
been taken by the Ministry in pursuance of the reeommendations of 
the Study Team of the Administrative Reforms Comminion.' The 
"Ullrestion of the Study Team that the Railways should aim to 
achieve an avera,e speed of Z5 to 30 miles an hour for diesel and 
eleetric: trains is therefore still a distant gOAl. The C ')mmittee would 
like the Ministry to examine in detail the reasons for the deieriora-
tieD of the speeds of goods trains on the Zonal Railways meatlo'" 
.hove and take neeessary steps for efleetinl Improvement. 
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1.13. The Committee are surprised to nDte that maximum pennia-
IiWe speed of wagonS ~  the Indian Ranways is tbe same irrespec-
tive of. whethertbese are moved by steam, diesel or elcctric.- eneine •. 
The Committee see no reaSOn wby the maximum speed in respect of 
wagons hauled by diesel or electric engines cannot 'be increased so as 
to take maximum advantage of better and higb-powered locomotives. 

6.M. The Committee rel1'et to point out tbat Indian goods trains 
have not increased tbeir speeds in recent years to commensurate 
with the increase in traction power, improvements in commullica· 
tions. line capadty etc. Tbe improvements brought about by the 
Soviet railways demonstrate tbe technological potential of modern 
railway equipment wben it is augmented by energetic operating pro-
cedures. The Committee feel that the Indian Railway" can benefit 
from Soviet experience in regard to speeding up of trains, freight tra-
ftlc densities and increasing the frequencies of goods trains. 

6.65. The Committee would like the Railways to study the methods 
employed in foreign countries to increase the speeds of trains on ac-
COUllt of progressive change in traction 10 that full benefit is obtained 
of tbe heavy investment made in improving track, line capacity and 
traction power on the Indian Railways. The ~ are of the 
view that there is enough scope for increasing the speed of trains par-
ticularly the goods trains, on the Indian Railways. They hope tbat 
necessary ~  would 1te taken by the Railways in thill r.ard. 
The Committee trust that higher speed would result in better wagon 
utiUsation and movement of additional traOie. 

6.66. The Committee note that the concept of long distance mar-
shalling has yet to be fully developed to take advantage of JOllger 
hauls made possible by the introduction of diesellelectric engines. 
They would like greater attention to be paid to thl. very important 
aspect of tramc operation. Revised all 1Ddi. MarahaWag Orders 
should be prepared by a specified date and _lven eftect to without 
any delay. . 

F. Detention of wagons at Marshalling Yards and transbJpment 
points 

6.67. The targets for detention to wagons in the marshalUng 
yards were fixed initially in 1952 and for Break-of-Gauge Trans-
shipment points in 1958. These targets are revised from time to 
time and the last revision was e1fective from October 1969. 

6.68. The new procedure for reckoJ1fng wagons in Marshalling 
Yards. Break-of-Gauge Tranahfpment Points etc. in terms of 4-
~  instead of units was lafd down fn April. 1971 to be 
effective from July, 1971 a8 the old procedure of computing these 
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detentions in terms of wagon units could not reflect the positioa 
correctly due to progressive steep increase of bogie wagons in the 
wagon fleet. Moreover. a new proforma for reporting statistics re-
lating to Break-of-Gauge Transhipment Points which had been tar-
getted to tranship 100 or less wagons a day, was prescribed in 
February 1972 to be effective from April 1972. As a result thereof 
fresh fixation of detention targets for wagons in Marshalling Yards 
and Break-of Gauge Transhipment Points is under consideration. 

6.69. The old targets of detention also need review on account of 
changed pattern of traffic, long distance marshalling, saturation of 
certain sections due to increased density of traffic etc. 

6.70. Average detention in some of the yards on Eastern and 
South Eastern Railways showed deterioration in 1970-71 and 1971-
72 due to heavy hold-up of wagons on account of serious dislocation 
to train-running dUe to variolls anti-social activities. 

6.71. Detentions at transhipment points have shown a tendency 
to increase due to acute labour troubles and general increase in 
bl"eak-of-gauge transhipment traffic. 

6.72. The Ministry have further stated that for all major tran-
shipment points on the Indian Railways the average flgures of de-
tentions to wagons are compiled and watched at the level of the 
Division, the Zonal Headquarter. Apart from these periodical. 
statements the actual control over the working of these tranship-
ment points is enforced through a system of a daily watch over-

(1) the number of wagons transhipped, 

(U) the number of wagons awaiting transhipment at the end 
of each day, 

(iii) the number of wagons requiring transhipment at that 
point moving towards that point. 

6.73. In the very nature of the operation involved at tranship-
ment points some detention to wagons is unavoidable depending as 
it does on a number of factors such as availability of matching and 
suitable type of wagons of either gauge and availability of adequate 
and experienced labour to handle the different types of traffic 
materialisation etc. The sporadic labour troubles very often contri-
bute to drop in efficiency indices of these transhipment points. This 
problem is further accentuated by the fact that there is a special 
skill needed for handling different types of commodities requirinS 
transhipment. 
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''6;74. "The problem therefore is notmerely ':\f the adequacy of 
'Pumbers but also of getting labour with the requisite skilL 

Steps taken by the Railways to improve the position of per-
iormance of transhipment points and thereby to reduce the deten-
~  to wagons at these points may be summarised as follows'-

(i) A careful watch on a daily basis of the performance at 
each of these points enables suitable remedial steps being 
taken to correct any deficiency like accumulation of 
wagons, non-arrival of matching stock, temporary short-
falls in availablity of labour etc. 

(ii) At points where the volume of traffic' justifies such 
measures mechanical handling has 'been undertaken to 
deal with different types of traftlc. Examples are the 
handling facilities provided at Manduadih, Tadepalli and 
at Ranchi for bauxite. It is, however, not possible to 
provide for large scale mechanisation in view firstly of 
the cost factor and secondly the change in pattern of 
traftlc from time to time. 

(iii) Additional handling facilities have been provided at im-
portant transhipment sheds where wagons were subject-
ed to unduly long detentions for want of either holding 
or transhipment facilities. 

(iv) In order to meet the problems arising out of frequent 
labour troubles an effort has been made to give handltng 
contracts to Labour Cooperatives wherever possible. 

6.75. The permanent solution to this problem 'however lies in 
avoiding transhipment altogether. This would obviously be a very 
long process on account of the large investment involved in con-
verting Metre Gauge and Narrow Gauge sections. However. It hu 
been accepted, as a matter ,of policy, to have only"one gauge in the 
country and sections are being taken up for conversion on the 
basis of a phased programme. 

6.76, Explaining the reasons for deterioration in the performance 
of most of the important yards, the Ministry has stated that there 
are fairly wide variations in detention to wagoDs in each yard from 
month to month. For instance, in respect of Mughalsarai yard, the 
detentions are varying from 26.S hours in May, 1969 to 35.9 hours 
in October, 1969. Similar position is noticeable in respect of other 
yards. This would point out to the fact that detentions to wagona 
in a marshalling yard depend not only on the working at that yard 
but also on a variety of other factors like moblUty of adjacent 
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sections, ability of adjacent yards to ~  traftlc offered, pattern 
of traffic, etc. During the last more than two years, the extra-
ordinary law and order situation in the eastern sector affected the 
working of marshalling yard not only on that railway but also on 
adjacent railways on account of slow movement on Eastern and 
S.E. ~  a large number of wagons have had to be held 
back on other Railways. Apart from this, holding-back in other 
yards had also to be authorised with a view to' giving relief to the 
yards on the Eastern Railway, particularly Andal, Asansol, etc., 
which were in serious difficulties, so as to enable bther railway 
yards to form trains which could bypass yards, which were in 
difficulty. This has had a chain reaction on the working of a 
l1umoer 01 maJor yarClJl. QUlte apart trom this there have been 
anti-social agitations and political disturbances in different parts of 
the country . affecting Railway operations. 

6.77, Apart from this, in keeping with the general trend else-
where, there has also been a noticeable slackening in discipline on 
the Railways, particularly in. the marshalling yards, where various 
categories of staff like train examining staff, trafticshunting staff. 
loco shunting staff, etc. have to work in close coordination to pro-
duce the best results. 

6.78. Among the various steps that have been taken for improv-
ing the performance of marshalling yards, the following are the 
most important:-

(1) The level of supervision in most of the major yards has 
been increased. In some yards like Tatanagar, Bonda-
munda, Bhilai, etc., senior scale officers have been head-
quartered who are able to devote more time to supervise 
the working of these yards. 

(Ii) Facilities fOr handling traffic are being progressively im-
proved in all major yards.. These facilities consist of 
installation of mechanical retaraers, inst8.1.1ation of ~  
communication facilities like paging and talk-back ar-
rangements, better lighting etc. -

(iii) Work atudy methods are being employed more and 
more to inculc$te in the staff a greater sense of organised 
and scientific methods of working. A large number of 
oiBcen and senior supervisors are being trained in 'Work 
study methods onea'lh Railway. 

(Iv) In order to encourage gooc:1 performance, the yards which 
r have been performing well fnrelatlon 1;«) thefr ~J  and 
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in relation to tlleir own past ~ are being re-
warded suitably apart from individual staff, who con-
tribute to oustanding performance, being rewarded per-
sonally. 

6.79. About the revision of routing and marshalling orders, the 
Ministry have stated that it is not correct that routing and marshall-
ing orders have not been modified with the commissioning of new 
marshalling yards or the expansion of the existing ones. Marshall-
ing instructions have always been modified with the setting up or 
expansion of new Marsh-aIling Yard to avoid multiple handling of 
wagons at intermediate yards and resort to more and more long 
distance marshalling. 

6.80. For example, with the setting-up of the two new Marshall-
ing Yards (Bondamunda and BhiIai) on South Eastern Railway, in-
termediate marshalling at stages at various intermediate small sort-
ing yards like Raj-Kharswan, Chakradharpur, Manoharpur, Jhar-
suguda, Raigarh and Raipur have been eliminated and these two 
yards are giving long distance marshalled trains to terminals like 
Calcutta, Bombay and Madras and for distant yards on the adjoin-
ing Railways. The same is also being done by Tatanagar Marshall-
ing Yard after expanslon of the same. 

6.81. On Central Railway, after the remodelling of Itarsl Yard, 
through trains are being formed for:-

(i) Tughlakabad/Delhi yard of Northern Railway, 
(ii) Tondiarpet or Salt CotaUls yard of Southern ~  and. 

(iii) Beyond Ratlam of Western Railway, in addition to form-
ing block loads for Bombay area, via Dhond and via 
Balharshah. 

6.82. North East Frontier Railway, after the introduction of 
direct rail link across Farakka and a new yard at MaIda Town, ia 
offering direct Chitpur!Naihati specials and POL Tank special for 
Eastern Railway. The Old Farakka Yard on Eastern Railway has 
been closed. 

6.83. With the expansion of Mugbalsarai Up yard, Eastern RaH-
way is forming trains for Jullundur. Ludhiana and Ambala on 
Northern Railway in addition to trains for Tughlakabad, New Delhi 
etc. and also for dtstant yards on Central and Western Railways. 
On South Central Railway with the expansion of Kazlpet yard, sepa-
rate loads are 'being formc!d for Wadi, as well as for ltaral anc" 
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I3huqwal ~~  on Central Railway. Waltair yUti on South Eas-
tern R,Uway forms train loads for different sections of Southern 
Railway ~ Madras area, JOHarpettai, Erode, Tiruchirapalli, via 
Shol'.tnpur etc. On Western Railway, the expansion of Ratlam yard 
has made it po&;slble for Ratlam to form trains direct for Kankaria 
.Asarva and Tank specials for Bajuwa Refinery as well al to despatch 
in separate hooks wagons for Tundla and Tughlakabad of Northern 
Railway, and Katni loads for Central Railway. 

6.84. Baroda is forming loads for Viramgam and Dadar. Similar-
ly, with the expansion of Phulera (M.G.) yard on Western Railway, 
.it has been possible to form loads for Delhi Sara! Rohilla/Shakur-
basti as well as via Hissar on Northern Railway and for Kasganj on 
North Eastern Railway, besides forming the long distance loads for 
J\gra East Bank, Sawai Madhopur, Gandhidham and Sabarmati on 
the ~  Railway itself. On N.E. Railway, the expansion of 
Garhara yard pas made it possible to form East of Siliguri loads for 
N.F. Railway. The list is illustrative and not exhaustive. 

6.85. The routing of traffic is not affected by new Marshalling 
~  or expansion of the same unless traffic was not being moved 
by the sh-ortest route, due to limited capacity in any yard or section. 
With the progressive improvement of yard and section capacity such 
routing of traffic by longer route on Railway convenience has also 
been avoided. For example, with the development of Nimpura 
Yard and ~  trains from S.E. Railway for Calcutta Port 
and Chitpur are no longer being diverted via Asansol but carried by 
the ~ ~  rQute ever S.E. Railway. With the commissioning of 
B.O. line aC!;'Qss Farakka and new yard at MaIda Town traffic bet-
ween Eastern and N.F. Railways is no longer diverted by the longer 
route via Garhara on Railway convenience. With the expansion of 
Ratlam yard, the same is forming through loads for Ahmedabad 
area by passing Baroda yard. 

6.86. All India Marshalling orders in force are being reviewed 
from time to time by the different Railways according to the chang-
ed pattern of traffic and additional facilities. These are being dis-
cussed in different coordination meetings held among the different 
Railways· and sometimes in course of meetings held by the Railway 
Board officers. Several alterations to the marshalling orders in 
force have been made as a result of these meetings, like marshalling 
of wagons for N.F. Railway by Eastern Railway and vice versa, 
marshalling of wagons for Southern RaUway by S.E. Railway at 
Waltair yard, marshalling to be done by Western Railway for traffic 
tnterchanged at Bhopal, Marshalling of trafftc passing tnrough 
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Moshel.rei yard by Ndttheni Railway etc. TIUa is • eo.ntIDUOUI 
process. 

6.87. Regarding the capacity of inteRhanging wagons in the 
various marshalling yards, the Ministry have stated that the quota 
fixed for interchange of wagons at different important interchange 
points and also the actual interchange day to day during the last 
three years have been given at Appendix VII. 

6.88. Interchange quota at different interchange points is fixed 
taking into account the pattern of traffic both-ways or either way, 
existing as also anticipated. Such interchange quotas are fixed at a 

'sufficiently high level leaving sufficient cushion to allow for peak 
interchange on any particular day. Factlttfes available at different 
interchange points are limited and provision is made for clearan.ze 
of traffic from the same in such a way as not to allow any stagnation 
of loads at these points effecting free reception of loads from either 
side. 

6.89. The interchange quota 80 fixed may not apply to either 
<lirection to the full extent. According to the pattern of movement, 
-certain Railways over-equalise WIth adjoining Railways at certain 
interchange points While under-equalise at other pOints to mantam 
overall balance in wagon holding over their system. The inter-
-change quota is so fixed as to allow for this over-equaUaation from 
one Railway to the other even though the quantum of traftlc in the 
opposite direction may be less. 

6.90. The interchange quota fixed at difterent interchange points 
is vitally linked with pattern of traftlc pasaing through the same. 
'The traffic passing through any interchange points are limited by 
the constraints further up at the terminala or transhipment 
points or over any particular route. If the pattern of traftlc 10 

·changes as to inrease.. the quantum of traftlc to terminals or over 
the routes which are limited, movement of the latter has necessarily 
to be regulated causing depression in actual interchange. For 
example, the traftic interchanged at Gudur between South Central 
and Southern Railways will always be regulated by the quantum of 
traftic offering beyond Jalarj>ettai as the same route is saturated. 
Similarly, traffic interchanged at FarakkafMalda Town between 
Eastern and North East Frontier Railway, will be ~ by the 
traffic offering via the transhipment points at New Jalpatgurf and 
New Bongaigaon as also the traftlc for desUnatiom across Lumdlng-
'Badarpur Hill Section. 

U.91. Actual interchange of traffic may a1.o fall below the Inter-
change quotadu.e to less demand over any particular route ar 
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temporary regulation of traffic to any particular areas due to slow 
,·l)eleue of \lnward wagons or due to temporary short availability 
of wagons over any particular Railway or congestion of loaded 
wagons over any particular Railway. 

6.92. Due to the aforesaid limitations, interchange of lraffic bet-
ween two Railways at any particular interchange points may be lesS" 
than the ~  but"lhat does not necessarily mean that the inter-
change of traffic between different Railways is throttled. 

~ ~  At present, interchange between two Railways is fluid 
(subfect of course to the constraints further up as mentioned above) I 

at all points except Mughalsarai and Asansol. Working at Mughal-
sarai and Asansol has been affected off and on due to obstructing 
working of staff, wild cat strikes, frequent power-cuts by State 
Electricity Boards etc. These are being dealt with. The Down 
yard at Mughalsarai had also been a constraint due to limited 
capacity. Re-modelling of this yard and mechanisation of the same 
are on hand. Supervision over the yards has also been strengthened. 

6.94. Interchange between two different Railways at different 
interchange points are being watched not only by the concerned 
Railways' Zonal Headqual'ters but also by the Tra·fficTransportation 
Directorate of the Ranway Board ~  Any avoidable failure of 
interchange is taken up to avoid recurrence. Capacities are also 
being developed at different points, including terminals and sections, 
to get over the different constraints affecting day to day interchange. 

~  In reply fo a quesfion about mechanisation of handling 
facilities at the transhipment points, tfte Ministry have stated that 
in order to get over the short&ge of labour particularly at break-of 
gauge transhi'pment points during the busy season, gravity tranship-
ment arrangements for handling bulk (loose) commodities like coal, 
ores, limestone are provided at some of the· major break-of ~ 
transhipment pOints. 

6.96. Introduction/expansion of mechanisation at the tranship-
ment points has to be considered in the light of the following 
faetors:-

<a) Change is pattern of traffic on .account of (i) gauge con-
verdon schemes under contemplation, (ii) uncertainty 
about future pattern· of transhipment traffic in bulk such 
as movement of gypsum or bamboos from Metre-'Gaup 
to Broad Gauge for fertilizer/cement factories and paper 

, miDs, and (Iii) plsstbntty of replacement of coal by 
f1tthaceoll, electricity and gas as fuel power; and 
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(b) Impact of installatibn of ~  devtceSon employ-
ment potential in the country. ' 

6.97. In. view of the aforesaid factors, the SCOpe for Introduction 
of mechanisation at the transhipment points is limited and the only 
proposals under consideration in this regaro are for (i) gravity 
transhipment at Bayappanahalli (near Bangalore) and (ti) conveyor 
belts for coal transhipment at Korukkupet (near Madras) and bagged 
consignments at Arkonam. 

6.98. The mechanised and semi-mechanised handling arrange-
ment;; already installed at our transhipment paints have been based 
,on a similar arrangements I n other developed countries, mooifled 
to suit our conditions. 

6.99. During evidence the Committee enquired about the reasons 
for deterioration the performance of most of the yards. The repre-
sentative of the Ministry stated that the targets prescribed were 
the maximum that they might expect to move in a year when there 
was no spurt of traffic and when conditions were not vitiated by 
wide fluctuations O!' other extranl!OUs faCtors. ~ Railways laid 
down the targets and the number of trains which would be required 
to" be run on those sections. Reasons for their inability to attain 
the targets were three-fold- (i) fluctuations in traftlc; (U) dtftlculties 
in handlIng in certain areas due to go slow tactics by the staff or 
social agitations, etc.; and (iii) lack of mechanical :retarders in 
yards where provision had been made lor hump shunting due to 
which considerable damage had been caused to wagons. This had 
-consequently affected the throughput 01 these yards. 

8.100. So far as transhipment points were concerned, there could 
be considerable im"provement if it could be eneured that the mini-
mum required labour was available {or trambipment throughout 
thE! year: However, the only long term solutton was gauge con-
version covering at least six or seven major transhipment pofnfs 
which would ease the traffic movement atong .. the maj()r routes in 
the country. 

6.101. Asked about the main realOna ern- heavy detentioDs in IOJDe" 
yards and the measures taken to reduce the ~ time of 
wagons, the representative of the Ministry stated that fl the rem-
ence was to the yards in the Eastern and South Eastern Railway .. 
their performance was completely vitiated by the dUIlculties they 
had to face in ~  and 1971-72. The oerformance of these two 
Railways and also the Northeast Frontier Railway might not, there-
fore, be taken into eonsideratlon. 
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6.102. Reprdlng the Railway's experience of the working of 

mechanised yards, the representative of th-e Minfttry stated that 
they had tried to mechanise such of the transhipftumt )'.&I'd. where 
the pattern of traffic remained the same. For coaJ and' iron ore,. 
they had got gravity transhipment whereby deptmdence 011 tn8:Aual 
labour was reduced. The wagons when put on ~  high lines, open-
ed out and the contents slided down. But where the pattern of' 
traffic kept on changing, it might not be economical to go ahead' 
with mechanisation because the equipment might remain idle;.. 
Wherever they had constructed new yards, they had provided hump!f. 
During the Fifth Plan, it was proposed to mechanise six yards so 
as to improve the performance as well as to reduce the damage 
due to hump shunting. J' ••• , ••• :.' 

6.103. Asked if the Railways had prepared any plan for smooth' 
flow of traffic at the inter-change points, the representafive of the' 
Ministry stated that this matter was uooel'"constant review. DUring 
the Third Plan they had developed capacity in coal and steel industry 
belt. Now the traffic pattern showed increasing pressure from the 
North to South. t' ,. i ~ I I;. .,'''. ~ I ~~ tl - .. ~ .. 

6.104. From the data for the last three years fUrnisneCT to them, 
the Committee observe that there are heavy detentions to wagous 
in almost all the important marshaUing yards and that -the targets 
prescribed have pl'Dctically no relevance to lbe realities of tll.e 
situation. The Committee understand that the question of fixing 
tuse targets afresh both in respect of marshalling yards anJ' tran-
shlPBlent points is under consideration so as to relied the position 
correctly in terms of wagons units. _a 

6.108. The Committee note that apart from labour noubles which· 
bave adven.ly atleeted the working of the marshalling yards in 
recent years, "there is a noticeable slackening in discipline on the· 
Railways, particularly in the marshalling yards where various cate-
gories of statl ........ bave to work in close eo-ordination to produce 
best resuits." ._-.;.J''-'-

6.106. The Committee eanhot stre,s too strongly the need for 
RaDways which are the very lUeline of the country, to enforce high 
standards of service and discipline, particularly in marsballing y.ards 
and transhipment points, where any hold up of wagons has far 
reaehing implications. The Committee, -therefore. expect the super-
visory statl not only to tighten up supervision but also to set high 
standard of service for the lower staff to emulate. 

6.1097. The Committee would like the Ministry to evaluate the 
results of the working of mechanised yards in the eeuntry and their 
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~  viability etc. They may, allO ltudy the worldDa of 
mechaaised yards of the Bailways in lIOIDe of the advanced eoua-
tries. 011 the basis of luch a study, the Min_try may lee whether 
it would be economical to mechanile other important yardl in the 
country keeping in view the trends of trafllc and other relevant 
factors. The Committee would like to point out that in our cOUDtry 
wt.-e I_inful employment for the people is • pressing necessity, 
mechanisation may be introdUced only where it is absolutely essen-
tial in the interests of operations and its advantqes are manifest. 

6.108. The Committee would like to point out that encOUl1llement 
of labour cooperatives is an accepted policy of Government for a 
long time. They are surprised that labour cooperatives to under-
take loading and unloading work at transhipment points have not 
('orne up in increasing numbers as they should have. 

6.109. The Committee note that the Railways are now taking steps 
to encourqe labour cooperatives to work at transhipment points. 
They would like the Ministry to render all possible assistance and 
encouragement to such cooperatives and extend the -arrangement to 
other transhipment points. The Committee have no doubt that labour 
cooperatives would prove a success in solving the labour problems at 
transhipment points. 

(0)· Detention of Wagons by Steel Plants ,,""-
'fU10. A statement showing the normal free time allowed to 

Steel Plants and the extent of detention to wagons in each of the 
Steel Plants during the last two years is at Appendix-VIII. As may 
be noticed, the free time for different types of wagons 1s generally 
much more than is allowed to individual traders to allow detailed' 
sorting and placement within the system of each plant; for example 
for ordinary four-wheeler wagons, the Steel Plants enjoy a free 
time of 24 hours against the normal of 5 hours at roadside stations, 
Similarly for BOX 'Wagons they get a free time of ~  15 hours 
whereas normally at loading/unloading points equipped with 
mechanical arrangements, the free time is generally of the order 
of 5 hours. This additional free time, has been given on account 
of the nature and scale of operations inside the Steel Plants. In 
addition, the Steel Plants are allowed a hoars extra In Exchange 
yards to draw the loaded wagons in and are given some allowance of 
additional detention for bunching of Incoming trains if they arrive in 
quick succession. 

6.111. It may also be explained that for returning wagons from 
the Steel Plants in less than the ?rescribed free time, the Steel 
Plants earn credit. Thus for every wagon returned one hour ahead 
of the free time the Steel Plants can detain another wagon of the 
same type one hour extra over the free time, during the period of 
computation; without having to pay any demurrage. 
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. \, ~  ~  above, wagonsBo su,1ter ~  iflSide ,th.. 
Steel ,Plantsin'exeeSs 'bf the free tbile: To improve matter in uu... 
regard,coordination tsbefl'lg mainhihea with all the Steel Plants 
and excessive ~ ' are taken up promptly with the Steel 
Plant conclU'ned.Every· month a high-level coordination meeting 
is held between the Steel Plants and South Eastern and Eastern 
Railways. At this meeting, which is presided over by Chief Operat-
ing Superintendent, Soutb Eastern ltaUway and is generally attend-
ed by the General Superintendents of the Steel Plants, detailed 
discussions are held regarding detention to wagons and remedial 
measures to be adopted for reducing the detention. Periodically 
these detentiollB are also brought to the notice of the Steel Mints-
try. Timely action is taken to cuttail or restrict movement of 
wagoD'S into the Steel Plants when continued dif'Hcultfes leading to 
heavy hold-up of wagons occur. Various measures for improving 
the facilities inside the plants to reduce the detentions to wagons 
have been suggested from time to time and some of these have been 
1mplemented. Railways have assisted the Steel Plants with loco-
motives as required by them from time to time. 

6.113. A time study has recently been conducted in all the Steel 
Plants by a High-Level Committee of Railway Officers assisted by 
representatives of the Plants. The Secretary, Ministry of Steel and 
Member (Tr!lftic), Railway Board has recently made "on the st><>t" 
study of wagon detention in Rourkela and Bhilai Steel Plants and 
RaHways have given some assistance ot tocomotives from their own 
holdings to get over the shortage of locomotives in these Steel 
Plants. 

6.114. L;ke all other rail users, ~  Plants are also liable to 
pay demurrage for detention to wagons· beyond 'free time. How-
ever, whenever the excessive detention is on account of factors 
beyond their control and they, like any other trader, make out a 
case for a partial· or full waiver of the ~  charged in such 
cases, Railways give due consideration to such requesls,examine 
each case on merits and waive ilie amourtfir may be founa fusttfted. 
In the process, it is natU!1i1 tft!it some amounts of demurrage though 
billoo for. remain outstanding for some time. The dethurrage 
realised from the Steel Plants during the yenrs 1970-71 and 1971-72 
is given at Appendix IX. As the traf'Hc booked to ~  Is 
handed over to them at the Exchange Yards and wagons are un-
loaded by them· inside their work, wharfage charges d<nmt accrue. 

6.115. To a question about the measures the Railways had sug-
gested to Steel 'Plants to roouce detention of wagons inside the 
pI.nb,' tlie representative of the Ministry repUed in evidence that 
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the older steel plants ie. TIseo and lISCO had a certain ay.tem 
of handling tratftc and arrangement.()f free time, which wu workilll 
satisfactorily. When HSL steel plants came up, the mRtter of haad· 
ling of wagons inside the Steel Plants and of fixing norms and 
arrangement of free time was determined by a work study team 
which discussed the matter with representatives of the ~J Plants 
also. When the free time was fixed, It was realized thaI it would 
take the Steel Plants some time to stabilise operations. Over the 
years, the mode of handling the trafftc had remained more or les8 
the same, but there were fluctuations in the detention of wagons. 
It was, therefore, decided about a year and half back that a work 
study team should go into the matter and review the free time and 
norms fixed in the past taking into conSideration the choDges that 
might have come about and which would necessitate a review. The 
examination would be completed this month. 

6.116. He added that the detentions in the Steel Plants upto 1969. 
70 were much less. Since 1969-70, the position had, however, 
worsened. One of their difftcultles was the shortage of locomotive 
power. As a result, for the same volume of traffic, there was more 
detention than in the past. The question of augmenting the loco 
power was under their consideration. 

6.117. The representative of the Ministry added that In Steel 
Plants it was a very complex operation. All the raw material wae 
dealt with at different locations in the marshalling yard. After 
these wagons went beyond Railway marshalling yard to the Steel 
Plant yard, they had to be placed into different location.> and that 
was a process which could not be completed within fh'e hours. 

6.118. On its bet.\g pointed out that the detentions in Steel Plants 
were as heavy 86 149 hours against 24 hours anowed to them, the 
representative of the Ministry of Steel stated that the situation had 
changed from the time when certain norms were laid down and that 
the need for a re·examination of the same had been accepted by 
both the Ministries. A review was, therefore, going on in the light 
of the situation that was now prevailing. 

6.119. The representative of the Railway Ministry stated that 
there would be two aspects to this review, viz. (i) whether there had 
been a permanent change in pattern necessitating increase in hand-
ling time and (iI) whether there was need for provision of more nnd 
better facilities tor handling and improvements in working with a 
view to reduce detention to wagons. . 

I ,I ~ 

176 L.S.-ll. 
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6.120. The representative of Hindustan Steel Ltd. added that on 

their part they had analysed the reasons for heavy demurrages which 
was an unproductive expenditure. Firstly, tbe plants had not yet 
atablised production, and tbere were day-to-day variation!'. Second-
ly, the handling equipments at the plants were of very sophisticated 
design ahd had to be mostly imported. The ~  eqUipment 
did dual work. It handled raw material within the plant and at the 
BaIne time also loaded the wagons. If the handling equipment broke 
down, wagons were detained and demurrage had to be paid. Third· 
ly, the raw material handling system had not been adequately pla.n-
ned for wide variations. 

6.121. He added that sometimes the trains carrying similar eom-
modities arrived in quick suc(:ession. On an average, the steel 
plants had a traffic of about 16 trains per day. Though there should 
be a gap of 1 t hours between the two trains, sometimes as many as 
three trains arrived within an hour and clearance got delayed. 
Secondly, in steel plants arrangements had been made tc receive 
two or three types of trains like KO, BOX etc. and when they came 
in rakes combined with ordinary wagons, it created some problema. 
There were also sick wagons sometimes in the tra.ins which resulted 
in detention. Thus, the receipt of wagons was neither commensu· 
rate with the daily requirements and their handling capacity nor it 
was according to a definite design and the agreed programme. 

6.122. In regard to despatches also, there were certain problems as 
the finished products were sent to numerous customers .in the coun-
try and loading had to be arranged 36 per the specified programme 
of priorities. The present distribution policy did not give sufficient 
weightage to the problems of the Steel Plants as well as the Rail-
ways in the matter of handling the goods and it was difficult to 
arrange for piecemeal despatches in small tonnage within the allot-
ted time. 

8.123. The Committee note that despite the fact that free time on 
a scale more liberal than that given to other customers is allowed to 
the Steel Plants, the detention of wagons is far in excess of 'the time 
allowed and that a sum of as much as Rs. 2 crores was paid as demur-
rale by the Steel Plants to the Railways in 1971·7% of which the 
Public Sector Steel Plants accounted for about Rs. 1.34 crores. 

8.124. The Committee had called for a joint note on the subject 
from the two Ministries concerned outlining their difficulties 1U14 
proposals to remedy the situation. The ~  regret to note 
that the .. me h •• not been furaislted to them so far. 
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6.125. Tile Committee ... that die whole question of free time 81· 
lowed to the Steel Plants . is 1IDder review by • work .tudy team 
wWchwould Ax fresh norms, if ~  ta the ligllt of present day 
t'ODditiOlis. The Committee would like the Ministry to report to the 
next Railway Convention Committee the action taken in pursuance 
of this study and 'tbe result. achieved. 

6.126. The Committee are surprised why the Study Team to CO into 
the problems of detention of wacona by the Steel Plants was DOt eQIloo 

stituted earlier when the problem is exiliting for II long time. The 
Committee would like that the results of the workinc of the sucres-
tions made by the Study Team should be reviewed by a High-Power-
ed Committee before the Mid-Term Appraisal of the Fifth Five Year 
Plan 10 that timely measures could be tak.,.. to remedy the situation. 

'.127. The Committee were given to undentand that one of the 
reuons for heavy detentions was the shortage of locomotive power 
available with the Steel PIan'is. The Committee see no reason why 
this ahorteominl' could not be rectified so far. With the expertise 
achieved by the Railways in manufacturing loras of all types, it 
should have been possible for Government to help ~  Steel Plants 
in meetinc shortage of locomotive power. The Committoe would like 
the Government to take necessary action in this direction without 
further delay. 

6.1%8. The Committee would further sugest tbat for future steel 
plaata and for expansion of the existhsg lIteel piants, the Railway 
Experts should be closely assot'iated at the planning and ordering 
stage to obviate recurrence of such bottlenecks and difficulties. 

6.1H. The Committee roI'Isider that some of the difRc:ultles faced 
by the Steel Plants in the matter of quick relealleS, are the c:reatton 
of the Railways themselves. BunehiDc of trains at their OWD conve· 
nience without recard to the handling capacity of the Plants, un-
~  causes cOllaid8l'abie difficulty and results in hold-up of 

wagons. 

6.130. The Committee have referred to the memorandum of the 
Hiaduatan SteeIIMl. Oft this IIUbjec:t In an earlier chapter. The Com· 
mittee ftad __ aubatance in the contention of the Hindustan Steel 
thalt jUllt as demurrage is payable by the Steel Plante for detentiOll 
of wagons beyond a speclftc time, the RailwaYI should abo IUft .. 
penalties for their default In keepinc to their prograIIIme of su.,...,. 
of wapna. Althoup it may not be practicable fOIl' operatioaai .... 
BOIls BDd other fadors beyond the control of the Railways to ensun 
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supplies aecordiac ,&0 the khecbde p ... paalDe at all times, tile Com· 
mittee would like the Railways t ..... IIN that buaehi.Dcof traiuin 
quick sUCceHiOll doel aot 0CleUJ: .w in ... y ~  eiretan· 
.t8nees. 

H. Detention of Waroes 1ft Ports 

6.132. The Ministry have in a note furnished the following reasons 
for ~  of wagons in the Ports: 

The major ports in India can be divided into two categories 
in respect of system of working of the railways inside the 
ports. The railway systems inside the ports of Madras, 
Calcutta, Bombay, Visakhapatnam and Monnugoa are 
managed by the port authorities. In. other ports, the rail-
way work is looked after by the main line railway. which 
serves these ports. Calcutta, Madras and Bombay Ports 
are. in fact, the members of the Indian RailwaysCMlfer-
ence Auociation like any other zonal railway system. At 
ports where, the railway system is under the control of the 
port authorities, they have their own engines to do detail-
ed shunting inside the different sidings and it is the Part 
authorities who register indents from the parties having 
transactions with the Railways, either for receiving inward 
cargo or for despatching outward cargo. For obtaining 
their requirements of different types of wagons, these port 
authorities maintain necessary liaison with the adjacent 
railway system. 

6.133. Among the major ports, difficulty has been expe,rienced by 
the railway in regard to exceliBive detention to wagons primarily in 
:-espect of Calcutta and Madras Ports. Brief comments in regard to 
working of these ports and the, problems faced by them are sum-
marised below:-

Calcutta Port 

6.134. The Calcutta Port Commissioner's Railway was opened on 
1st November, 1876 and functions within the ambit of section 16 of 
the Indian Railways Act. It has. at present, track kilorneterage of 
341.6 and route kilometerage of 37. It serves about 100 points for 
loading/unloading in the transit area and also caters to over 250 
points of loading/unloading in the sidings leased to about 450 parties. 

6.135. 'nle C.P.C. Railway has certain inherent difftculties in its 
layout. Being compressed between the river and the city, railway 
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system haa extended wherever it found space. Within tts route kilo-
meterage of 37, as many as five yards have been provided in order 
to cater to different sections serving the various points in the transit 
area and the sidings of private parties. It is situated within the heart 
of the metropolis and there are about 80 level crossings/across public 
thoroughfares which also cause hinderanee to the speed of operation 
considerably. Unlike other industrial units, the C.P.C. Railway has 
to meet the demand for a large number of industrial and commercial 
units over whom it has limited control. It handle<s about 1100 wagons 
of its own in addition to the Indian Railway wagons carrying import! 
export traffic to and from industrial and commercial sidings under 
agreements between. the Port Commissioner and the adjoining trunk 
railways, viz. Eastern and South Eastern Railways. 

6.136. The main commodities handled by the C.P.C. Railway are 
coal, iron p.n.d other ores. tea, jute, iron and steel materials. pig iron, 
scrap iron. mill scale, foodgrains, chemicals, fertilizers, non-ferrous 
metals, machinery parts, POL trafllc etc. 

6.137. Apart from this, it is not possible to link the arrival of ships 
and the arrival of railway wagons carrying export cargo for back-
shipping with a greater degree of precision. The only alternative to 
avoid detention to wagons would be to create additional stacking 
space for commodities like coal, etc. In view, however, of the res-
trictlvenature of the layout and inadequacy of space for further de-
velopment. it has not been possible to increase the stacking apace for 
coal and other major commodities and consequently instances of 
wagons being detained for connecting a ship are not rare. Besides, 
quite often operations inside the ports are also affected by total or 
partial strike by some section of the loadingtunloading labour or 
labour unrest in one of the innumerable points where wagons are 
dealt with. Apart from these two major reasons contributing to ex-
cessive detention to wagons, some other factors incidental to opera-
tion in any railway yard dealing with the size of the traffic as in Cal-
cutta Port also obtain in this port. These. are-late starts to trains 
on occasions for want of adequate C. & W. material& oc:cuional in-
staru:es of receipt of wagons for a particular siding in excess of its 
handling C4q)acity or receipt of ~ booked against restriction to 
individual siding, detentions for water tight examination and repairs 
during monsoon season, etc. etc. 

6.138. To minimise the incidence of such cases, close coordination 
is maintained between the Mechanical and the Operating Oftlc:ers of 
the Calcutta Port Commissioners and their counterparts on the East-
ern and South Eaatern Railways. In cues where wagons are receiv-
tNl in. exeeu of baa.dUng capacity of any particular siding, action 11 
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taken as in any other goods shed of the railway to restrict further 
booking to that point. In cases where booking is done in diJregard 
of operational restrictions, disciplinary action is taken against the 
staff concerned. 

6.139. About 50 per cent of the loads received, other than coal and 
ore, are dealt with at the transit sheds. These wagons, therefore, 
have to be matched with arrival of ships before they can be unlOad-
ed. ~  of w.agons prior to arrival or after the departure of ships. 
therefore, leads to detention to wagons. In respect of coal also, all 
inward loaded wagona have to ~ matched with arrival of ships be-
fore they can be unloaded. Deferment or withdrawal of colliers re-
sults in hold up of wagons loaded with coal as they cannot be un-
loaded before the arrival of ships due to paucity of space. A state-
ment showin.g detention to wagons loaded with shipment coal for 
put-back of vessels ~' the month of December. 1972 is given 
below. This factor normally increases the turnround of wagons but 
in the interest of export promotion and tum round of ships, thl. 
feature becomes unavoidable. 

n,tmtio" 10 wagons I"ad,d ruill. JlripmmieHI for f1Ut back 0/ flenels at Cakulta 
ift D""""... ~ 

Name of ships 

(I) Samudrl Uahl 

(b) Lok Sevak 

(e) SlIDudr. DIYI 

(d) Holly Trader 

(e) A.P.J. Ambar 

(f) Samudrl Dham 

(,) JII. Vijay 

------_.-------

Date of Date of No. of 
commenoe- WOI'k Wqolll 
mCllt of ac:tua1ly involved in 
work as commence£! detention 

per 
~ 

6-12-72 19-12-72 2,0 

15-12-72 20-12-72 2" 

18-12-72 9-12-72 II 

19-12-72 20-12-72 33 
32-1:1-72 23-12-72 121 

2S-I:1-72 29-12-72 102 

31-12-72 2-1-73 240 

6.140. Since, as mentioned earlier. the Calcutta Port Commission-
er's Railway caters, in addition to the shipl'nent traffic, \0 the needs 
of more than 250 industrial and commercial sidings. Strlkes. labour 
unrest, closures, etc. at those sidings result in the hold-up of wagons 
on siding holders account. During 1971 and in the first quarter of 
1972, there was an increase in detention. to wagons primarily due to 
the operating staff of the Trafftc Department 01. the Calcutta Port 
CommiASionera re8Ol'ting to eo alow and work to rule Uld alIo d .. 
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to the outbreak of Inde>-Pak hostilities. In 1972, the situation again 
deteriorated during August to October primarily due to strikes, Go 
slow etc. 'by the port labour and thereafter by certain categories of 
supervisory and clerical staff of the traffic department. 

6.141. With the commissioning of the Haldia Port and shifting of 
the ,work of handling of coal. iron ore and POL products to Haldia, 
which is being provided with much greater and more modem facili-
ties, the workload of the Calcutta Port is bound to be reduced and 
it would thereafter be possible for this port to deal with the residuary 
traffic with greater efficiency and less cost in the shape of detention 
to weapons. 

Madras Port 

6.142. Loaded and empty wagons meant for the. Madras Port are 
worked into the Harbour premises by the. Southern Railway. They 
are dealt with thereafter by the Port Trust Locomotives by placing at 
unloading points in the. case of inward loads arid for placing at load-
ing points in the case of empties. 

6.143. The main traffic into Madras POl't is iron ore conveyed in 
BOX wagons from Sellary-Hospet sector. In 1972, on an average 
about 3,50& BOX wagons a month had been dealt with againlt 900 
General Service and Special Type wagons in a m.ooth. The Railway. 
haVe been pressing the Port Trust fOt' quicker tum-round of BOX 
wagons loaded with iron ore which forms the bulk of movement into 
Madras Harbour. 

6.144. The following factors have contributed towardl the delay 
in turn round of wagons:-

(1) Strikes by difterent types of labour employed by vanow 
agencies of loading and unloading wagoDl. 

(U) Rains. especially in October and November, have affected 
loading and unloading operations. 

(iii) Six closed Holidays in a year on which days there it no 
loading or unloading of wagotll. 

(iv) Bunching of wagona beyond aiciing capacity resulting 1D 
retention of 8Uch exceu arrivals until earlier wagons are 
releaaec:L 

(v) Late unloading by parties due to delay in receipt of docu-
ments and booking of l:lbour. 
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(vi) Difficulties in clearance of are obstlTUcting track caused 
by manual unloading of are from wagons received with 
iron are. 

6.145. The following measures have been. taken for improving the 
turn round of wagons: 

(i) The Port Trust has acquired four Diesel locos from the 
Cbittaranjan Loco Works to improve Loco availability and 
capacity. 

(li) BOX wagons with upward opening doors which created 
difficulties in track clearance after unloading have been 
eliminated from trains carrying are from Bellary-Haspet 
sector to Madras by arrangement with the Southern Rail-
way. 

(iii) Weekly review meeting are held by the Deputy Chief Ope-
rating Superintendent (G) of the Southern Railway attend-
ed by the Deputy Traffic Manager (Railways) of the Mad-
ras Port Trust and the M.M.T.C.'s officials. The perform-
ance of the previous week is reviewed and a need based 
programme for the ensuing week is drawn up. 

(iv) A monthly ~  is held by the Chairman, Madras Port 
Trust and attended by the Deputy Chief Operating Super-
intendent (G) as well as M.M.T.C. officials to review the 
programme and movement and shipment of ore. Besides, 
the Port Working Committee also meets every month 
when the entire working of the Port including its railway 
system is reviewed. 

(v) Action to acquire four new Pay Loaders of six tons capa-
city each has also been taken by the Port Trust and these 
are expected to arrive at the Port shortly. 

. (vi) The M.M.T.C., through whom the export of ore is canaliz-
ed, are also acquiring two more Pay Loaders of the same 
capacity. 

(vll) The M.M.T.C. are also planning to erect three new cranes 
of 13 tonnes capacity at Jawahar Dock (East) from where 
iron ore shipments are made at present in order to expe-
dite the pace of shipment. This would increase the load-
ing of ships from the present level of 7000 to 8000 tonnes, 
to 10,000 tonnes. Increased rate of shipping is bound to 
improve the turn-round time in respect of BOX waJODa. 



137 
(vi.ii) The Ore Berth of the Outer !>otk is under construction.-

This will enable a rated capacity of shipment of 8000, 
kionnesper hour and will be provided with equipment tor 
mechanical loading of ore and wagons handling and tip-

. piing. The Ore Berth is expected to be commissioned in 
early 1975 and with the elimination of manual unloading 
of ore and the consequent difficulties, the turn-round of 
wagons with ore will improve considerably. 

6.146. Asked whether the Railways had brought the question of 
held up of wagons inside the ports to the notice of port authorities, 
the representative of the Ministry of Railways stated in evidence 
that there was close liaison between the Rallways and the port autho-
rities. Their arrangements with the ports were sligbtly different in 
SO far as there was no provision for demurrage Or penal levy as 1n 
the case of Steel Plants. A hire charge of Rs. 7.30 was levied for each 
wagon held for 24 hours at the Calcutta port. A similar agreement 
had been concluded with the Bangladesh Railways. Whenever there 
was any difficulty in handling due to labour problems etc., the un-
loading of wagons was held up with the result that not only the 
wagons which had reached the port but also those which were in the 
pipeline were detained, with the result that the assets were locked 
up and they could not utilize them pr..:fitably. 

6.147. The representative of the MinUitry of Transport stated that 
there were frequent meetings at different levels between the Port 
and Railway authorities and the problems that arose frequently were 
sorted out. Problems which were beyond the capacity of the local 
administration were taken at a higher level. In Calcutta, the problem 
of detention of -Nagons was a little more difflcult than elsewhere be-
cause the entire Railway system passed through the town. There 
were 80 level CI'068ings acr0S8 public thoroughfare affecting Railway 
operations. Further, in the dock area there were 100 operational 
points and 250 industrial and commercial sidings serving 400 parties 
with whom the port authorities had little concern. Government had 

-made an analysis as to why the detention in Calcutta was more than 
in some other areas. There were a number of private parties operat-
ing there, who did not have godOWIlB. He adde.d that most of the 
problems would be sorted out with the commisaioning of the Haldia 
Port in December, 1973 . 

•• 148. While appreeiatiac the J'eIUIOII8 for ~ of "' ...... III 
&be CaleuUa Pori, the Committee would like to pelat out tlult witlt 
their .... qperieaee of workiDa in e1... eollaboration with eada 



138 

other, it should be possible for the Railway aUthori&s and the Cal-
cutta Port Cclmmissionen' Railway to ensure that wa,_s are Dot 
unneeessarily held up and that their movement syaehronUes with the 
arrival/ departure of ships 110 that the detea.tion are kept to the mini-
mum. The Committee would like the Mullstries of TraDSport and 
SlU}IoPing and Railways to review the matter perioclieally at a high 
level 110 that diftieulties, if any, arising at any of the Ports are resolv-
ed without delay, 

I. Wagons under repair 

6.149. The average daily percentage of unserviceable wagoJ;lS 
awaiting repairs in mechanical workshops, sick lines and transporta-
tion workshops to the total number of wagons on line (Zone-wile) 
during each of the last 3 years was as follows: 
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6.150. To a question about the reasons for wide fiuctuations in the 
percentage of wagons under repairs in the Zonal Railways, the Minis-
try have stated that the law and order pos:tion has not ~  

effected the South-Central Railway and, therefore, the figures 
have been uniformly low and moreover this Railway has generally 
to pass through traffic and, therefore, the overall ~ is also not 
as high as other Railways and, therefore, the figures have been consis-
tently low. Further this Railway does not have any B. G. wagon re-
pair shops as yet and. therefore, wagons under or awaiting repairs 
in shops are not shown as ineffective on South-Centrel Railway and 
thereby reducing the overall figure. 

6.151. As regards the figures for M. G. it is mentioned that Central 
Railway has very short M. G. sections and, therefore, overall holding 
are low and the ineffectives on these small sctions can be adequately 
controlled near this low figure. 

6.152. Similarly, the N. G. section of the Central Railway is extre-
mely short and, therefore, s;milar remarks as given for M. G. hold-
ings hold good. 

6.153. As regards the figure of 6.52 ineffectives on the Eastern 
Railway it is mentioned that the N. G. section on Eastern are served 
only by B. G. wagon repair workshop and, therefore, the N. G. stock 
has to be transhipped on the B. G. wagons and moved to shops for 
repairs and returned in the same way after repairs. This results in 
a longer ineffective time for such N. G. stock for shop repair thereby 
increasing the overall iqeffective percentage. On the South Eastern 
Railway the figure for N. G. stock is also 6.4 per cent. On this Railway 
there is one N. G. shop at Nagpur which serves the Satpora N. G. 
system. The other N. G. systems of S. E. Railway have, however, to 
depend on the B. G. shop fQr repairs and here too transhipment of 
wagons for repairs on to B. G. wagons for movement to and from 
shops is required. 

6.154. There are fluctuations between Railway systems due to 
considerable varying utilisation of wagons and at present due to 
considerable variation in shop capacity. Every effort is, however, 
being made to rationalise shop capacity so as to reduce the imbalance 
in repair capacity between various regions and as indicated above 
additional shop capacity is also being set up. In spite of efforts for 
increased repair capacity certain variations between Railway systems 
is inevitable due to the considerable difference in operating conditions. 

6.155. Asked what steps the Railways were taking to reduce the 
percentage of walons awaiting repairs, the representative of the 
Ministry stated that the normal percentage of wagons under repair 
to the stock on line was 4 per cent. This was a realistic percentage 
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udthe)'llhadbeen'trying to work it from 1960-61. The shortage of 
wafODa 4\1e to the large increase in traffic necessitated 1,40,000 wagons 
to bedrdered in the Third Plan. They had even to suspend overhaul 
of wagons for a period of Smonths. Therefore, the number of wagons 
uader repair was much less during the Third Plan petiod. • 

6.1.56. During the last 3 or 4 years, the normal percentage had *IJ exceeded particularly on the Eastern, South-Eastern, Northern 
and Southern Railways. The reasons were two-fold-firstly, thert 
wall a. tresaendous amount of damage caused due to the deterioratiftf. 
law,and order situation in the eastenl part of India when the thieves 
and· miscreants resorted to bleeding the wagons by eutting panels. 

~  during 1968-69 to 1970-71 there were larg'e-8Cale thefts 
of parts of wagons particularly of brake beams. The thefts of brake 
beams from running wagons and in yards increased to 7000 in 1968-69 
atold still further to 19,000 in 1970-71. The Railways had, therefore, to 
geer themselves up to make goOd this deficiency because it was riot 
a nonnal item. 

6.157. By evolving an anti-pilferage device, they had been able 
tq reduce the thefts of brake beams in 1972 (April to October) tc? 
1;800 'as against 9000 in the correspondIng period of 1971. The number 
of thefts of brake beams during 1970 (Whole year) was 8,821 and 
ip. .19n. whil;h was the worst year, it shot up to 19,377. 

8.158. In reply to a question 1f it was a fact that as ~'  17,000 
wagons which were lying in damaged condition on the Eastern Rad-
way due to thefts had been cannibalised·, the representative of the 
Ministry stated that on the basis of an average of 4 per ('ent or there-
about, the number of wagons under repair would be uround 13,500 
to 15,000 on the whole Railway system. The figure of 17,000 mentioned 
for the Eastern Railway was perhaps a misrepresentation to the 
Committee as the number of DG wagons under repair on the Eastern 
Railway a8 on 30-11-1972 was 4000 only. The percentage of wagons 
under repair in 1971-72 in Eastern Railway was !'i.41. The actual 
number of wagons awaiting repair for the year as a ~ would, 
therefore, be of the order of 4000 to 4500 on an average daily. The 
wagons .hat were damaged due to thefts and became immobile were 
not recorded separately. A drive had been institutied 16 monfhs back 
to see that no wagons excepting those awaiting repairs, were kept 
idle in the yards. 

1.15'. The Committee oItserve that the percentalle of ".ace 
daily Damber of wagon. UDder or awaitiDg repair to the total DUIII .... 
of wqobI OIl line has risen from 4.38 in 1188-8 to 5.20 in 1171-'72 .. 
---_. __ .•.. __ ._-_ .... __ .-_.----_ ... _ .. 

• This matter cune to the notice of the Committee durin, the c:oune of ~ of 
a bich rantiDa retired Railway oftldal. 
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agaiut the normal average of 4 per cent durilll the earlier sevell 
years. While recognising that the unsatiafactory law and onIer situa-
tion and large seale vandalism by unlOeial elements in tbe Easfera 
region resulted in immobilisation of a large nUlDber of wagOll8 duriDg 
the last two years, the Committee would like to point out tbat the 
position on the NG system of the Eastern Railway and both the DC 
and NG systems of the South Eastern Railway Is very unsatisfadory. 
So far .1 NG stock il concerned. it has been stated to be due to the 
fact that luch stock has to be tran .. ipped on BG WAgons for repairs. 
The Committee see no reason why inordinate delays should CH.'eur in 
this respect. Though the position has shown some improvement during 
1.71·72 as compared to the previous two years. the Committee would 
nevertheless like the Ministry to look into the matter and take neees-
aery remedial measures. 

6.160. The Committee consider that under 'the present conditiou 
when there is a general shortage of wagons, it is nece588ry to enlure 
that damaged wagons are repaired expeditiously and properly 
The Ministry should, therefore, make aU out efforts to see that the 
previous position when not more than 4 per cent wagons on an 
average would be awaiting repairs at any point of time, is restored 
at the earliest and in fact improved upon. TIle position OIl s.E. 
ltaihvay merits particular attention. 

6.161. The Committee have elsewhere recommended rationalisa· 
tion of workshop repair facilities. They hope that this will go • Ionl 
way in improving the position in this regard. 
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CHAPTER VII 

GENERAL MATTERS 

(A) Publications for bOoldn, of goods, Allotmeut ., W.'OU etc. 

7.1. The procedure for the booking of goods, allotment and supply 
of wagons, settlement of elaims 'are published by the Railways in 
English in the following priced publications: 

(i) Indian Railways Conference As'sociation Goods Traftl.c No. 
33. 

(ii) Principal Rules and Procedure for preferment and disposal 
of claims on Railways. 

7.2. During their tour to the Gorakhpur. ~  etc. in 
November. 1972 the Committee were informed by a leading Chamber 
of Commerce and Industry that the above publications which were 
so useful to the trade and industry were not available. It was also 
stated that copies of General Orders for preferential movement of 
traftic, which were issued by the Railway Board six monthly. were 
not made available to the Chambers. 

7.3. The Committee asked during evidence whether any complaint 
had been received regarding the non-availability of these publica· 
tions. The representative of the Ministry stated that no such com-
plaint had been received and these publications could be purchased. 

7.4. The Committee ~  enquired whether the above publications 
were also available in Hindi and the regional languages. The repre-
sentative of the Ministry stated that the publications were in English 
only. There had not been any demand for Hindi publications. Tbey 
had also not considered the matter of publishing them in Hindi. 

1.5: The Committee note that the Railways are bringinl out lome 
priced pub8cations, giving the procedure for booking of ,oods, 8110.t-
ment In IUPPIy of w .. ons, settlement of daims etc. and that these 
pubUcations are printed in English. The Committee regret to note 
that complaints were made tet tbelll recardinc the DOG-avalla.i1ify 
of these pubUeations to trade and industry, particularly, the General 
Order for PrefeNntial Movement of Trame which is iuued lIix-month· 
Iy. The c.....uu.e consider tbat the proee4hares, rulM anll regulations 
Nludiar booki .... of good. etc., should be widely pubHdsecl by the 
Bailway. and made avaUable to trade ami Industry as well .. euaal 
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railway ulen. For this P1ll'JHNlle, the Bailways could make UN of the 
associations of trade and Industry. 'l'he· ... lways should allO ........ 
that thelle pUblicatiens are readily available at major statiOlll ad 
important book shops. . 

7.6. The Committee would allo like the Railways to coDlider tile 
feasibiUty of pul.lishin, these publicationl in Hindi and other rqional 
"neuaps for the use of general public. . 

(B) Container Services 

7.7. Container services have been introduced on the following. 
nine routes from the date shown against each: 

Service Date of commeDce-
ment 

Bombay-Ahmedabad 1,-1-1966 

Bombay-New Delhi 20-11-1967 

Madru-BaDlJalore 14-1-1969 

Howrah-New Delhi 15-3-1969 

Bombay-Madral 16-4-1969 

Bombay-SecUDderabad 23-5-1969 

Bombay-BaDlJalore 11-11-1969 

Calcutta-Madral 3-11-197° 
Bombay-Calcutta 16-4-197 I 

7.S. In reply to a question whether the Railways had prepared 
any plan to expand the container service, the Ministry have stated 
that there are proposals to expand the existing container services and 
introduce new services on routes where these are nut available. At!-
ditional equipment for the purpose is proposed to be procured. In 
the first phase it is proposed to introduce the services on the following 
routes:-

I 

(a) New Delhi-Madras/Bangalore. 
(b) Secunderabad-New Delhi. 
(c) Ernakulam-Bangalore 

7.9. For the second phase,i.e. after the above noted Bel'Vices have 
been introduced, feasibility of introduction of container services on 
the following routes is uncler examination:-

(a) Bombay-Kanpur 
(b) Bombay-Vijayawada. 
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(p) BoGabay-KDk; 

" (d) ~  

,'e) J~  

(f) Secunderabad-Calcutta; 

1«) Secunderabad-Madras: 
(h) Ernakulam-Madtas; 

(i) Pune-Kanpur 

(k)Pune-Secunderabadj 
:'(1)' Pune-Calcutta; 

(m) Pune-Madras; 

'(n) Chtllehwad-Tatanagar; 

(0) Calcutta-Gaubati. 

. t '., '"f, 

'7.18. ; Beaides, the Ministry of Transport and Shipping are also 
--coDBldering the possibility of introducing containers carrying our 
'expert/import traffic between the following ifll.nd depot. and the 
~  of Bombay, Calcutta, Madras and Cochinj 

(a) Asanaol; 
(b) New Jalpaiguri; 

(c) Ahmedabad; 
(d) Banplore; 
(e) Kolhapur; 
(f) New Delhi; 
(g) Varanasi. 

7.11. These inland depots will be treated as Customs Depots and 
-;are proposed to be run by autonomous bodies under the aeib of the 

, .. MWlfry of Transport & Shipping, The cdntainers are ~  to 
" Be owned by Shipping Co",,"panies and/or International transport op.-
'fttors . 

. 7.12.. To a further question whether there were' any ·dUBeultiel 
in extending this service on more sections, the Ministry have stated 
that lOme of the problems which have to be tackled for further ex-
,:pallSion of, container services by rail in the country are:-

(1) Obtaining permiaa10n :from road and local 8Uthart.... for 
pt,1nc of ,road un.ita for bigger capacity contaiaen, bet-
... rail terminala and promisel 01.' major, ~  

176 LS-12. 
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of these services. On account of congestion or roads, in-
fringements etc., the Road Authorities are'generally re-
luctant to permit use of large road 'units for ijUs purpose. 
This matter is being pursued with the Union Ministry of 
Transport and Shipping, State Governments and Local 
authorities. 

(ti) Uncertainties arising out of frequent manipulation of rates 
by road transport operators particularly on routes where 
new container services are introduced. 

The Railways are unable for obvious reasons to change their 
rates frequently and on many occasions do not find it 
possible to quote financially viable rates to ~  with 
reduced rates offered by road transporters. 

It has been observed, however that even when railway rates 
are the same or slightly higher than road transport rates, 
users prefer to patronise container services as this means 
considerable saving in packing costs, loss chances of pil-
ferage and damage enroute and assured availability of 
transport. 

(iii) Unforeseen changes in marketing anp production patterns. 
In extreme cases, this can render the project completely 
non-viable. 

7.18. The experience so far gained by the Railways in working 
container services suggests that the first 5 years of operation of a 
container service should be treated as a gestation period and its fi-
nancial results should be assessed only after it has been in operation 
for more than five years as is the practice in case of productivity tests 
of works expected to be financially remunerative. 

'1.14. Since the traffic pattern from route to route changes very 
frequently and consequently equipment allotted to one service is alsO' 
utilised frequently on other services, the Railways feel that financial 
remunerativeness should not be assessed separately for eacn parti-
cular I:outainer service but collectively for all container services. 

7.15. A leading manufacturers' Organisation in its memorandum 
submitted to the Committee has stated that "Container Service has 
created quite an impact in the last few years. To make it more re-
munerative, common Size containers both for the broad gauge and 
metre gauge should be designed and made more Rnd more popular .... 



7.16. Another leading Federation of Association of Industries haa 
atated In ita memorandum that. ''The Federation welcomes tile in-
troduction of Container Service by the Railways to the trade' " 
industry by carrying Containers on Guarantee Schedule by fut Goodl-
Trains. The Federation strongly urges that this service should now 
~ expanded to cover several Important additional routes." 

7.17. A retired senior officer of the Railways has stated, "Container 
service has had a very favourable impact. There appears to be some 
doubt as to the applicability of Section 28 of I.R.A. (undue prefer-
ence), due to which the expansion of the service has perhaps, been 
slow. It would be best to clarify, by a suitable amendment, that such 
rates will not be suject of Section 28. The exemption could be to 
cover all "door-to-door" rates." 

7.18. The CoDUllittee note that eontainer serviee ha. already been 
introdueed by the Railways on 9 routes and that there are propoaab 
to extend it on three more routes in the Int p...... The 
feasibility of introducing this aerviee on U other routel 
during the 2nd phase is also under examination by the Rail-
ways. In this eonnedion, the Committee wouIl like to point out that 
eontainer serviee has a great future for movement of eommoditiel 
pameulady high-rated eommoclities as it enlures not GIlly door to 
400r delivery but safe trannt. Moreover, it laraely obviates eII.nees 
of thefts and pilferalas and eonsequential daims. Now that 1.lOdent 
experienee has been ,ained by the Railways in the ~ of eon-
tainer servke, they should review the operation of this serviee criti-
eany in consultation with the users with a view to ~ ahout im-
provements as well as iuerease its economie ~  The Commff-
tee would also like the Marketing aud Sales Or,anisation to.d •• 
the eyes and ears of the Railways feed so .s to baek ideas coatem-
poraneously to improve tbe aerviee of the Railways. The Conaaaittee 
would also like tbe Railways to evolve ftnaneial and otber criteria to 
enable tbe Railways to extend the serviee on rational and eeonomic 
c:onslderations. The Committee furtber sUllest that the Railways 
should indicate the results of tbe operation of the eontainer senke ia 
a special section of tbeir Annual Report 80 tluit Parliament and pub-
lic are fully informed about this. 

(C) Export of W8l0nl 

7.19. The Committee enquired about the number and value of 
wagons exported to various countries during each of the 181t five 
years. The Ministry have stated that Railway wagons for export 
are built in private sector industrial units and their export is 
handled by the Projects and EqUipment Corporation of India Ltd. 
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"'" "J 

~ ... cb." the MinUltry .. of Railways ;are not concerned and the iufGr-
,;'JDaUon; is illot ~  in this oftlce. However,' the information 
. has been collected frelm the said Corporation and is as under: 

(i) Export Order. executed (Ra.ilway WAgOns) 

Year 

" ~  
~ ~  
1969-70' 
1970-71 

1971-72 

Quantity Country 

. .14' lJuupry , 
I41'S S, ~  Hunpry 
, 40 Ceylon, 
Nil. . NiL 

, ~
, ~~ value tIt •. In latbl). 

842 Suc\an, B\lfJDa, } 
HUll""" Poland, 

& E. Africa 

(U) E:cport 0'I'der. in hand (Railway 'WagonS) 

J972-73 

---_. -.---.. ---- ---

49S0 Iran, Hungary, 
Poland. 

RLSO 
aores. 

___________ ~ ~ ~  ____ _ 

7.20. Since the export of wagons is being dealt w{th by' Projects 
and Equipment Corporation, they have aqvised that export of 

,wagons are expected to increase progressively every year. They 
have al80 advised that some wagons 'have been exportd by wagon 
builders direct and those figures are not 'included above. 

7.21. During evidence the Committee enquired whether the' ex-
port figures of the wagons had also been taken' into account in 
building up capacity for wagon manufacture. The representative 
of ,the Ministry stated'that they had not specifically taken eXptJrt 
requirements into account for the purpose. This was of aVery 
recent, .origin. Since the industry had very lim,ltea output,' 'they 
had to develop capacity not only for, their own' requirements, but 
something for export, They had ~  a certairi export hlnrket. 
They would allow it to remain and not curtail it as it was earning 
foreign exchange. 

7.U. The Committee note that export of wagons is handled by 
• thCl ProJects and Equipment Corporation ~  India, a subsidiary of 
S,.T£. aDd that wapns for ~ are, 'built In the private sector -l . t . ! J' ," ' _ . , ' • • • 

ind,ustrlal WlltS. The Committee ,athered the impreuiOD that there 
i. ~ scope· for the exPort of wapna fro. this country particu-
lady to African and Middle Eastern countries. The Committee have 
already emphasised the need of continuity of orden for the wagOD 
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bldldiDc UDita to _aRe their eeGDomie visbUit, _ eftIdeat .ork· 
m,. They would, therefore, IUIlest tlast there should he atmo.t 
eoordiDatioD aDd coopentioD betWeeD the BailwsJl. the Project. 
sDd EquipmeDt CorporstioD of bdla ad Steel PlaDta to fDcreue 
the exportable surph .. of waroaa to fore. couDtrieII .. well .. te 
regulate export orden ad Railways orden m sach. W., that 
WSpD buildiDc UDits have condDulty of orden. 

NEW DlUu; 
April 25, 1973 
V ClU4khA 5, 1895 (S) 

R. K. SINHA, 
ChGirmcm, 

R4ilwOJ,I CO'tl""CiOn Committee. 
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APPENDIX 

A,tuGl Wevo" PTodIIc,wn ill Railr.tlQ.1 

Name of the Railway Bex BOI 8HS CR BVG THA 0 TOH TAL TPGL 
Wortahopa 

Matunp 198 12 22 

Jhanli 32 60 

Klllchrapara 138 40 

Uluah 114 30 2 14 

Jamalpur 55 
Aminur 133 2 4 
Japdhri 36 30 

Jodhpur 

Alambllh 

Gorakhpur 

Blkaner 

Sama.dpur 

Golden ~  264 295 13 51 

La1lquda 14 

Mahalaxmi 347 31 

Junapdb 

Almer 

KharllPur 35 
.. __ ._._--_., 

TOTAL IN UNITS 53S 40 2 840 256 22 120 141 2 14 
. TOTAl in FWS 1337'5 100 10 840 256 22 120 141 2 14 

.. ~ ~  -



,.:. ;.'" 111 
u (P) 

WtIf'/uMpj dHrlff' 1967-68 

TM BOX TBT Flats MeR MBR MBOC:,te MBVG Hop- Yater Total 
Y. • PI" Taak u. PY •• 

39 a7' 27· 
9a 92 

178 44S 
160 160 

5S 55 

4 143 3So'S 
66 66 

7 4 ao 31 62 

37 37 !7 

73 7 80 10 

I 

~ 159 '94 'SJ 
62J 101, 

23 3 40 74'S 

37' 318 
32 3a sa 

6 64 70 140 

27 62 62 

41 23 27 39 35 13 227 20 108 7 I 2,13 

41 S7'S 27 39 35 26 454 40 108 7 I 3618 
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APPENDIX VI 
(VUk pua 6.,0) 

AtI"Qft l/lUd 0/ 'all foods trains' 

BROAD GAUGE 

1969-70 1970071 1971-73 
CBNTRAL Steam' 13' 1 13'2 13'z 

Diesel E1ec, 23'1 23'7 2'-'4 
Diesel Hyd, & Mech, 9'61 7'92 8'86 
Blec, {D.c, IS" 17'7 ZO'4 

A. C, 27'0 28'1 30'0 
All traction' . 17''- 18'3 19'3 

EASTBRN Stellii . 10'0 9,85 9''-7 
Diesel Blec, 25'3 z4'7 23'7 
Diesel Hyd, & Mech, 20'6 
Electric z8'9 27'7 z6'S 
All traction 19'8 18,8 17'9 

NORTHBRN' Steam ' 10,6 10'2 9'97 
Diesel EIec, 24'0 Z4' 1 23'3 
Diesel Hyd, & Mech, JI'4 10'8 7,86 
Electric z5'7 z6'6 Z4'4 
All traction 16'7 I7'Z 17'Z 

NORTH EASTBRN lZ'Z 13'3 II' 8 

NORTHEAST FRONTIER J 5' I IS'7 1.-'0 

SOUTHERN' Steam ' I1'4 JI'6 IZ'7 
Diesel E1ec, ZO'I 19'9 zo'8 
Diesel H&,d, & Mech, 21'0 
All Traet n ' 16'z 16'4 17,6 

SOUTH CBNTRAL Steam ' 11'9 J:z'7 J:z'S 
Diesel EIec, ZO'O zO'S ZO'Z 
All Traction IS'S 16'6 16'7 

SOUTH EASTERN Steam ' lZ'4 lZ'S 12·6 
Dietel E1ec, 24' 1 24'6 24'6 
Electric 23'8 23'1 22'0 
All Traction 19'8 ZO'I 20'0 

WESTERN Steam • 13'9 13'5 13''-
Dieael Elec, 22,6 21'7 22'Z 
Alit raction . 16'z 16'1 16'8 

Starn ' '2'1 IZ'O 11'9 
A"erqe for B, G, Diesel IDee, 22'9 22'9 22'8 

Blectric 25'S 25'2 24'2 
AlltDc:tion 17'7 17'9 18""2 

l1I2 



183 
MBTRE GAUGB 

1969-70 1970-71 1P71-71 

CBNTRAL 16'1 IS" 16' I 

NORTHP..RN· Stftm ' 15'5 15'8 1,'8 
Dinel' 2]'5 24'1 Ii' 5 AllTrlction 16'4 17' I '0 

NORTH EASTERN Steam' 12': 12'1 12,6 
D_I Blee, 11' 20'0 20'0 
All Trac:tion 12', 12'3 13' 8 

NORTHEAST FRONTIBR Steam "68 "65 14'0 
Diesel Blee, 11'2 18,6 11' 5 
AU Traction 14'5 14" 14'1 

SOUTHERN • Steam ' 14'4 11'3 14'4 
Dietel IDee, 19'0 I 'I 17" 
Electrie "~ 18" 18'5 
AU Traction 15' 15'6 15'7 

S OUT}{ CBNTRAL Steam ' 11'3 12'4 13'3 
Dietel Blee, 14" 14'0 13'4 
All Traction 1]'0 13', 12'] 

WESTERN Starn· 14'4 14'5 14'8 
Dinel Bke, 30'5 20'6 10'7 
Dieae! Hyd, & Meeh, 14'0 II" 15'] 
All Traction 16,8 16" 17'] 

(Steam ' :ti :l'1 13'4 
A vcraBC for Metre GBuae 1. Dine! ' '7 18'2 

Ii!Iectric 1,.4 18" 18'5 
AU Traction 14'9 14'7 14'9 
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(Vick para 6. 114) 

Total AIfIOUIII 0/ D-rat. RUJluldfr_ tM Stul Plarw durint J970-7J and 
197J-72 

Railway 

SOUTH EASTERN 

EASTtiRN • 

' ........... 

Steel Plan" 

(J) Rourkela 

(2) BhUal 

(3) Tall Iron & Steel Co. 

(4) Indian Iron & Steel Co. 

(5) Indian Iron & Steel Co. 

(6) Durppur • 

TOTAL 

DemUl'l'llF c:haraes collected 
durin. 

J970-71 197J-72 

RI. RI. 

35,72,889 40,16,674 

54,03,084 39,72,869 

35,71,152 42.87,265 

2,92,898 2.34,372 

22,910417 28,31,6II 

39,08,934 54,39,318 

1,90040.374 2,07.82.109 

----------, 
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APPENDIX X 

(Vide para 3 of Introduction) 
List of individucd,,!orga.nisations who have furnished memorandG 

to the Railway Convention Committee. 

(1) Members of Parliament 

1. Shri D. D. Desai 
2. Shri D. C. Goswami 
3. Sbri S. Jaipuria 
4. Shr! Kalyan Chand 
5. Shri E. R. Krishnan 
6. Shri N. N. Pandey 
7. Shri Ramavatar Shastri 

(2) State Governments 

1. Government of Andhra Pradesh 
2. Government of GUjarat 
3. Government of Kerala 
4. Government of Madhya Pradesh 
5. Government of Mauipur 
6. Government of Orissa 
7. Government of Pondicherry 
8. Government of Tripura 
9. Government of Uttar Pradesh 

10. Delhi Administration. 

(3) R4tlw4ymen's Unions 

1. National Federation of Indian Railwaymen, New Delhi. 
2. National Railway Ma.zdOor Union, Bombay. 
3. Northern Railwaymen's Union, New· Delhi. 
4. N. E. Railway Mazdoor Union, Gorakhpur. 
5. South Eutern Railwaymert's Union Kharagpur. 
6. S.E. Railway Class II Officers Association Calcutta. 
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7. Western Railway Employees' Union, Bombay. 

(4) Chambers of Commerce and Industry, etc. 

1. The Ahmedabad Mill Owners' Association, Ahmedabad. 
2. The All India Federation of Transport Users' Association, 

Bombay. 
3. The All India Manufacturers' Organisation, Bombay. 
4. The Associated Chambers of Commerce and Industry of India, 

Calcutta. 
5. Belgo-Indian Chamber of Commerce and Industry, Bombay. 
6. Bhara.t Jute' Sellers Association, Calcutta. 
7. Bombay Commuters Council, Bombay. 
8. Eastern Bihar Divisional Chamber of Commerce and Industr-

ies, Bhagalpur. 
9. Federation of Indian Chamber of Commerce and Industry, 

New Delhi. 
10. Federation of Associations of Small Industries, New Delhi. 
11. The Hyderabad Karnatak Chamber of Commerce and Industry, 

Gulbarga. 
12. Indian Chamber of Commerce, Ca.1cutta. 
13. The Indian Chamber of Commerce, Coehin. 
14. Karnatak Chamber of Commerce and Industry, Hubli. 
15. The Madras Chamber of Commerce and Industry, Madras. 
16. North Bihar Chambers of Commerce and Industry, Muzaffar-

pur. 
17. Northern India Chamber of Commerce and Industry, 

Chandigarh. 
18. Punjab, Haryana and Delhi Chamber of Commerce and In-

dustry, New Delhi. 
19. The Southern Gujarat Chamber of Commerce and Industry, 

Sur at. 

(5) Professional Organisations I .. 

1. Indian Institute of Management, Calcutta. 
2. Indian Institute of Public Opinion (P) Ltd., New Delhi. 

3. Indian Railways Electrical Engineers Assaciation, Calcutta. 

4. National Institute for Training in Industrial Engineering, 
Bombay' 
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(6) Retired Railway Officers 

1. Shri D. N. Chopra, Ex. General Manager, S.C. Railway. 
2. Shri G. D. Khandelwal. Chairman. Railway Board (Retd.). 
3. Shri K. B. Mathur, Ex. Chairman, Railway Board. 
4. Shri K. K. Mukerjee, Ex. General Manager, Eastern Railway. 
5. Shri P. N. Murthy, Ex: General Manager, Railway Electrifica-

tion, Calcutta. 
6. Shri V. T. Narayanan, Ex. General Manager, Southern Rail-

way. 
7. Shri L. A. Natesan, Economic Adviser (Retd.), Ministry of 

Railways. 
8. Shri J. B. Rao, Ex. General Manager, North Eastem Railway. 
9. Shri D. V. Reddy. Ex. General Manager, North East Frontier 

Railway. 
10. Shri N. S. Swaminathan, Ex. Member (Traffic) Railway 

Board. 
11. Shri S. P. Tonse, Ex. Director, Electrical Engineering. 

(7) Public Undertakings 
l. Bureau of Public Enterprises, New Delhi. 

2. Cement Corporation of India, Ltd .• New Delhi. 

3. Fertilizer Corporation of India, Ltd., New Delhi. 

4. Food Corporation of India Ltd., New Delhi. 

5. Hindustan Salts Ltd., Jaipur. 

6. Hindustan Steel Ltd., Ranchi. 
7. The Minerals and metals Trading Corporation of Indu. Ltd., 

New Delhi. 
8. National Mineral Development Corporation Ltd., New Deihl. 

9. Oil India Ltd., New Delhi. 

(8) Other Individuals 

l. Shri Rishab Das Jain, Sri Ganga Nagar, Rajasthan. 

2. Shri R. P. Srivastava. 71179 Swarup Nagar, Kanpur. 
3. Shri B. L. Joshi Cio. Dharmyug, Weekly, Bombay. 

4. Shri Rajendra Pal Sharma, P.O. Mohakampur, Distt. Etah. 
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APPENDIX XI 
(Vide ~ of Introduction) 

Reference to 
S. No. Para. No. of Summary of Recommendationslcon.clusions 

1 

1 

2 

the Report 

2 3 
--------- . __ . __ ._----_._--_.- _ ... - ... _._--

1.21 

1.22 

The Committee note that wagon. reqUirements 
are related to freight traffic which is assessed 
for a Five Year Plan period. They regret to 
note that there have been persistent ~  
in the materialisation of traffic compafed to the 
assessed forecast. During the T)1ird Plan, 
originating freight traffic of 2(5 mJl.Uon tonnes 
Was anticipated for the last year of the Third 
Plan (1965-66). Against this, the actual traffic 
moved by the Railways was 203 million tonnes. 
The originating freight traffic. during the last 
year of the Fourth Plan (1973-7'\) was estimat-
ed at 264.7 million tonnes which was reduced 
to 240.5 million tonnes at the time of Mid-term 
Appraisal. Against this, the present indications 
are that not more than 215 million tonnes of 
traffic will be moved. 

The Committee are disturbed to note that 
during the Fourth Plan while the originating 
freight traffic fell from an estimated flgure of 
265 million tonnes to about 215 million tonnes, 
the Plan provision for the Railways has been 
reduced from Rs. 1,525 crores to Rs. 1,400 crores 
only. The .committee regret to observe that 
heavy capital expenditure has been incurred by 
the Railways in creating traffic capacity which 
has been far in excess of the requirements of 
traffic actually moved. Thus scarce resources 

------... ~ ~ .. -.--,---.--.--------.. 
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• 

:a :1.23 

3 

which could have been UIed in other sectors of 
the economy more purposefully, have been 
spent by the Railways, resulting in over-
capitalisation. 

The Committee are also concerned to note 
that there have been shortfalls in the move-
ment of traffic of major commodity groups like 
steel plants traffic, coal, general gooda etc. both 
during the 3rd Plan period and the 4th Plan 
period. In thia connection, the Committee 
would like to invite attention to the 22nd and 
49th Reports of the Public Accounts Committee 
(Fourth Lok Sabha) in which that Committee 
had commented upon inaccurate forecuting of 
freight traffic during the Third Plan and the 
persistent tendency of the Railway Board to 
over-estimate traffic requirements, particularly 
in respect of major commodities--coal, steel 
plants traffic and general goods traftlc and had 
emphasised the need for planning for rail capa-
-eity on a more realistic basis. The Committee 
note that inspite of the _recommendations made 
by the Public Accounts Committee the forecast 
·of freight traffic in respect of those very com-
modity groups OU. coal, steel plants traffic and 
general goods traffic again proved inaccu-
rate during the Fourth Plan. 

~  The Committee regret to point out that the 
lessons underlined bv these shortfalls have not 
been learnt by Government; otherwise they can 
lee no reason why the estimates continue to be 
grossly inflated. In the Fourth Plan Mid-term 
Appraisal it has been admitted that "inaccurate 
forecasting has.............. led to Inadequate 
facilities in some areas and under-utlllsation of 
capacity in others. In some cases, the original 
linkages (particular collieries to particular 
washeriea, washeries to steel plants, iron ore 
mines to ports and coalftelds to thermal plants) 

.---. - ----_ ... - .. _ .. _-_ ..... _---- ----... _--
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which form the basis of planning for railway· 
facilities have had to be revised by major· 
users ..•. " 

1.25 The Committee would like Government to· 

1.26 

1.27 

exercise extreme caution in planning for the' 
movement of major commodities by Railways 
so that the traffic forecasts for the Fifth Plan, 
are realistic and there are not wide divergenc-
ies between forecasts and actual materialisation. 
of freight traffic. The Committee would also 
like to point out that as the production of steel 
is mainly in the public sector and a Holding 
Company has been set up for the purpose, it. 
should be possible for Government to forecast 
more realistically the traffic requirements for 
the movement of steel traffic-both raw mate-
rials and finished products, particularly, when 
the Hindustan Steel has a well-organised and' 
integrated Sales Organisation to regulate the-
movement of finished steel. 

The Committee need hardly point out that ., 
the raw ma.terial particularly iron ore is now 
being increasingly supplied to the Steel' Plants, 
either by captive mines or by National Mineral 
Development Corporation, a public sector under-
taking. There should, therefore, be no diffi--
culty in realistically determining the movement 
of iron ore to steel plants. Similarly for export 
of iron ore, it should be possible to determine· 
in detail and well in advance the traffic require-· 
ments in this regard, as Metals and Mineral' 
Trading Corporation and National Mint"l'al Deve-
lopment Corporation-both public undertak- . 
ings-occupy a dominant ~ 

As admitted by Government, the dit'ftculties: 
in respect of coal have been due to non-linking: 
of raw material producing units like coal mines._ 
washeries, ore mines to consuming unit3 like: 
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steel plants, thermal plants, etc. Since the coal 
mines have also beerl larply nationalised and 
steel plants and thermal stations would be major 
consumers of coal in future, it should be possi-
ble for Government to determine this linkage 
more realistically. The Committee would like 
to draw pointed attention to the fact that the 
Thermal Stations would become chief colUlumers 
of coal in the Fifth Plan and a careful and 
detailed planning should therefore be done to 
ensure that the supply of coal to thermal sta-
tions flows smoothly as per reqUirements. 

1.28 The Committee trust that Government would 

1.29 

" 1.30 

gain from past experience and taking the pre-
sent realities into account, would be able to 
assess freight traffic particularly in regard to 
major commodities, realistically lor the Fifth 
Plan. In particular, Government should ensure 
that investment is not made in creating facilit-
Ies which later on are not put to operational use. 

The repretentatives of the Ministry of Rail-
ways, in their evidence before the Committee, 
have urged that the main criterion for seeing 
whether or not the Railways have fulfilled the 
traftic reqUirements, should be in terms of net 
tonne kilometres, rather than merely originat-in, trafBc. It has been claimed that agailUlt the 
target of 152 billion tonne kilometres to be carri-
ed in the last year of the Plan, the Railways 
hope to carry 150 billion tonne Jdlometre&, thus 
very nearly fulfilling the target. 

As far as the Committee are aware, in all the 
successive plalUl. the emphasis has been on origi-
nating traffic. though lately. in various reviews 
particularly Annual Reports of the Railways. 
more and more emphasis is being laid on tonne 
kilometres carried. rather than on mere origi-
nating toDna,e. The Committee would like 
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this matter to be examined in all its aspects by-
the Planning Commission and Government, in-
order to come to a. definite decision whether the-
target should be laid down in terms of origInat-
ing traftlc tonnage, or in terms of both tne load"' 
and the distance carried, W. tonne kilometres. 
If the latfer criterion is accepted by GOvern-
ment as the rational method. for detennining 
the investment etc., the Committee have no--
doubt that the Planning Commission, Ministry 
of Railways in consultation with the Ministry 
of Finance, would also evolve suitable criterioll' 
for determining the number of wagons, loc;o-
motives etc., which would be required for the-
movement of anticipated traffic. The Committee-
would also like Government to. settle this matter 
with utmost expedition so as to leave no room 

• for ambiguity in this behalf in the Fifth Plan. 

1.31 
& 

1.32 

The Committee note tha.t for the Fifth PlaD 
the originating freight traffic has been estimat-
ed by the various Ministries at 340 mmton 
tonnes but the Railways' own assessment is 28&' 
million toMes by 1978-79. 

The Committee note that assessment of trafBc-
requirements is tione by tOe Working Group· 
which includes representatives of various Eco-
nomic Ministries, Public Sector Undertakings: 
and the Planning Commission. The maiD' 
working group is headed by the Chairman, Rail-
way Board while the other working group is 
headed by the Director of Planning (Ran ways) . 
It is surprising that in spite of the Railways 
having the main say in assessing the traffic re-
quirements over a. plan period, ther£' have been, 
such wide variations in estimated aDd actual 
materialisation of freight traffic. The Commit-
tee cannot help feeling that the RaIlways are--
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largely to blame for the faulty estimates of 
freight tramc. It appears that Railway om· 
cera in the fteld i.e., Zonal and Divisional Rail· 
way Offtcers, are not fully associated with the 
assessment of freight traftlc in their areas and 
that the estimates of freight traftlc indicated by 
the Central Ministries and project authorities are 
not got reviewed in detail taking advantage of 
the actua.l fteld conditions which are well known 
to the Zonal Managers I Divtsional Superinten-
dents who are fully aware of actual progress of 
the projects and reqUirements. The Commit-
tee consider that this should be done invariably 
on a continuous baais. 

The Committee note that the Industrial and 
business community is also not actively aS80-
ciated with anesaing the long term traftlc re-
quirements for the plan period. The Committee 
consider that each zonal railway should allo 
make detailed studies of the long term freight 
traffic requirements of the main trading and 
manufacturing interesta and centres served by 
them in association and coordination with the 
industrial and busineu interests takJng into ac-
count the new industries etc., likely to come up 
in the area. 

The Committee hope that on the basis of 
experience gained during the four plan periodJ, 
Government would exaJpin. in depth the main 
reasons for faulty estimates of freight traffic 
and take ef'lectlve remedial me8lUl"el to eDlUl'e 
that the requirements of freight trafflc are 
assessed realisticaUy for tbt Fifth and sub-
sequent plan periods. 

The Committee note that the Railways pro-
cured a total of 1,44,789 wagons during the 
Third Plan. During the 4.th Plan, against the 
original provision of 1,01,532 wagons (in tenDI 
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(tf 4-wheelers) both on additional and replace-
ment account, the Railways reduced their re-
quirements to 71,776 wagons at the time of Mid-
term Appraisal. In addition, provision has also 
been made for 15,000 additional wagons which 
would be adjusted against the 5th Plan. 

The Committee have already referred to the 
.hortfall in freight traffic both during the Third 
Plan and the Fourth Plan periods. Against the 
estiinated goods traffic of 245 million tonnes 
during the Third Plan, the actual goods traffic 
amounted only to 203 million tonnes in 1965-66. 
SimilarJy, against the estimated 265 million 
tonnes of goods traffic for the Fourth Plan, 
only 215 million tonnes of freight traffic is 
likely to materialise in 1973-74. The Rail-
way. have themselves admitted that they 
had surplus rail capacity at the end of the Third 
Plan. Although substantial accretion has been 
made to the wagon ft.eet since then, the freight 
traffic has been leas than even 203 million tonnes, 
which was reached in 1965-66, except during 
1968-69 and 1969-70, when it was 2.04 and 207.9 
million tonnes respectively. Even allowing for 
the increase in lead of freight traffic, it would ap-
pear that the Rallways have sufficient surplus line 
and wagon capacity to handle additional traffic. 
The constraints would appear to be mainly the 
law and order problem, thefts of parts, labour 
troubles and operational ineffiCiency etc. 

l' 1.50 The Committee note that the Railways have 
estimated their requirements of wagons during 

. the 5th Plan between one lakh wagons· for 280 
million toones of traffic and about 2 lakh wagons 
for 340 million tonnes of traffic. They further 
Dote the anxiety of the Railways that wagon 
availability should be ahead of demand. While 
the Committee fully share the view of the 
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Ministry of Railways that the waaon capacity 
should be ahead of the demand and Ihould not 
act as a bottleneck, they would like the Rail-
ways to keep in mind the surplus wagarr' capa-
city already with them. According to their 
own admission, the Railways could move 'upto 
5 per cent additional traftic: if facton beyond 
their control were removed. The Committee 
further feel that with the ilicreased introduction 
of electric and diesel traction for hauling goods 
traffic, the existing wagons can move substan-
tial additional freight trafttc. The Committee 
have also referred in subsequent chaptel'l to the 
scope for better and more efficient tallisation of 
wagons than at present. The Committee hope 
that with more efficient utilisation of wagons 
and reduction in the detention of w&8ons 
by trade, for which various steps have been 
taken by Govemment the availability of exist-
ing wagons for movement of traffic would im-
prove considerably. 

The Committee would, therefore, like to 
stress that while assessing the requirements of 
wagons for the Fifth Plan, all tbese aspects 
should be taken into account. Further, norms 
should also be laid down for each ~'  of wagon 
for movement of freight traffic. 

The Committee have no doubt that with a 
well-knit operational organisation with over 
hundred years' experience and the existence of 
Efficiency Bureau, the Railways would be able 
to lay down scientific criteria for assessing the 
requirements ,of various types of wagons for the 
movement of freight traffic. The Committee 
see no reason why the criteria should not take 
into account normal increase in the lead of 
freight traffic and increawe in ~ Tonne kilo-
metres. 

The Committee would also llke the Govern-
ment to ensure that the cushion for movement of 
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freight tramc. if created. should be specifically In-
dicated as a percentage of the total wagon fteet 
and kept separate from the normal complement 
of wagons. The financial and operational impli-
cations of the creation of the cushion should also-
be clearly indicated and reviewed from time to 
time and published in the Annual Report of the 
Railways. The Committee would like to point 
out that the justification for the extra cushion 
would lie in fully satisfying the day ta day de-
mand of the Trade and Industry for the movement 
of goods so that there are no complaints from any 
quarter in this regard. 

The Committee further suggest that the reserve' 
fteet of wagons-i.e. cushion-should be utilised 
only after approval by the Railway Board so that 
a constant watch is kept on the efficient utilisa-
tion of the normal Beet of wagons and the reserve 
fteet is used, where absolutely necessary. In this 
connection the Committee would also like to in-
vite the attention of the RaUways to the observa-
tions made in the Report of the Study Team and 
the main Report of the Administrative Reforms 
Commission on the Railways wherein they have' 
not favoured a large cushion of wagons and had 
observed that excessive stocks of wagons lead to 
slackness in utilisation and poor auttum. 

The Committee feel that chronic under-
utilisation of wagon capacity leads to slackening 
of standards. It appears that over-cautious pro-
cedures adopted by the Indian Railways have' 
adversely affected wagon utilisation. To get the 
maximum advantage from the heavy capital ex-
penditure incurred (!Ver four PJ.an· periods, It Is' 
necessary that there is Intensive utilisation of 
the equipment so that increased' trafftc can be' 
handled with the existing resources. 
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aD 1.71 The Committee note that more than 6 typal 
of wagons are ava.Uable on the Railways fur 
public traffic and that no norms have been laid 
down to determine type-wise reqUirements of 
wagons. As stated by a senior retired Railway 
Officer, the Railways have concentrated on the 
C'unstruction of wagons with heavier capacity 
which can only be used for bulk transport of 
goods. Since there have been general complaints 
regarding the inadequacy of covered wagons, 4-
wheeler wagons and tank wagons, it is necessary 
for the Railways to asseSs the requirements of 
various types of wagons scientifically and in a 
detailed manner so as to fully meet the demand 
for the movement of traftlc both on trade account 
and Govt. account. The Committee recommend 
that the Railways should .assess their require-
ments of all types of wagons with reference to 
the demand for each tYPe of wagon and should 
also fix norms for each type. 

21 1.72 The Committee would also like to point out 
that the types of wagons used by the Railways 
should be suited to the freight traffic and types 
of commodities that are moved. For this purpose 
the Railways should take full advantage of the 
design and research facilities available with them 
and evolve the most suitable types of wagons 
which would give the best results. The Com-
mittee have, no doubt, that the Railway. would 
take note of the development in the designs 
and types of wagoDs taking place all over the 
world in order to evolve the best type for their 
own use. It is necessary that manufacturing 
facilities too are synchronised for the produc-
tion of new designs of wagons 80 as to meet 
the requirements thereof. 

22 1.73 The Committee would at.o like the Railway. 
to maintain a record of the demand and utilisa-
tion of each type of wagon as well as its idle· 
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time so that a check is kept on the real require-
ment for each type of. wagon and imbalances, if 
any. in the availability of wagons of ~ 
types are remedied at the earliest and wagons 
are made available to the indentors without 
delay. 

2.23 The Committee note that there are 16 wagon 
2.24 building units in the private sector, with a 

lincelllCed capacity of 40,869 w&goll8 per year 
and installed capacity of 31,059 wagons per 
year in terms of four-wheelers. Of these, 3 firms 
are stated to have been closed while two others 
have not been produCing wagons against Rail-
ways' orders. There are thus only 11 firms in 
the private sector for manufacture of wagons 
with licensed capaciiy IC1f 30,125 and installed 
capacity of 26,575 wagons in terms of four-
wheelers. 

The Committee are constrained to note that 
the production of the wagon builders in the 
private sector has been coming down from 
13,956 in 1967-68 to 6,543 in 1921-72. According 
to the Railways, the best achievement of private 
wagon builders was in 1964-65 when they produc-
ed 27,000 wagons. The existing decline in wagon 
production in the private sector is stated to be 
due to severe cut in wagon requirements by 
the Railways and consequential cutting down 
of orders on the wagon builders for two years. 
Since July 1972, the Railways have, however, 
placed substantial orders on the wagon build-
ing industry. 

2.25 The Committee note that 18 Railway Work-
to sbapa were partly engaged In wagon building 

2.27 activity during the last five years but on ac-
count of Increase in overhaul load, those work-
shops are now used for repair work. At pre-
sent, manufacture of wagons has been restricted 

- - --- _. ---. ----------
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to three Railway Workshops only, namely,. 
Amritsar Workshop, Golden Rock Workahop 
and Samastipur Workshop whose capacity in the· 
current year is 2.860 wagons but will be increu-
ed to 4,lOO wagons from next year onwards. 

The Committee note that the Railways are in 
the process of formulating their wagon require-
ments far the Fifth Plan which are placed at 
1.09 lakh wagons for 280 million tonnes of traBle 
and at 2.3 lakh wagons for 347 million tonnes 
of traffic. 

The Committee are at the firm view that the 
Railways can meet all their wagon require-
ments for the Fifth Plan from the existing manu-
facturing units. The Railways' three Workshops 
have a capacity of 4,000 wagons. According to· 
the Railways themselves, the 11 wagon manu-
facturing units in the private sector have a 
licenced capacity of 30,125 wagons and installed 
capacity of 26.575 wagons. In addition, about 5,000' 
wagons can be manufactured in the 5 units . 
which are closed or are not producing wagons at 
present. Thus the total available capacity for 
wagon manufacture in the country is about 35,000' 
wagons per year, which is sufficient to meet the 
requirements. 

The Committee note that the Railways have 
now restricted the manufacture of wagons to the 
three Railway Workshops at Amrltsar, Golden 
Rock and Samastipur Workshops. The Com-
mittee feel that with the Increasing electriflca-
tion and dieselisation of the RaUways, the re-
quirements of maintenance wo11kabops on the 
Railways are bound to be greatly redUced. It 
is, therefore, imperative for the Railways to 
prepare a long term plan for the rationalisation 
of maintenance workshops on a functl<mal buiJ 
and utilise the surplus workshop capacity for 
the building of wagO,nll and passenger coaches 
by installing balancing plant and machinery. 
where necessary. The Committee have no aoubt 

~ ... -.- ,.--------- ... '~ ... -.. ' , ..•.. _ .... __ ._-----
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that thiS would not only enable the reactivisa'-
tion of the existing railway workshops which 
are languishing for want of adequate work but 
would also go a long w,ay in meeting the growing 
railway requirements for wagons and coaches, 
The Committee desire that Railways should also 
consider the question of expanding the manu-
facturing capacity in the existing three Railway 
Workshops as also other workshops which in the 
past were undertaking wagon manufacture . 

2.29 The Committee note that wagon build's. 
ing industry is extremely vulnerable and is 
unable to withstand wide fluctuations of orders. 
The Committee would like the Government to 
prepare a long term plan with a view to ensure 
that regular orders are placed on these manu-
facturing units so as to ensure continuity of 
work in them. They may also be given other 
necessary assistance as in the past to put them 
on sound working footing. 

2.30 The O:nnmittee would further suggest that the 
Railways should approach the Ministry of In-
dustrial Development to see whether the three 
units (Mis. Rayman Engineering Works, Cal-
cutta, Mis. Mackenzie of ~  and Mis. Singh 
Engineering Co. Kanpur) which have been 
closed, could be restarted as valuable equipment 
and machinery is installed in them. Government 
should also see whether Mis. Arthur Butler 
which has been closed due to the differences 
among the partners, could be taken over by the 
Government with a view to commence produc-
tion of wagons as machinery and skilled man-
power is available there. 

2.31 For ensuring continuity of work to the wagon 
manufacturers, the Committee would like the 
Government to explore the possibilities of ex-
port of wagons to the maximum extent possible 
after meeting Railway requirements and to 
synchronise export orders and Railway orders in 
such a way that the wagon manufacturing units 
have continuity in getting orders. The Commit-

- .. ---.----.. ~ ... -- .. -"--'''--' .. _. --_ .. _ ...... _._--------
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tee need hardly ~  that adequate assis-
tance in the matter of provision of steel and 
other inputs may also be ensured to them to the 
extent possible. 

The Committee note that the Ministry of 
Railways are considering a proposal for setting 
up of a modern wagon manUfactUring unit in the 
Railway sector with an annual rated capacity of 
4,000 broad gauge wagons. The estimated cost 
of the unit is Rs. 3.4 crores, exclusive of the cost 
of the colony. 

The Committee have in para 2.27 stressed that 
the existing wagon building capacity in the 
country, both in the private and Railway sector, 
is sufficient to meet the full wagon requirements 
of the Railways during the Fifth Plan. Moreover, 
they have already recommended the rationalisa-
tion of the existing Railway Workshops and utili-
sation of spare capacity in them to augment the 
wagon. and coach building capacity in the Rail-
way sector as well as the reactivisation of the 
closed wagon manufacturing units in the country. 
The Committee would like to stress that the 
Railways should meet their future requirements 
of wagons from the existing units in the coun-
try particularly the existing Railway Work-
shops which in the past were undertaking' 
wagon manufacture. ~ see no justification 
whatsoever for the setting up of a new unit 
for the purpose pf wap manufadture. The 
Committee note that for the present the Rail-
ways are not going ahead with their proposal 
for the Setting up of the new wagon manufac-
turing unit. 

The Committee nnte that the wheel and axle 
are at ~  produced at Ourgapur Steel Plant 
sets for meetin, the requirements of Railways 
and the Tata Iron and Steel Co. (TlSCO). The 
capacity of the Durgapur Plant is about 45,000 
wheel sets per year while that of TlSCO is about 

---_._--_. __ ._-------------
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3000 wheel sets per year. At Durgapur, addi-
tional machinery has been obtained to step up 
production to 70,000 to 72,000 wheel sets per year. 
Against this, the maximum output of Durgapur-
Plant has been 14.470 wheel sets in 1967-68. This 
production also has been coming down since then 
and last year they produced only 7500 wheel sets. 
Recently, they have indicated that they could 
supply only 7200 wheel sets per year. TISCO 
have also indicated that they could supply only 
2160 wheel sets per year. To meet the shortfall of 
wheel sets the Railwa,ys have been importing 
them from year to year and the imports amount-
ed to about Rs. 8 crores in 1972-73. 

The Committee note that the Railways have-
decided to set up an additional Wheel and Axle 
Plant to supplement available capacity in the 
country at an estimated cost of about Rs. 17 
crores, with a foreign exchange component of 
Rs. 5 crores for plant and machinery. In addition 
there would be foreign collaboration in the manu-
facture. The capacity of the proposed plant is 
expected to be 22,000 wheel sets per year. The 
Ministry of &teel have also agreed to the proposal 
to set up the Plant in the Railway sector. 

The Committee are greatly disturbed to note 
that the Railways are setting up ,a Wheel and 
Axle Plant costing about Rs'. 17 crores with a 
foreign exchange component of Rs. 5 crores and 
involving forei.gn collaboration, when, besides 
a capacity of about, 3,000 wheel sets in the Tata 
Iron and Steel Co., Jamshedpur" the Durgapur-
Steel Plant has a capacity of 45,000 wheel sets. 
-In addition, the Du;rgapur Steel Plant had also 
obtained machinery to increase the capadty to> 
72,000 wheel sets per year. It is a matter of 
great concern that against an installed capaclty 
of about 75,000 wheel sets per year in the COUD-
11)'. the actual supplies are below 10,000 wbeer 
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sets,resulting in an iMport of about Rs. 8 crores 
during the current year: Taking into account the 

. ~  of Railways for wheel sets during 
the Fifth Five Year Plan at about 76.000. it is 
evident that the existing ca.pacity in the country 
is sufficient to meet them. . 

The Committee are not aware whether any 
inquiry has been made into the dismally poor 
production of wheel ~  by the Durgapur Steel 
Plant and whether the same could not be gE'ared 
to produce upto its rated capacity by taking ade-
quate remedial measures. 

The Committee are unable ,to appreciate the 
statement of the Ministry of Steel that the maxi-
mum that could be produced in the Durgapur 
Steel Plant would be 30.000 wheel sets per year, 
when 'the capacity has been increased upto 72,000 
wheel sets per year. While the Committee would 
like the requirements of the Railways for wheel 
sets to be met in ful)." U1ey would strongly :ltress 
that' a high powered technical committP.e should 
go into the ~ ~  of wheel sets at 
the DurgapurSteel Piant and examine whether 

~ ~  not, be ~  to reach the maxi-
mum capacity to ~ ~ full Railway require-
ments. It has to be recognised that apart from 
non-utilisation ~  the iulrtalled capacity ot the 

~  Plant for 'the production of wheel 
sets on which heavy capital expenditure h&s been 
incurred, the setting uP. qf a new wheel &et plant 
in the Railway sector would a1ao cost over Rs. 17 
crores and would' take a long time to grow up. 
The ~ '~  ~~  of ~ opinion that it would 
be far more economical if the Durgapur Plant 
could be put on its feet and brought to its rated 

,capacity by makirtg'J'I.ecessary ~ '  

"'The · Committee .. ~  recommend that 
"tiefore planhln'for' ~ ruth Plan demand, the 
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whole matter regarding increasmg the capacity 
of the Durgapur Steel Plant to its rated capacity 
should be gone into by the high-powered techni-
cal committee suggested above. 

The Committee recommend that it is final-
ly decided to set up the wheel and axle plant in 
the Railway sector, the matter should bt' placed 
before Parliament to enable Members to con-
sider the matter fully. 

The Committee 'ote that while the ownership 
of wagons among the different' ZOnal Railways: 
fixed according to the workshop capacity on each. 
Railway for periodical overhaul of wagons, the 
wagon holdings of each Railway are fixed on the 
basis of traffic requirement. Each Zonal Railway 
is given a credit balance for the ownership in 
excess of requirements or debit balance for the 
requirement in excess of ownership. The Com-
mittee note that under this system while some 
Railways are regularly credited with hire and 
penalty charges, others are continuously debited· 
with these charges. In some cases. the credit and 
debit charges range between Rs. 3 to 5 crores 
annually. The Committee note that such finan-
cial adjustments in the transactions of different 
Railways are necessary to have a complete self-
contained account for each Zonal Railway. Ac-
cording to the Railways, the cQ,pacity for perio-
dical overhaul of wagons could never be equal 
to the traffic necessities of the Zonal Railway 
and thus these heavy adjustments would continue' 
to be carried out. 

While the Conunittee appreciate the need for-
having self-contained financial accounts for ~  
Zonal Railway to ascertain their operational em:.. 
ciency and the p!'ofit and loss incurred· by them' 

--------- .-.... _-_ .. _---_._---
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during each year, they are unable to agree rnat 
the ownership of the wagons should be ~  to 
the workshop capacity for periodical o\'crbaul 
in that zone as under the existing set up this 
capacity could never equal the waeon require-
ments. The Committee feel that ownership of 
wagons should not be related to workshc.p ('spa-
city for periodical overhaul and that ownership 
and holdings of wagons in each Zone should coin-
cide to the largest extent possible. 

The Committee have already suggested ratio-
nalisation of ~  capacity on functional 
basis on the Railways. They feel that while each 
zonal Railway may have self-sufficJe.1cy in rcs-
pect of minor rt!pairs and ~'  maJor re-
pairs and large scale overhauls should ~ carried 
out in special ma.,or workshops havinr, the neces-
sary facilities which should be centrally control-
led. This has b.'come all the more ~  on 
account of incr!,.sing dieselisation anu electrifi-
cation of RailwliJ's which would need rcorguni-
sation of workuwp capacity on the Railways Oil 
functional basis. The Committee find that a simi-
lar recommendation was made by tht:: l\dminis-
trative Reforms Commissi\1n and also by their 
Study Team on Railways, in their Reports. 
Moreover such a system exists on the British 
Railways too. 

The Committee further recommend that the 
whole matter regRrding the ownet.'Shlp .md hold-
ings of wagons by each zonal railw9Y should be 
reviewed in detail so as to ensure that there are 
no major differences in the hoi dings and owner-
ship of wagon.. by each Railway, ~ '  
large scale ~  on account of hire chorgE'S 
etc. 
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35 4.31 The Committee note that till the end of 
1969-70, there was adequate cap'ic!ty on the 
Indian Railways to meet the centre demand of 
trade and industry. The mobility ~ . "gUllS W2.S 
thereafter seriously affected due to the unsatis-
factory law and order situation in J.:a::;tem region 
and also due to the massive scalP mnvcments h, 
connection with Indo-Pak hO;$tl1iti/:,;..... ,,10' I']";' -

, , 

,"," 

,,' .' 

..... ~  ," 

to 
4.35 

. ,I The Committee find that the Railways are 
,.1. now able to meet currently only the indent:> fal-

ling under priorities 'A' and 'B', The traffic unrier 
other categories is affected in varying degref;s 
but the worst affected traffic is priority 'E' traffic 
like non-sponsored coal, ~  bamboo and 
salt etc. ~"  • , 

, •• 1'" ~' .,,', ... While the Committee ~ ~ t the q},-
normal condition, prevailing during lS70-71 and 
1971-72 have seriously aftected Itllllway opera-
tiona, they would like to point au I' that during 
their tours over various Zonal RaHways, the 
Chambers of Commerce and other pubhc organi-
sations have voiced a general l.'Omph.int that 
wagons are even now not availabI£- in adequatt: 
numbers and even the limited supplies are not 
made in time ~  is indicative O! the fact that 
the position has not shown any appreciable im-
provement so far. : .; ',. ' . 

-r .•. , .... ". p •• ~ 

The Committee would, in this ~  fur-
ther like to point out that the threr: non-plan 
years which preceded the launching of the Fourth 
Plan were a period of recesllion and the availnbi-
lity of wagons at that time was consequently 
easy. Even so, they observe th'it as agamst a 
total originatir..g traffic of ~ mi!Jion tonnes 
lifted by the Railways during ~ ;0. the traffic 
during 1972-73 is estimated to be only of the order 
of 203.4 million tonnes. The RRllways have, 
therefore, to examine in some depth the reasons 
for their inability to satisfy fully and in time the 
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requirements of ~  customers with the exist-
ing wagon Beet. In fact, it was admitted by the 
r:4;!presentative of the Ministry dUIing evidence 
that with better utilisation they ('QuId carry upto 
5 per cent additional traffic with the existing re-
sources. Moreover, the various steps taken by 
the Railways recently 11iz., increase in the rate of 
demurrage and wharfage, reduction jn the liabi-
lity of 'the Railways as a bailee from 30 days to 
7 days. speedy repair of damagpd wagons etc., 
would also enable them to make more wagons. 
available for the movement of freight traffic. 

The Committee consider that tinlely and fe-
gular supply of wagons is very essential for the 
industrial progress Of the countr.y and also for 
keeping the prices under check under the pre-
sent inflationary conditions. The Committee 
would, therefore, like the Government to take 
concerted measures to bring about distinct im-
provement in supplying wagons to trade and In-
dustry and move the trafftc ottered to it. 

While the Railways are justified in taking all 
possible measures for ensuring that the wagons 
are released without undue detentions, they, on 
their part, are also duty-bound to streamline their 
operations so that the users who have at present 
to undergo numerous hardships and avoidable 
harassment, could be given an efticient and reli-
able service. It should also be ensured by the 
Railways that there is no undue time lag between 
the allotment of wagons and the supply thereof 
to the trade. 

The Committee have in paragraphs 5.163 and 
5.165 of their Third Report pointed out that there 
is need for activating the Station Committees 
for taking into confidence the trading and busi-
ness community who are at prest!Dt impelbd to 
patronise road services for want of efficient, re-

--------
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~ and quick rail services. There is a wide-
spread feeling in the public mind that the book-
ing staft indulge in a variety of malpractices 
which not only results in loss of public goodwill 
for the Railways but also affects their earning 
potential It is, therefore, of utmost importance 
that responsible officers are easily accessible to 
the trade and industry 80 that their genuine diffi-
culties in getting wagons for movement of goods 
are rectified without delay. 

~  4.38 The Committee need hardly point out that 
if any field official is found recalcitrant or unres-
ponsive, to the needs of trade and industry or 

. indulging in malpractices, he should be strictly 
dealt so as to have deterrent effect on others. 

29 4.51 The Committee note that the daily average 
to number of wagons loaded in the West Bengal 

4.53 and Bihar coalfields during 1971-72 was 5647 
while during the first ten months of the current 
year (1972-73) ,. there was a marginal improve-
ment, the figure being 5683. It is, however, still 
conSiderably short of the daily average loading 
target of 6600 wagons and the actual daily loading 
of 6,242 wagons during 1969-70 which \\ as a 
"normal year". 

While the Committee realise that coal move-
ment may have suffered during 1970-71 and 
1971-72 due to certain reasons beyond the con· 
trol of the Railways, they are constra.ined to ob-
serve that the position has not shown any appre-
ciable improvement during the current year in 
so far as the daily average loading is short of 
the ta.rget by as much as 900 wagons. It is no 
surprise, therefore, that there has bQen a general 
complaint by the industry and public about 
shortage of coal which in certain cases has 
seriously affected production. This is also re-
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fteeted in the memorandum submitted to the 
Committee by Chambers of Commerce etc. 

The C'Ommittee cannot emphasise too strongly 
the imperative need an the part of the Railways 
to s.tep up coal movement particularly in the 
above Moghulsarai direction in their own as well 
as larger national interest. 

The Committee are surprised to note that 
while the Railways have been emphasising on 
the producers and the industries the need to 
mechanise or otherwise speed up the loading 
unloading operations, they have themselves done 
precious little to mechanise these operations at 
the transhipment points. While the Committee 
trust that the nationalisation of coal mines will 
help the Railways to improve the turnround of 
wagons through quicker releases, and rationali-
sation of movement of coal, they would like the 
Ministry to examine,the feasibility of mechanis-
ing the operations where necessary in the interest 
of economy and efficiency of operations since the 
Railways will be required, as per tentative esti-
mates, to carry nearly 125 million tonnes of coal 
in the Fifth Plan. 

The Committee would further like the Mini-
stry to prepare a detailed plan for rntionalisation . 
of coal movement to ensure that the available 
wagon capacity is put to the maximum use. 

The Committee are distressed to find that 
the shortage of coal has particularly hit the 
brick kiln industry and other small users. They 
would like the Ministry to implement without 
further delay the proposal to set up coal dumps 
at central places by maximum utilisation of the 
spare transport capacity during slack season. 

Mis Hindustan Steel Ltd., have in their 

- _._------- --"--- -------
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memorandum ~  ~ ~ ~ given a number 
of suggestionsfo! ~  stepping up 
the supplY of wagons to the Steel Plants. The 
CoDUliittee would, in particular, like to draw 
attention to the ~ 

(i) Need for assuring un.interrupted sup-
ply of wagons for movement of mate-
rials like granulated slag, coke etc. 

(ii) Introduction of Quick Transit Services 
for closed circuit traflic like coal. iron-
ore, lime-stone, dolomite etc; 

(iii) Provision of specially designed rover-
ed wa.gons for sophisticated products. 

(iv) Stepping up supply of BFRIBRH type 
wagons for carrying long length mate-
rials; 

(v) Need for avoiding bunching of incom-
ing trains of raw materials. 

As the Steel Plants, both in public and pri-
vate sectors, are the principal bulk users of Rail-
way transport in the country, the Committee 
would like the Ministry of Railways to give 
serious consideration to the above ~  

of Mis. Hindustan Steel Ltd., in the overall na-
tional interest. It is also necessary that a 
scheme of effective and close coordination bet-
ween the Steel Plants and the Zonal Railways is 
devised so that the day-to-day difficulties of both 
could be speedily resolved through mutual dis-
cussion. 

The Committee have already in Paras 1.23 
to 1.25 stressed the imperative need to forecast 
realistically the traffic requirements for the 
movement of steel traffic both raw materials and 
finished products and provide for f:heir e.mooth 
movements during the Fifth Pllm. They have 
also dealt with the question of detention ot 
wagons by the steel plants which adversely ---------_._--_._--
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afteets movements in Paragraph 6.123 of tbiI, 
Reporl 

The Committee have in para 3.84 of their 
Third Report impressed the need for reviewin" 
periodically the requirements of covered wagons, 
for vulnerable commodities such as foodgrains 
so as to meet them to the maximum extent pos-
sible. They would, at the same time stress that 
for optImum utilisation of the Rvailable wagon 
fleet, it is necessary to augment the storage faci-
lities in the surplus areas on an emergent basis. 

Now that the Food Corporation of India-a 
public undertaking is the biggest procurer, 
where-houser and distributor of foodgrains in the. 
country and has field offices all over India, it 
should be possible for the Railways to work out 
an integrated plan for the movement of food-
grains which would be consistent with the re-
quirements. The Committee would like Govt. 
to take note of the fact that by lind large Indb 
has already reached self-reliance. It ii, there-
fore, necessary that a perspective plan should be 
worked out for the movement of foodgrains. The 
Food Corporation of India should locate ~ 
buffer stock in consultation with the Railways 
so that there is minimum of movement to meet 
the requirements of needy areas. The Commit-
tee need hardly point out that if there is an 
integrated plan for procurement and distribu-
tion of foodgrains it should not be difficult tQ 
maintain a. reasonable level of prices of food-
grains all over the country in the ~ of pub .. 
lie. 

In para 3.86 of the above Report, the Com-
mittee have urged that designs of a wagon with 
sliding roof should be finalised early sO that it 
could be used both for carriage of coal as well 
as food grains. In this connection, they would 
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also like the Ministry to examine the suggestion 
of the Food Corporation of India that a special 
type of wagon should be designed for carriage of 
fertilizers from ports to the interior areas, the 
same wagons to be utilised for carrying food-
grains from the surplus ~ to deficit areas 
and that the design should be such that the 
wagon could be loaded or unloaded mechanical-
ly. 

4.75 The Committee would also like the Ministry 

4.76 

4:91 

4.92 

to accord priority of movement of fertilizers. 
They would also like the Ministry to examine 
the feasibility of the own your wagon scheme in 
respect of major users. 

The suggestion of the Food Corporation of 
India that major statutory corporations should 
be represented on the National and Railway 
Users' Consultative Committees may also be 
examined. 

The Committee note that according to the 
Ministry, the Railways were able to meet the 
demand for wagons in respect of cement fully, 
except in 1971-72 when there was a shortfall of 
8 lakh tonnes. On the other hand, they note 
that the Cement Corporation of India, a public 
undertaking have stated that the cement facto-
riesare a,ble to get about 75 per cent of the quota 
fixed by the Railways for each cement factory 
with the result that the balance is moved by the 
road. The Committee further note that the 
Railways have also admitted tha.t there is a gap 
between the indents placed by cement factories 
and the loading as the quotas for each cement 
factory for wagon supply are fixed on a· liberal 
scale and there is a cushion of 20 to 30 per cent 
in each cement factory between the requirement 
of wagons to meet the Railways' commitment 
and the quotas fixed for them. It has been ex-
plained by the Ra.ilways that this cushion fa 

--------------- -------
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allow('n to provide a suf!iciently wide margin to 
make up shortfalls due to various Ieasona. 

The Committee are not convinced by the rea-
sons given by_ the Railways for the gap between 
the indents and loading of cement wagons. 'They 
feel that the quotas for cement wagons should 
be fixed with reference to the requirements of 
production of each cement factory 80 that there 
is no room for complaint of less supplies of 
wagons. Moreover, the supplies of wagons 
should be regular so that there are no shortages 
of cement in the market which leads to malprac-
tices and for ensuring that the tempo of produc-
tion is kept up. The Committee would, there-
fore, like the Railways to examine this matter 
in detail in consultation with the cement facto-
ries with a view to fix realistic quotas of wagons 
for them and ensure steady supply of wagons. 

The Committee note that proposals are under 
consideration for a pipeline on Bombay-Poona 
Section for the movement of petroleum products. 
The Committee consider that POL will increas-
ingly be moved through pipelines. The Com-
mittee would, therefore, like the Railways to 
keep in close touch with the Ministry of Petro-
leum and Chemicals and Planning Commission 
for assessing their future requirements of tank 
wa.gons, taking into consideration the movement 
of petroleum products through pipelines. 

The Committee would also like the Railways 
to assess the requirements of tank wagons by 
the Oil Millers in each region with reference to 
the installed oil processing capacity, 1i0 that there 
are no shortages in the supply of oil tank wagons 
to them. 

The Committee observe that Railways' share 
of primary movement of tea in the Northeast 
region which accounts for bulk of the total tea 
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production in th 
67 per cent· 1 ~ coWitry has some down from 
riverine ~~' .966-(17 i.e. after the closure of the 
September J through the then E~  Pakistan in 
63 . . ,865, .t052 per cent In 1970-71 and, 

per cen " 1m. . last 5 ee .t m l:r,1.72, the average durmg the 
y .rs being 60 per cent. 

;he Committee further observe that the ~ 
:n a' I.e of such movement in the Southern re-
.,01" . 
80 • which was as much as 93.2 in 1950-51 and 
, . .1 in 1955-56 has shown a sharp and consistent 

C l' b ' .lee me over su sequent years and has come 
down to as low as 5 per cent in 1971-72. This 

.' is stated to be due to the emergence of road 
j transport which offers a quicker, more reliable 

l' and cheaper service. It is obviolls that the Rail-
~ ways have more or less been displaced in the I field by a more competitive road transport ser-

, vice in so. far as Southern Zone is concerned. 
If 
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The Committee note that the Railways have 
taken some steps to attract the tea traffic in the 
Eastern region. However, their efforts in this 
direction do not appear to have borne appreci-
able results so far. If the Railways desire to 
improve their earnings they would ,have to 
attract tea and high-rated traffic by rendering 
mode efficient, safe and dependable service. The 
Committee would like the Railways to examine 
this matter in depth and take concrete measures 
in this behalf. 

The Committee are concerned to note thnt 
there are complaints regarding the supply of 
defective wagons by the Railways to the cement 
factories and other mills resulting in an average 
rejection of about 10 per cent of ~ This 
naturally results in unnecessary empty haulage 
to and from the factories by the Railways and 
loss of wagon capacity. The Committee const-
der that if strict supervision is expected over '------ --------- ~
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working of yards and sorting out of unfit and 
sick wagons ~  supplies are made, the ~ 
dence of defective supplies could be greatly re-
duced. The Committee would like the Railways 
to take concerted measures to put the working of 
the yards on sound and efficient footing so as to 
ensure tha,t ~  wagons are provided to 
the industry particularly during rainy ~  so 
that unnecessary empty haulage or payment of 

. claims due to wet is avoided. It might also help 
if a record of supplies of defective wagons and 
their rejection by the mills is kept ~  

The Committee further note that the supplies 
of wagons are not made to the factories uniform-
ly according to agreed quotas but in a ~ 
zard manner. The irregular supply of wagons 
causes serious difficulties to the mills 38 it makes 
it difficult for them with their normal comple-
ment of staff to load all the wagons in the free 
time allowed. On such occasions the users have 
generally to pay demurrage ~  for not 
loading the w!lgons in time. The Committee 
would like the RaHways to examine the ... easons 
for erratic and irregular supplies of wagons to 
the factories with a view to streamline the des-
patches of wagons regularly as far as possible . 
The Committee see no reason why, given normal 
conditions the factories cannot be nssu:-ed ~ 
lar ~  of ~  according to otheir agreeed 
quotas. 

1M .4.189 The Committee note that according to ~ 
ways, there is over-requisitioning of wagons by 
the trade . and induatry and that a regular trade 
in speculative' indents has developed at varioU8 
booking points. The Committee further note 
that the Railways have increasp.d the rate. of 
registration'fee to check' this mal-practice to a 
ceriain. Dtent. The -ColDlllittee are of the ftrm 
"",-",'that while the lncI_e in the rates of re-
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gistration fee may reduce the incidence of spurt. 
oUB registration to some extent, the solution to-
this problem lies in increased supply of wagons 
to trade and industry as this malpractice is 
obviously due to short supplies or delayed sup-
plies of wagons. The Committee hope that the 
Railways would seriously address themselves to 
the task of regular and adequate supplies of 
wagons so as to eliminate all such malpractices. 

During the course of their tours on practi-
cally all Zonal Railways, the Committee held 
infOlI'TIlal discussions with the representatives 
of the local Chambers of Commerce & Industry 
in regard to their requirements of wagons, the 
procedure for registration of their demand, the 
adequacy and timely supply of wagons, their 
difficulties in the matter of booking and delivery 
of goods, settlement of claims etc. etc. It was 
represented to them that the Station Consulta-
tive Committees, which had been formed at 
selected important stations only, were not func-
tioning effectively and that at the higher levels 
viz. at the DiviSional, Zonal and national levels, 
the trading and business community were not 
adequately represented tQ' make their voice felt 
very effectively. In fact, much of the time of 
these Users' Committees was spent in discussing 
problems affecting passenger traffic. 

The need for close association at all levels 
between the trade and industry and the Rail-
ways has also been emphasised by some of the 
leading Chambers of C'ommerce and Industry in 
their memoranda submitted to the Committee. 

The Committee have in par.!ls 5.162-5.165 of 
their Third Report point out that there is ~ 
for activating the Station ConSUltative Com-
mittees and for reorganising the consultative 
machinery at all levels with a view to rationalis-
mg the syStem and reducing the number of such 
eommlttees to make them more effective. 

----------------- --- ---
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The Committee consider that many of the pro-
blems affecting movement of goods can be sorted' 
out and in fact the tendency on the part of the' 
business community to divert their goods to 
road services, can be cheeked if the Railways 
could have an ettective system of maintaining 
liaison with the trade and industry both in the 
public and private sectors. As the' problems of' 
goods movement are bound to increase with the 
increase in the traftlc, the Committee consider 
that setting up of Goods Traffic Consultative 
Committees at the station, divisional, zonal and 
national levels representing all sections of users 
particularly the trading and business community 
and public sector undertakings wt)uld go a long 
way in easing the difficulties faced by the affect-
ed interests. 

It will also enable the Railways to render 
better and more efficient service to their custo-
mers and thereby wean away a large part of the 
high rated traffic which is increasingly getting 
diverted to road. 

The Committee would therefore, recommend 
that the question of setting up Goods Traffic 
Consultative Committees at various levels giving 
due representation to the affected interests may 
be given serious consideration by the Ministry 
and an early decision taken in the matter. The 
Committee need hardly point out that this ques-
tion will be viewed in the context of the overall 
issue of reorganisation of the consultative machi-
nery suggested in the earlier Report. 

The Committee note that the Railways have' 
brought about certain improvements in the pr0-
cedure of booking of good. in 1970 in pursuance 
of the recommendation of the one-man Expert 
Committee on C<nnpensation Claims. They how-
eve!' regret that still there are complaints re-
garding the procedure of booking of goods at the' 

------------_ .. __ .. ---
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railway stations. It is a matter of concern that 
even ex-Railway Oftlcers find the procedures of 
booking and delivery of goods as "an ordeal time 
consuming and cumbersome". The Committee 
need hardly stress that Railw,ays should make 
concerted efforts to provide customer satisfaction 
and that their outlook should be customer-orient-
ed. All irksome delays and irritants in the 
booking of goods should be remove9,: The Com-
mittee trust that the Railways would take neces-
sary steps to streamline and simplify their pro-
cedure of booking of goods and ensure, by pur-
poseful supervision that the instructions issued 
in this regard aTe implemented in actual practice. 

The Committee would also like the Railways 
to provide necessary assistance to the casual 
customers who have no forwarding agents so that 
they have not to wait for long hours and are able 
to form a favourable impression about the work-
ing of the Railways. 

The Committee would further suggest that 
the Railways should make arrangements to send 
Railway receipts to the ,con signers by post at 
the latter's expense to save their time in wait-
ing for the same. Further at all large Railway 
stations, a list of last invoices received from 
various stations should be exhibited on Notice 
Boards for a week to help the consignees to 
know -about the arrival of their goods. If need 
be, additional goods booking clerks may be pro-
vided at major stations after due scrutiny, from 
among the surPlus staff on the Railways. 

The Committee note that instructions are in 
force (m the Railways to advise the consignees 
about the arrival of goods and ~  but they 
confer no obligation on the Railways to do so 
andtbat' absence 'Of 'such advice does not absolve 
the -consignees from- payzMnt of demurrage and 
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wharfage charges in case of delays in taking 
delivery. From the impression gathered by the 
Committee during their tour, they are of the 
opinion that these instructions ~  rarely observ-
ed by the Railway staff, in actual practice. The 
Committee agree that in the present conditions, 
the consignees may not be absolved from pay-
ment of demurrage etc. chargas, in case the Rail-
ways fail to advise them of the arrivals of goods. 
Nevertheless they consider that as a commercial 
organisation it is not only proper but necessary 
for the Railways to advise the consignees of the 
arrival of their goods invariably in all cases. 
The Committee recommend that instructions 
should be issued by the Railway Board to the 
Railway Administrations to ensure that consig-
nees are invariably informed about the arrival of 
goods in all cases, wherever their addresses etc., 
are available. They would also like the Rail-
way Supervisory OfIlcers to ensure that these 
instructions are actually implemented and do 
not remain mere paper inlltructions as hither-
totore. The Committee have no doubt that such 
measures will go a long way in earning the 
goodwill of customers to the Railways, which is 
very necessary in view of the Rail Road com-
petition. 

In this connection, the Committee would 
further suggest that all stations may be instruct-
ed to exhibit everyday a chart showing the 
number outstanding indents, the number of 
wagons received and allotted to various 
parties. This would also eliminate the chances 
of unscrupulous .taft indulging in malpractice. 
in the matter of allotment of wagons. 

The Committee are concerned to note that 
frequent booking restrictions are placed by the 
Railways on the booking of goods. Tbey feel 
that such frequent restrictions, particularly. thOle 
of long duration are extremely cIlJturbing to _ .. _-_ .. _--_. __ ._--------------
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the trade and industry. Apart from resulting in 
the diversion of goods traftlc to road transport, 
such restrictions lead to malpractices and other 
unsocial activities like creating of scarcity con-
ditions, price rise etc. The Committee are of 
the- view that in an efficient transport organisa-
tion there should be no room for placing book-
ing restrictions except in the cases of emergency 
like floods, civil commotion, hartals etc. It has 
to be realised that booking restrictions parti-
cularly in respect of important trade links are 
very disturbing and extereme caution should be 
exercised in imposing them and that too, for 
very short durations only. The Committee have 
a feeling that most of these restrictions are due 
to the inadequacies of the Railway Administra-
tion and are imposed without full realisation of 
their consequences. The Committee would like 
the Railways to examine in depth the reasons 
for placing booking restrictions by the Railways 
other than those on account of floods, breaches, 
civil commotion etc, and to take effective re-
medial measures to curb their incidence to the 
minimum necessary. 

The Committee note that according to Rail-
ways the ~  of wagon utilisation on Indian 
Railways compares favourably with that of the 
Railways in some of the advanced foreign 
countries such as U.K., Canada, France, West 
West Germany, ItIUY, Japan and U.S.A. In fact, 
in respect of the ~  pri1'lcipal indices 01. effi-
ciency' of utilisation, viz. the number of wagons 
utilHed to ~ one million net tonne kilometres 
per day and net tonne kilometres moved per 
annum per tonne of capacity, the Indian Railways 
are next only to tile Japanese National Railways. 

The Corm'nittee recogise that extension of 
diesel I electric traction and improved signalling 
techniques have an important bearing on the 
efficiency of wagon utilisation and that the effi-
ciency could be further improved if mixed trac-
tion could be done away with at least on major 

---------~~ -----_._-------
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trunk routes. The Committee observe in this 
connection that the percentage of net tonne ldlo-
metres of freight traffic operated by diesel and 
electric traction on all gauges has gone up from 
10.08 in 1960-61 to 72.42 in 1971-72. The per-
C4!ntage figures of electricidiesel traction on the 
broad gauge which serves the principal trunk 
routes of the country are 11.66 an.d 77.40 res-. 
pectively. 

The Committee would like the Efficiency· 
BW'e8u of the Railway Board to undertake a. 
study of the eftlciency of wagon utilisation 
(gauge-wise and Railway-wise) with a view to, 
ascertain if the results achieved dW'ing the course. 
of the last decade have been commensurate with 
the improved traction power, increased line 
capacity and better signalling and communica-
tion facilities provided during this period with a 
view to suggest areas where further improve-
ment is possible and· should be effected. They 
would like the results of this study and the action 
taken thereon to be brought to the notice of, 
Parliament through the Annual Rer'lrt. of the 
Ministry. 

6.31 The Committee observe that the turn-round 
& of wagons has deteriorated on all gauges during 

6 .. 33 the last five years. The position on BG and 
MG which was fairly constant till 1969-70 and 
had in fact shown some improvement on the 
MG, has taken a turn for the worse in subsequent 
years. The position on the Narrow Gauge hal 
also worsened after 1967-68. 

The Committee note that apart from the dis-
turbed law and order situaOon in the country 
particularly in the Eastem Region, one of the. 
factors affecting the turn-ntund of special typeI. 
of wagons such a. BOX and BFR wagons is the. 
heavy detentions due to labour troubles in Porta 
and Steel Planta, etc. 
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The Committee are not fully convinced if the 
above factors alone (and these have been pre-
valent earlier also albeit in varying measure), 
could be said to be entirely responsible for the 
deteriorating trend in the situation over the last 
three years. With the large scale programme 

. of modernisation in all spheres, augmentation of 
hauling and line capacity, and more particular-
ly the large scale movement of bulk commodities 
in full train loads between specified points, in-
troduction of super fast express goods services, 
export specials etc., the Committee would have 
imagined that the turn round of wagons would" 
on the other hand, sh w considerable improve-
ment over the years.lt is a matter of deep con-
cern to the Committee that this has not come 
about so far. 

The Committee trust that the study proposed 
in paragraph 6.15 earlier would cover this aspect 
of the matter in all its ramifications with a view 
to pinpoint the reasons why the massive invest-
ments have not yielded the desired results and 
in particular, to what extent the deterioration in 
this regard is due to laxity in management, 
slackening of standards and other factors within 
the control of the Railways. 

The Committee urge the Ministry to make 
concerted efforts to improve the wagon tum-
round by more rational planning of require-
ments and its efticient implementation. 

In this connection, the Committee regret to 
note that while developing the capacity in cer-
tain routes, the Railways have been "overtaken" 
with the problem of change in the pattern of 
traffic. The Committee consider this to .be indi-
cative of inadequate appreciation on the part of 
the planners of the development schemes of the 
Railways from the overall and long range point 
of view. As a very considerable portion of 
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Railways' investment is on fixed assets which 
cannot be transferred elsewhere, it is of the ut-
most importance that the Planning of necessary 
facilities is done most carefully keeping in view 
the likely changes in the pattern of traftic in 
foreseeable future. 

The Committee regret to observe that as much 
as about 30 per cent of the available wagon capa-
city goes waste due to empty haulage in the 
return direction. One of the factors which baa 
aggravated the situation is coupler incompati-
bility between the conventional screw couplers 
and the new centre buffer couplers. The Com-
mittee note that the Ministry are considering a 
proposal to provide centre buffer couplers on all 
wagons 00 a time-bound programme. They would 
like the Railways to complete this programme 
by the end of the Fifth Plan. 

The Committee feel that one of the reasons 
for empty haulage may well be the availability 
of special type of wagons in larger number. The 
Committee would like the Railways to examine 
the causes of empty haulage in detail and take 
concrete measures to reduce the incidence to the 
absolute minimum. 

The Committee have in para 3.86 of their 
Third Report, referred to the experiments being 
made to design wagons with sliding roofs so 
that these could be utilised for carriage of coal 
as well as foodgrains. As such wagons would 
be of considerable help in reducing empty 
haulage and in augmenting Railway revenues, 
the Committee would like the matter to be given 
top priority. 

6.49 From the data furnished by the Ministry. the 
Committee find that the average number of 
hours in a day when the wagons are on the run 
differs widely from Railway to Railway and 

._--- ,._---.-.. _-... _----
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trom year _ to year even on the same Railway. 
While the Committee realise that the pattern of 
trame, the number of break-of-gauge points, the 
type of gauge predOminant on a particular Rail-
way, the general law and order situation etc. 
affect the running time of wagons, there are a 
number of other factonl within the control of 
the Railways partiCularly the efficiency of work-
ing of the staff in marshalling yards, at tranship-
ment points and in the sidings which also affect 
the mobility of wagons· to a considerable extent. 
Viewed in this context,. the position on the 
Northeast Frontier Railway where the average 
running time of wagons is only 2.21 hours on the 
B.G. and 3.50 hours on the M.G. as against the 
all India average of 4.07 hours and 3.93 hours 
respectively is poor and calls for close watch. 
The Committee consider that ways and means 
should be devised by the Rail ways to improve 
the working of this Railway so as to produce 
better results. They would also like the Efficiency 
Bureau of the Railways to study this problem on 
all Railways and suggest concrete measures to 
increase the average daily running hours of 
wagons so as to achieve the best results. 

The Committee find that the average speeds 
of goods trains (BG) hauled by diesel I electric 
engines have shown a deteriorating trend on the 
Eastern, Northern, Southern, South Eastern ana 
Western Railways dut:ing the last 3 years. ~ 
similar trend is visible on the MG sections of 
the North-easter'n. Northeast Frontier, Sourthetn 
and South Central Railways. Consequently, the 
all India average of speeds of trains hauled by 
diesel and electric engines both on BG and MG 
has come down. The Committee are distressed 
to note that this should have occurred ~  

various measures stated to have been taken by 
the Ministry in pursuance of the recommenda-
tions of the Study Team of the Administrative 

------,.. ~ --- ._------------
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Reforms Cotiunisslon. The suggestion of the 
Study Team ,that the Railways should aim to 
achieve an ~  speed of 25 to 30 miles IU1 
hour for diesel 'and electric trains is therefore 
still a distantgojl. The Committee would like 
the Ministry to examine in detail the reasons 
for the deterioration of the speeds of goods train. 
on the ~ Railways mentioned above ~  
take necessary steps for effecting improvement. 

The Committee are surprised to note that 
maximum permissible speed of wagons on the 
Indian Railways is the same irrespective of 
whether these are moved by steam, diesel or 
electric engines. The Committee see no reason 
why the maximum speed in respect of wagons 
hauled by diesel or electric engines cannot be 
increased so as to take maximum advantage of 
better and high-powered locomotives. 

The Committee regret to point out that 
Indian goodl trains have not increased their 
speeds in recent years to commensurate with the 
increase in traction power, improvements in com-
mwllcatlOns, line . capacity etc. The improve-
ments brought about by the Soviet railways de-
mONltrate the technological potential of modem 
railway eqllipment when it is augmented by 
energetic operating procedures. The Committee 
feel that the Indian Railways can ~  from 
Soviet experience in regard to speeding up of 
trains, freight traffic detlJities and increuirtg the 
frequencies of go.odstrains. 

The Committee would like the Railways to 
stu4y the methods employed in foreign countries 
to :increase the sp8(!ds of trains on account of 
prOgressive change ~  traction so that full lJeneftt 
is obtained of the heavy investment made in im-
proving track, line capacity and traction power 
on the Indian Ra:lways. The Committee are of 
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the view that there is enough scope for increasina 
the speed of trains particularly the goods trains, 
on the Indian Railways. They hope that neces-
saty measures would be taken by the Railways 
in this regard. The Committee trust that higher 
speed would result'in better wagon utilisation 
and movement of additional traffic. 

The Committee note that the concept of long 
distance marshalling has yet to be fully develop-
ed to take advantage of longer hauls made pos-
sible by the introduction of diesel I electric engines. 
They would like greater attention to be paid to 
this very important aspect of traffic operation. 
Revised all India Marshalling Orders should be 
prepared by a specifted date and given effect to 
without any delay. 

,-, 
I 

From the data for the last three years 
furnished to them, the Committee observe that 
there are heavy detentions to wagons in almost 
all the important marshalling yards and that the 
targets prescribed have practically no relevance 
to the realities of the situation. The Committee 
understand that the question of ftxing these tar-
gets afresh both in J:espect of marshalling yards 
and transhipment points is under consideration 
so as to reflect the position correctly in terms 
of wagon units. 

The Committee note that apart from labour 
troubles which have adversely affected the work-
ing of the marshalling yards in recent years, 
"there is a noticeable slackening in discipline on 
the Railways, particularly . in the marshallillg 
yards where various categories of staff. . .. have 
to work in close co-ordination to produce best 
results." 
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The Committee cannot suess too stronaly the 
need for Railways which are the very lifeline of 
the country, to enforce high standards of service 
and discipline, particularly in marshalling yards 
and transhipment points, where any hold up of 
wagons has far reaching implications. The Com-
mittee, therefore, expect the supervisory staff not 
only to tighten up supervision but also to set 
high standards of service for the lower staff to 
emulate. 

The Committee would like the Ministry to 
evaluate the results of the working of mechanised 
yards in the country and their economic viability 
etc. They may also study the working of mecha-
nised yards of the Railways in some of the ad-
vanced countries. On the basis of such a study t 
the Ministry may see whether it would be eco-
nomical to mechanise other important yards in 
the country keeping in view the trends of traffic 
and other relevant factors. The Committee would 
like to point out that in our country where gain-
ful employment for the people is a pressing 
necessity. mechanisation may be introduced only 
where it is absolutely essential in the interests 
of operations and its advantages are manifest. 

The Committee would like to point out that 
cepted policy of Government for a long time. 
encouragement of labour cooperatives is an ac-
They are surprised that labour cooperatives to 
undertake loading and unloading work at tran-
ahipment points have not come up in increasing 
numbers as they should have. 

The Committee note that the Railway. are 
now taking steps to encourage labour coopera-
tives to work at transhipment points. They 
would Uke tile Ministry to render all possible 
assistance and encouragement to such coopera .. 
tives and extend the arrangement to other 
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~  ,points. Tqe Committee have no 
doubt ,that labour ~  would have a 
su.ccessin solving tlle la,bolJr problems at trans-
$hipment points. 

82 6.123 The Committee note that despite the fact 
that free time on a scale more liberal than that 
given to other customers, is allowed to 'the Steel 
Plants, the detentions of wagons is far in excess 
of the time allowed and that a sum of as much as 
Rs. 2 crores was paid.as demurrage by the Steel 
Plants to the Railways in 1971-7,2 of which ~  
Public Sector Steel Plants accounted for about 
Rs. 1.34 crores. 

83 6.124 The Committee had called for a joint note on 
the subject from the two Ministries concerned 
ou.tlining their difficulties and proposals to re-
medy the situation. The Committee regret to 
note that the same has not been furnished to 
them so far. 

6.125 Tile Committee note that the whole question 
of free time allowed to the Steel Plants'isunder 
review by a work study team which would ~  

ireah norms, if necessary, in the light of present 
day cODCiitions. The CemmJ.ttee would like the 
Ministry to report to the next Railway Conven-
tion Committee the action taken in pursuance of 
this study and the results achieved. . 

-85 6.126 The Committee are surprised why the Study 
Team to go into the problems of detention of 
wagons by the Steel Plants was not constituted 
earlier when the problem is existing for a long 
time, The Committee would like that the results 
of the working of the suggestions made by the 
Study Teamahould be reviewed by a-High-
Powered Committee befOl"e the Mid-Term . Ap-
praisal of the Fifth Five Year Plan so 'that 'timely 
rrl.Eiasures could be ~ to remedy the situation. 

'6.127 ·'Pbe Committee were given to understand 
that one· of the reasons for heavy detentions was 
the shortage of locomotive power available with 
the Steel Plants. The Committee see no reason 
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why. this shortcoming could not be rectified so far. 
With the expertise achieved by the Railways in 
manufaeturiDg locos of all types, it should have 
been possible for Government to help the Steel 
Plants in meeting shortage of locomotive power. 
The Committee would like the Government . to 
take necessary action in this direction without 
1urther delay. 

The Committee would further suggest that 
for future steel plants and for expansion of the 
existing steel plants., the Railway Experts should 
be closely assoc:ated at the planning and order-
ing stage to obviate recurrence of such bottle-
necks and difficulties. 

The Committee consider that lome of the 
difficulties faced by the Steel Plants in the mat-
ter of quick releases, are the creation of the Rail-
ways themselves. Bunching of trains at their 
own conven:ence without regard to the handling 
capacity of the Plants, undoubtedly causes con-
siderable difficulty and results in hold-up of 
wagons. The Committee have referred to the 
memorandum of the Hindustan Steel Ltd. on this 
subject in an earlier chapter. The Committee 
find some substance in the contention of the 
Hindustan Steel that just as demurrage is payable 
by the Steel Plants for detention of wagons be-
yond a specific time, the Railways should also 
suffer penalties for their default in keeping to 
their programme. of supply of wagons. Although 
it may not be practicable for operational reasons 
and other factors beyond the control of the Rail-
ways to ensure supplies according to the schedule 
programme at all times, the Committee would 
like the Railways to ensure that bunching of 
trains in quick succession does not occur save in 
very exctoptional Circumstances. 
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While appreciatine the reasons for detention 
of wagons in the Calcutta Port, the Committee 
would like to point out that with their long ex-
perience of working in close collaboration with 
each other, it should be possible for the Rail-
way authorities and the Calcutta Port Commis-
sioners' Railway to ensure that wagons are not 
unnecessarily held up and that their movement 
synchronises with the arrivalldeparture of ships 
so that the detentions are kept to the minimum. 
The Committee would like the Minisries of 
Transport and Shipping and Railways to review 
the matts- periodically at a high level so that 
difficulties, if any, arising at any of the Ports are 
resolved without delay. 

The Committee observe that the percentage 
of average daily number of wagons under or 
awaiting repair b the total munber of wagons on 
line has risen from 4.36 in 1968-69 to 5.20 in 1971-
72 as against the normal average of 4 per cent 
during the earlier seven years. 

While recognising that the unsatisfactory law 
Bnd ~  situation and large scale vandalism by 
unsocial elements in the Eastern region resulted 
in immobilisation of a large number of wagons 
during the last two years, the Committee would 
like to point out that the position on the NG 
system of the Eastern Railway and both the BG 
and NG systems of the South Eastern Railway is 
very unsatisfactory. So far as NG stock is con-
cerned, it has been stated to be due to the fact 
that such stock has to transhipped on BG wagons 
for repairs. The Committee see no reason why in-
ordinate delays should occur in this respect. 
Though the position has shown some improve-
ment during 1971-72 as compared to ~ prev!ous 
two years, the Committee would nevertbeless 
Hke the Ministry to look into the matter and 
take necessary remedial measures. 
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6.161 The Committee consider tbat under the pre-
sent conditions when there is a general shortage 
of wagons, it is necessary to ensure that dama,-
ed wagons are repaired expeditiously and pro-
perly. ThEl Ministry should, therefore, make all 
out efforts to see that the previous position when 
not more than 4 per cent wagons on an average 
would be awaiting repairs at any pOint of time, 
is restored at the earliest and in fact improved 
upon. The position on S.E. Railway merits parti-
cular attention. 

6.162 The Committee have elsewhere recommended 
rationalisation of workshop repair facilities. They 
hope that this will go a long way in improving 
the position in this regard. 

7.5 The Committee note that the Railways are 
bringing out some priced publications, giving the 
procedure for booking of goods, allotment in 
supply of wagons, settlement of claims etc. and 
that these publications are printed in English. 
The Committee regret to note that complaints 
were made to them regarding the non-availability 
of these publications to trade and industry, parti:' 
cularly, the General Order for Preferential 
Movement of Traffic which is issued six-monthly. 
The Committee consider that the procedures, 
rules and regulations regarding booking of goods 
etc., should be widely publilhed by the Railways 
and made available to trade and industry as well 
as casual railway users. For this purpose, the 
Railways could make use of the associationa of 
trade and industry. The Railways should alao 
ensure that theM publications are readily avall-
able at major stations and important book shops. 

7.6 The Committee would also like the Railways 
to consider the feasibility of publishing thes6 
publications in Hindi and' other regional langu-
ages for the use of general public. 
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7.18 The Committee note that container service 

7.21 

has already been introduced by the Railways on 
9 routes and that there are proposals to extend 
it on three more routes in the first phase. The 
feasibility of introducing this service on 14 
other routes during the second phase is also under 
examination by the Railways. In this connec-
tion, the Committee would like to point out that 
container service has a great future for move-
ment of commodities particularly high-rated 
commodities as it ensures not only door to door 
delivery but safe transit. Moreover, it largely 
obviates chances of thefts and pilferages and 
consequential claims. Now that sufficient ex-
perience has been gained by the Railways in the 
running of container service, they should review 
the operation of this service critically in consul-
tation with the users with a view to bring about 
improvements as well as increase its economic 
viability. The Committee would also like the 
Marketing and Sales Organisation to act as the 
eyes and ears of the Railways so as to feed back 
ideas contemporaneously to improve the service 
of the Railways. The Committee would also like 
the Railways to evolveflnancial and other criteria 
to enable the Railways to extend the service on 
rational and economic 'considerations. The Com-
mittee further suggest that the Railways should 
indicate the results of the operation of the con-
tainer service in specIal section of their Annual 
Report so that Parliament and public are fully 
informed about this. 

The Cbmmittee note that export of wagons 
is handled by the Projects and Equipment Cor-
poration of India, a subsidiary of S.T.C. and that 
wagons for export are, built in the pJivate ~  
lndu&trial QI1its. The Conunittee gathered the 
Impression that ther.. is wple scope for the 
etPOrt of wagons from· this country particularly 

--------_ .. _-----
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to African and Middle Eastern countries. The 
Committee have already emphasised the need of 
continuity of orders for the wagon building units 
to ensure their economic viability and efficient 
working. They would, therefore, suggest that 
there should be ~  coordination and coope-
ration between the Railways, the Projects and 
Equipment Corporation of India and Steel Plants 
to increase the exportable surplus of wagons to 
foreign countries as well as to regulate export 
orders and Railways orders in iUch a way that 
wagon building units have continuity of orders. 

MGIPND-LS 1-176 LS-a6-4-73-J600. 
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